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Fsliur* of th« OovammMit to chack th* 
unabatMl riM in prioas of ••Mntlal 

commoditim

[English]

SHRIVASANT SATHE (Wardha): I bag 
to move;

Th a t the House do now adjourn.’ 

[Translation]

I want to draw the attention of the House to 
a serious proUam facing the c»untry. Mr. 
Speaker, Sir, immediately after installation 
of this minority Government a tat! claim was 
made that its first prtority would be to check 
the rise in prices and its second priority 
would be to expose the names of the recipi
ents of the commission in the Bofors deal in 
which a lot of corruption was suspected and 
was considered to be one of the factors of 
present price-rise.

These two things were mentnned also 
in the manifesto of the Janata Dal. Much 
emphasis was laid on the price-rise. First, it 
appeared to me also that there are such 
good persons like Shri Madhu Dandavate ji 
who by taking strong steps will control the 
rise in prk:es. We hoped that the'Govern
ment would achieve success in checking the 
rise in prtoes with the help of its supporting 
parties which claimed to be powerful and in 
which there are strong persons also. At the 
time of presenting the budget and 
aubaquently Shri Dandavate ji told that the 
prices of Petrolaum products had been in- 
craased in order to chack thair ineraasing 
consumption and the measure would have 
salutary «ff act on bringing down prioM alM. 
Wa patiandy widlad tha ouloonM at Sm 
assurances given by Mm. We hoped tlwtttw

maasuras takan by him wouM help in bring
ing down the prices and the people at large 
wouM be benefited from it. But, what hap
pened in reality. I wouM ia<e to cite some 
statistics before you. The day before yester
day Shri Dandavate ji sahl these things on 
the T.V. Everything is obvtous before the 
country and there is the least scope of any 
discusston regarding the facts but there may 
be a discussion about its causes. But as far 
as facts are concerned, you know that in 
September 1969, three months before the 
Elections in the country, when our party was 
in power, the whole-sale price-index was 
168. In December 1989, the whole sale price 
index came down to 166 due to our efforts 
and the step taken by Shri Bhajan Lai about 
the Petroleum Products and the Record 
Production and Procurement of grains.

12.38 hra.

(MR. D EP UTY SPEAKER in tha

You might have brought the prk»s under 
control even if you woukJ have followed our 
policy. You sought the public support in the 
last general elections on assurance of bring
ing down the prk»s and voted to power. I 
want to say to the hon. Prime Minister and 
Shri Dandavate ji that we wouM have ap
plauded them even if they would have main
tained the whole-sale Price-index of 166. 
But, what have you done? You only go on 
assuring that the prices will be brought under 
control within one month, two months and 
issuing wamings continuously. I would like 
to quote the statements and assurances 
given by Shri Dandavate ji which appeared 
in the naws-papers and those given to other 
places.

[EngSsm

Addressing the Press Conference in Ahma* 
d«bad on January.22, Prof. Dandavata said:

*Tha Centra Is woiMng on a kNig*tann
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resultH)riented formula to bring down 
the prices. I aoi confident that the prices 
of essential commodities will crash in 
the next five months from today i.e. 
January. 22...*'

These are the facts.

April 22— -Talking to reporters in Bom
bay he said:

The various measures initiated by the 
Government for reducing budgetary 
deficit will start showing results soon 
and I am sure sugar, tea and edible oils 
among other commodities will come 
down by June, 1990.

"Within next two months, the National 
Front Government will take all neces- 
sary steps to bring down the prices, 
within two months”

assuring a delegation of women activists led 
by Mrs. Dandavate— April 21, 1990.

[Translation ]

Madhu Dandavate ji said that it will be done 
in next two months, then how can the Prime 
Minister lag behind him? He sakJ:

[English]

T h e  Government has taken a series 
of steps to bring down prices of some 
essential commodities like sugar, 
cement and tea within one month from 
now"— dated April 26.

[Translation]

They have been saying this thing right from 
January that we committed big mistakes, we 
raised the prices. It was due to us that the 
prices were rising. In order to bring them

down they made an appeal to the people to 
elect them. They will ensure that the prices 
are brought down. They have been saying 
this right from January. Now took...

[English]

In May. and I quote:

**We will take stringent action if the 
prices of sugar and cement which have 
risen steeply of late, do hot come down 
by end of May 1990-~Shri V.P. Singh, 
the Prime Minister speaking in 
Visakhapatanam.

[Translation]

Then Shri V.P. Singh thundered but thunder
ing clouds seldom shower rain.

[English]

“I warn the sugar and cement indus
tries against indulging in racketeering. 
The Government will firmly intervene if 
they do not take steps to bring down 
the prices of these commodities imme
diately.”— addressing Janata Dai 
Workers in Bangalore.

[Translation]

The obvbus needs no evidence. It is August 
now. You can go through the records upto 
July. I have got the figures for the period upto 
26th July. These figures are supplied weekly. 
On the basis of these figures. I wouki like to 
place some facts about the price situation 
before you.

[English]

The wholesale prk:e index based on 1981* 
82 has climbed up from the pre-Budget level 
of 169.5 to 177.7. Now it is 178.6. indk:ating 
a spurt of 4.84. Now It will be five, which on 
annual basis works out to as high as 16.4 per
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cent. The consumer price index has also 
shot up to high levels. I hope you are listen
ing, hon. Finance Minister. You can decide 
about your strategy later on!

The market for essential commodities 
has ruled distinctly buoyant ever since Madhu 
Dandavate presented his first budget impos
ing a heavy burden of taxation. In the 6om> 
bay whole sale market ground-nut oil which 
had advanced from Rs. 217.50 when the 
National Front Government took office has 
increased to Rs. 257.50— I am giving July 
figure; it has gone up further. Then comes 
the presentation of the Budget. They sky
rocketed after the Budget to cross Rs. 300 
mark before reaching to Rs. 297.50. Then, 
surprisingly.

[Translation]

This is about oil. 

lEnglish]

even foodgrain prices have again risen—  
kindly see— inspite of successive good 
monsoon.

[ Translation ]

Mr. Deputy Speaker, Sir, the country experi
enced the worst drought of the century in 
1987. When Britishers ruled the country, we 
used to*pass the buck for drought to them. 
Several lakhs of people died on the roads in 
the Bengal famine. After independence this 
was the worst famine of the century. It would 
have claimed several lives but the way the 
then Government of the country or far that 
matter the Government of the people faced 
this calamity, not a single death was' re
ported from anywhere. The whole country 
should feel proud of the Government for their 
controlling such a seerer famine witnessed 
by the country. It could be understood and 
would have called for a discussion had there 
been any such crises and had the monsoon

failed. But on 6 August, the hon. Minister, 
Shri Verma stated that there had been a 
record productk>n of 172.2 million tonnes of 
foodgrains, 115 million bales of cotton and 
200 milibn tonnes of sugarcane this year. In 
otherwords, there was record production of 
foodgrains and the monsoon was good. The 
nature was gracious to them. He is forewarn
ing the countrymen to remain prepared for a 
war likely to be waged by Pakistan with us. A 
Prime Minister who thunders so much does 
not do anything substantial. He only weeps. 
{Interruptions)

Had the Government shown its might in 
controlling the situatbn prevailing in Punjab 
and Kashmir or prepared for the war with 
Pakistan. Shri Madhu Dandavate could have 
found an excuse for this abnormal price-rise. 
The prices of oil have gone up in Kuwait only 
the day before yesterday and the Govern
ment cannot checkthem. What I mean to say 
is that Dandavate ji knows well that there is 
no place for any excuses. They are taking 
the excuse that it is the Congress Govern
ment which ruled the country for the last 40 
years and did not do anything. They cannot 
delete this period of 40 years from the His
tory of Congress rule with which their Prime 
Minister also remained associated for 25 
years. He was associated with this party 
upto the last moment and held posts of 
Finance Minister and Defence Minister. How 
long they will go on making this pretext and 
will this pretext fill the stomach of people? 
Besides, they say that they were given empty 
coffers and what can they do? They have no 
money. They also charge that a debt burden 
of Rs. 80,000 crores was transferred to them 
and in the circumstances what can they do?

SHRI BHAJAN LAL (Faridabad): As a 
matter of fact the coffers become empty at 
the end of the year.

SHRI VASANT SATHE: Practically 
thinking, a person whose coffers are empty 
does not go In for squandering money. Soon
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you want to say you can say in your apeach.

after coming to power they waived the loans 
and altowed free distribution of Government 
money. They announced that they would 
wahre loans upto Rs. 10,000. Is it the sign of 
their empty coffers? If their coffers are empty, 
what will they give?

PROF. RASA SINGH RAW AT (Ajmer): 
Are you opposing the ban waiver scheme?

SHRI DUA DAYAL JOSHI (Kota): You 
have looted the country and brought the 
country to a situation like this. That is why the 
coffers are empty. If you have guts, oppose 
the loan waiver scheme for the farmers.

SHRI VASANT SATHE: What treat
ment is being meted out to the farmers 
today? Have their loans been waived? In a 
T.V. interview with the hon. Minister of Fi
nance a farmer brought to his notice that the 
farmers had been informed by the banks that 
they would not be advanced any further 
toans as long long as any direction to this 
effect was received by the banks. The har
vesting season has already begun. How 
does he get seeds and fertilisers? How can 
he sow seeds without money if he is not 
advanced toans. When a farmer, whose 
economic condition is slightly better, ap
proaches the bank for further k>ans, the bank 
people say that unless he declares himself 
insolvent, he cannot be granted further toan. 
It means they want to make those farmers 
who are a little well off insolvent. Then only 
theycanadvancefurther toans. Let me know, 
Mr. Joshi and my hon. Friends from the 
B.J.P, whether it is justifiable that the farm
ers shoukJ be declared insolvent. Do they 
want to give this gift to the very people who 
voted them to power. They have shown a 
deficit of Rs. 7,500 crores and their advisers 
say that the Government wUI waive the 
toans... {Intarruption^

MR. D EP U TY SPEAKER: Whatever

SHRI VASANT SATHE: Indudlng
subeidy and other such expenses they have 
worked out a total of Rs. 3,800 crores on this 
account Other hkiden expenditure includ
ing expenditure to be incurred on making of 
payment of D.A. have been estimated to be 
Rs. 100 crores but the actual expenditure 
will be much more than that. If you take into 
account all this expenditure, the deficit in the 
budget will increase further. Let us agree 
that about Rs. 5000-6000 crores will be 
generated and it wouW be raised from the 
public sector. But it has been our past expe- 
nence that this money does not come from 
the public sector? Although there is an 
administered price for petroleum products, 
they raise the prtoes of petroleum products 
and make a claim that they received money 
from that head. But what is its impact on the 
economy? The country is bearing its impact. 
Similarly, if the prtoes of other essential 
commodities like steel, coal and power will 
increase, they will have their impact on prices 
of various commodities all over the countiy. 
Everybody krmws it. Even then they, for the 
sake of saying, make a claim that they have 
reduced the deficit in the budget. They saki 
that they wouki bring down the prices and 
reduce the deficit. Of course, they made 
efforts in this direction but failed utterly. I 
think the amount of deficit which was there 
during the first six months of the year has 
since gone up. I would like to point out that 
though this Government says thatthe money 
supply should be 17 per cent, yet it has gone 
upto 19.4 per cent. You will agree with me 
that if the production is not increased and 
only money supply is Increassd, it is quita 
natural that the prtoes will go up. The people 
who are entiled to get D. A. linked with prion* 
index get some respite from payment of D.A. 
butthis Government says that It would fraez* 
It.

Mr. Deputy Speaker. Sir, I would Hw to 
know, particularly from Madhu ji as to what
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will be th« condition of middi* class p»opl« 
••pscialty the poor? It is a '' Knowsnof 
various commodities in the m&rket to-day in 
oomperison to those prevaHing a few days 
back, as she goes to martlet daily for maldng 
purchases. Mr. Deputy Speaker, Sir, I wouU 
Mw to apprise of the prices as given by her in 
writing..

lEngHsfH

SHRI NIRMAL KANTI C H ATTER JEE 
(Dumdum); Was she telling the truth?

SH RIVASAN TSATH E: You can check 
it with your wife.

SH RIM ATI G E E TA  M U K H ER JEE 
(Panskura): At least on one question, you 
are all depended on wife! {(ntorri^tions)

SHRI VASANT SATHE: Agreed. 

[Transfation]

The pulses which used to cost Rs. 8.50 
a kilogram in December, 69 are now costing 
Rs. 12-13 a kitogram. Price of sugar has 
gone up from Rs. 8.00 to Rs. 10.00 a kilo
gram. The price of groundnut oil was Rs. 22 
per kilogram and now it has gone upto Rs. 40 
a kitogram. A cake of soap costed Rs. 3 
earlier and now it is costing Rs. 5. The price 
of wheat has shot upto Rs. 5 a kik)gram from 
its earlier price of Rs. 4. A packet of tea 
costing Rs. 52 earlier is now costing Rs. 65 
. Prices of petrol has gone up from Rs. 8 to 
Rs. 11 a litre. Potato is a common man's 
vegetable, the price of which has shot upto to 
Rs. 4 from Rs. 2. There has been a hundred 
percent increase on this item. The prices of 
onion and gram have gone up from Rs. 2 to 
Rs. 5 and from Rs. 15 to Rs. 21 respectively. 
Mr. Deputy Speaker, Sir, though the rates of 
increase of various commodities varies from 
plaoe to place, yet it is a fact that there has 
been an over aH Increase in prices aN over 
the country. There is no doubt About H.

AN HON. MEMBER: It is wrong.

SHRI VASANT S A TH E :. If you are get
ting at cheaper rates, please let us know the 
place so that we couM also do our marketing 
from there. Mr. Deputy Speaker, Sir, despite 
all their announcements, the prices are in
creasing and soaring ail time high. Every
body says.

'Sky-rocketing prices'. This is the verdtet of 
entire media and people.

[rranslatton]

They were charging us that the prices in
creased due to our polbies. If they say, let 
them leave the bridle of administratbn to us. 
If they are so ir«competant and are not able 
to control, let them leave it to us You couki 
have said..

MR. D EPUTY SPEAKER: Please take 
your seat. I am telling you again and again.

SHRI VASANT SATHE; They are in 
minority i.e. their’s is a minority Government.

13.00 hrs.

Even today, the Congress Party is the 
largest single party in the Lok Sabha. The 
present Government despite support from 
two of its crutches is not in a positton to run 
the country. It is not even limping despite 
support from the B.J.P. and the leftist par
ties. The situatton has gone out of control of 
the Government. Why do they not admit that 
they are not capable to control the situation. 
Mr. Deputy Speaker, Sir, as regard their 
allegation that the coffer was empty, I would 
Hke to refer to the scheme of the toan waiver 
of the people. It is a well known fact all over 
the worid that industriaa are sat up and run 
with the help of loans tidten from the banks 
as no one can set up and run industry only
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with his own money. Not more than 10 to 20 
percent of the amount required is setting up 
industries is raised Dy the owner and the rest 
of the amount is mobilised through Bank 
loans. But here it is not a question of taking 
loan but it is a question of credibility to repay 
the ban. I admit that an amount of Rs. 
80,000crores was outstanding against us as 
loan when our party was in power. But what 
is the condition of India today... (Intarrup- 
Vans) At that time, our credibility was very 
high all over the world. The countries of the 
world knew the paying capacity of India. 
They were confident that India wouki repay 
the amount of loan outstanding against it and 
we were able to repay the toan taken by us. 
The whole work! knew our credibility. We 
were in a position to say to the International 
Monetary Fumi that we did not want loan 
from them as we could manage our econ
omy without taking loan from them. This was 
the economk: strength of the country when 
our patty was in power. But what is the 
conditbn of the present Government. The 
other day hon. Finance Minister sakj that he 
might take recourse of bans from the Inter
national Monetary Fund. Earlier, he was 
saying that he woukJ not take recourse of 
extemal loans. You are inviting muHi-natbn- 
als in the country and yiebing to pressure. 
Shoub we not adopt an industrial policy 
whbh promotes our exports and increase 
our production? Don't you like to increase 
export? After all, in which area, these multi- 
natbnal will enter. Are they going to enter in 
the fiels of non-essential commodities? In 
that case only they will be benefited. Is the 
Government thinking on this line? If you want 
to invite multi-natbnal in the fiebs of luxuri
ous items...

MR. D EP U TY SPEAKER; Mr. Vasant 
Sathe, how much more time will you take?

SHRI VASANT SATHE; I will take the 
whole lunch hour.

A UG UST 7,1990 ria»in pricosof 436
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MR. D EP U TY SPEAKER; If you are 
going to condude within 5-7 minutes, it is all 
right. othwwiM we may adjourn for lunch 
break.

SH R IVASANTSATH E; Iwilltakesome 
more time. I will not conclude in 5-7 minutes.

[English]

1 will continue after lunch.

MR. DEPUTY SPEAKER; Now, the 
House stands adjourned for lunch to meet at
2 p.m.

13.02 hrs.

The Lok Sabha then adjourned for Lunch 
till Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch 
at Five minutes Past Fourteen of the Clock

(DR. THAM BIDURAI in the Chaii\

ADJOURNM ENT MOTION— COA/TO.

Failure of the Government to check the 
unabated rise in prices of essential 

coinniodltles— Confd.

[English]

MR. CHAIRMAN; Yes, Mr. Sathe. you 
may please continue.

SHRI RAM NAIK (Bombay North); Sir, I 
am on a point of order.

[Translation]

Generally, when an Adjournment Mo
tion is taken for discussbn, the time of voting 
is announced in advance. But today, no such 
annourK:ement has been made. If you an
nounce the time of voting in advance, it will 
be covenient for the members also.
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[English]

MR. CHAIRMAN: That depends on the 
cooperation of the Members. Generally, we 
cannot fix the time. The normal time allotted 
for an Adjournment Motion two-and -a-half 
hours but if more Members want to speak, 
we can extend the time. I am ready to give 
you five minutes but then you have to finish 
your speech within that time.

TH E  MINISTER O F FINANCE (PROF. 
H^ADHU DANDAVATE): Sir. I support what 
Mr. Ram Nail< has said. Normally, the time 
allotted for an Adjournment Motion is two- 
and-a*half hours but it is flexible and we do 
not always stick to this timing. Tentatively we 
can decide how much time will it take be
cause H is a form of Censure motion and all 
the Members have to be present in the 
Chamber. Therefore, tentatively you can 
decide how much time will it take.

MR CHAIRMAN; The tentative time is 
two-and-a-half hours.

Finance. K Is imperative to t ^ e  stringent 
measures to become a successful Minister 
of Finance and we were expecting that he 
wouki take some stringent measures. What 
is happening now? I do not doubt about his 
inteiitton, I conskler him a noble man. Re
cently. I received a letter from one of my 
friends living in Cateutta where most of the 
people use mustard oil for cooking. The 
people in West Bengal, Bihar, Orissa and 
some parts of Uttar Pradesh also use it. He 
has written in the letter that even during the 
draught period in 1987 mustard oil was 
available at a price of Rs. 25 a kg. in retail. 
Now it is available at a price of Rs. 35 a kg. 
The prk» has been raised by creating artifi
cial scarcity. This letter is of 27th July. I think 
that by now the price of mustard oil might 
have gone higher than that. Perhaps the 
people of Bengal might be knowing it. I admit 
that during this year production of edible oil 
is short by 10 lakhs tonnes as compared to 
production during the previous year. If has 
also been stated on the letter that he failed to 
understand as to how prices soard so high.

SH R IVASAN TBATH E: Ithinkyoucan 
fix it in the Business Advisory Committee 
meeting.

[Translation]

Mr. Chairman, Sir, I was talking about 
rise in prices. The entire country is con
cerned over it anc the people want that 
prices of at^east essential commodities be 
brought down ar^d they shouki t>e brought 
down. It appears that due to some wrong 
policies adopted by the Government, it is 
becoming very difficult to control the prices 
of essential commodities, although our Min
ister of Finance has stated it again and again 
and even other day also on Televiston that 
he wanted to take stringent measures to 
control the prices. In reply to a questton put 
to him by an indivklual, he said that he might 
not be a popular Minister of Finance but he 
would certainly be a successful Minister of

A news item has appeared in a newspa
per named 'Vyapar Kesari’. It has been al
leged that a relative of a Minister, whose 
name has not been mentioned, has pur
chased mustard seeds of crores of rupees in 
collusion with the traders and created an 
artificial crisis by hoarding it. The N.D.D.B. 
sold the mustard oil in wholesale market at a 
higher rate of Rs. 25 per kg. instead of 
reducing the prices of oil

[English]

■The N.D.D.B. is making a maximum 
profit margin of Rs. 4,000 to Rs. 5,000 per 
tonne in Calcutta."

[Translation]

It has been mentioned in the letter of my 
friend referred to above... (Interruptiona)
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A newspaper named "Sun marg” pub
lished from Calcutta, has quoted something 
in its issue of 20th July The Minister's name 
has also been mentioned m it. It has been 
quoted from a statement of Shri Nathu Ram 
Mirdha who said that question of fail in prices 
of the edible oil did not arise... (Interruptions) 
He too might be having good intention. He is 
saying that its effect is..

[English]

"But unfortunately this type of speech 
by Central Food Minister encourage the 
dishonest businessmen, blackmarketeers 
and illegal hoardo'^s and now they have 
conformed that the Government itself is trying 
to increase the rate of edible oil. But it is a 
matterof great distress that Mr. Mirdha never 
uttered any single work to bring responsible 
elements in picture who are making this 
artificial crisis by hofirding. ’

[ Translation]

It does not look good that different people 
say different things It may be possible that 
your intention is good. I would likr to cite yet 
another example of good intention. Our 
Minister of Finance enhanced the rates of 
petrol and diesel. Yesterday itself he was 
saying that as per his calculation and arith> 
metic, It would not affect the prices by more 
than half per cent or one per cent. I know that 
he IS afamous mathematician. But his mathe
matics is not practical. It will have a cascad
ing and snow balling effect. All the Trans
porters, Shopkeepers and Retailers have 
increased the prices of commodities saying 
that the prices of petrol and diesel have been 
incrased and transportation cost has loss 
increased. Therefore the prk:es have been 
increased.

AN HON’BLL MEMBER: You may 
suggest some way out.

SHRI VASANT SATHE: You step down 
from your office, we will find a solution. You 
people are not capable to run the country.

Make room for others otherwise yourcrutches 
wtl) put more pressure on you. 1 wouki like to 
submit to the hon. Minister of Finance that he 
have committed a grave mistake by increas
ing the prices of petrol and diesel to raise 
resources It is causing a k>\ of hardship to 
the people of the country. The hoarders and 
the retailers have increased and prices while 
there is no co-ordination among the different 
departments. The hon. Finance Minister has 
himself admitted that he was helpless as the 
Department of Railways did not cooperate. 
The prices of salt increased because of 
Railways which put a conditk>n that they 
would not transport salt unless a full rack 
load is provided to them. Then the matter 
was sorted out with the help of a mediator 
under which salt will be carried in wagons. 
Even the prices of salt has increased during 
the period of the Janata Government. What 
IS your coordination? The Minister of Petro
leum has stated that strict action would be 
taken. In the name of strrct measures, he 
took the decision that petrol would be sold for 
12 hours only in a day and on Sundays Petrol 
Pumps would remain closed When pres
sure was put on him he relaxed it that petrol 
would be sold upto 12.00 noon on Sundays.
I would like to ask a question and you should 
reply it honestly after verifying the position 
form the Minister of Petroleum. Has the 
above management made any effect on the 
consumption of petrol and dieseP How much 
money has been saved by our pountry in 
terms of foreign exchange and rupee with 
the system? The people are saying that 
information has been received from the 
sources of Indian Oil Companies that there is 
no shortage of petrol rather the demand of 
petrol has been increased due to hoarding 
of petrol by the hoarders. The people have 
hoarded petrol with the hope that in future 
the rates will increase. But It had an adverse 
effect. The Auto rk:kshaw and Taxi drivers 
suffered a lot. The Government could not 
save petrol. So these so called options have 
been creating hardships for the people. The 
Government have stated earlier that they 
have adopted a concept of defk:ft to control 
and deficit. 1 would like to read it out what has 
been appeared In the Business Express 
dated 26th July, published from Bombay. I
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am quoting it. It ts very important, you will 
also get i^enofit from it. Perhaps you might 
have read it.

lEnghsh]
It says:

"Budget deficit in 1st quarter exceeds 
estimates for 1990-91.

In the first quarter (April-June) of 1990- 
91 the budgetary deficit is reported to have 
reached the level of Rs. 7.400 crores, and 
thus exceeded the budget estimate of Rs. 
7,206 croros for the whole year 1990-91. In 
the corresponding qil irter Ust year the defi
cit financing was thp order of Rs 9,701 
crores.....

and for the year 1989-90 as a 
whole. It reached Rs 11,750 crores. 
The Union Finance Minister, Prof. 
Madhu Dandavate has explained that 
It was because of the recent disbursal 
of the State’s share in the Central pool, 
ft will now remain at a plateau for some 
time and then decline. At the end of the 
year, it will be around the level budg
eted for. The Finance Minister’s confi
dence w a s  based on the fact that 
monetary expansion this quarter was
3 8 per cent-lower than that of 4.5 per 
cent m the correspondence quarter 
last year."

Actually, this is not correct.

PROF. MADHU DANDAVATE: As 
against 4.0 per cent, it is 5.8 per cent.

SH RIVASANT SA TH C : It further reads 
as follows:

“In this context, it is inturesting to quote 
what the policy paper, prepared by the 
Qovemment. has to say on fiscal defi
cit of the Union Government. Says the 
paper: **We should not assume that the 
deficit can be easily contained at the 
BE Level. There are already several 
indentifiable additional demands on 
the budget arising from defence (Rs.

500 crores), other internal security 
requirements (Rs. 500 crores) under- 
funding of certain central plan projects 
(Rs. 500 crores), additional require
ments for the loan write-off scheme 
(about Rs. 1,200 crores)...."

The above paper was prepared by the 
Government itself. It now goes upto Rs. 
3000 crores.

PROF. N.G. RANGA (Guntur): This is 
only an interest on loans.

SHRI VASANT BATHE: It further reads 
as follows.

'...funds needed for the crop insurance 
scheme (Rs 250 crores) and additional 
requirements for the food subsidy (Rs. 
200 crores. There will also be heavy 
demands from the States either for 
natural calamities, (for which only a 
limited amount has been provided), or 
to meet their approved plan expendi
tures, which have ben based on highly 
optimistic assumptbns about their own 
resources. Assuring additional require
ments of Rs. 1,000croresforthe States, 
the presently foreseeable additional 
demands upon the budget already add 
up to about Rs. 3,500 crores, which 
actually will now go to Rs 5000.
Then there are proposals for waiver 

upto Rs. 10,000 for loans to handloom 
weavers and upto Rs. 2000 for loans to 
members of the Scheduled Castes and 
Scheduled Tnbes. All these would impose 
heavy additional burden on the exchequer.*’ 
Today in the morning I said that money 
supply was increasing and deficit in the 
budget known and hidden is also increasing.
I also said in the morning that as you are 
hoping of surplus generation from the Public 
Sector, we were also hoping on the same 
line but our expectations were never fulfilled.
If this Government can fulfil this target. I shall 
applaud you. But the manner In which the 
Public Sector undertakings are f unctbning.
It is useless to hope that it will make any 
contribution to your kitty. The hon Taujl is 
going to create more problems for you on the
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(Bikaner): How do you know? {Intenruptions)

9th of this month and th© farmers of the entire 
cx)untry wilt make demands... {interruptions) 
What steps will be taken by the Government 
to fulfil their demands? On one hand you are 
saying that there are hard options, on the 
other you are step by step succumbing to
pressure.......... {Interruptions)............ i said
that there are many cunning people in the 
coutnry and they should not inte.rfere in the 
affairs of the country only then the country 
can make progress. {Interruptions) I am 
saying that the Government has adopted so 
called hard options but nothing has been 
achieved by it. The Government has done 
only astentations work. I would like to ask the 
Government about the proposed 10 per cent 
reduction which had to done that how far the 
Government gets success to reduce non- 
essentials. (Interruptions) I demand that the 
farm labourers who constitute bulk of the 
population of the country, should be pro> 
vided all facilities so that farmers can bp ^ble 
to increase their production. I would like to 
sav that a farmer friend of mine came from 
Maharashlratoday and told methat the were 
not getting fertilisers. He added that prices of 
fertilisers pesticides and other agriculture 
inputs were rising steeply, due to which 
farmers were facing hardships.

That is why I am saying that the farmers 
should be provided all facilities and remu
nerative prices so that they can be able to 
increase their production Money and re
sources have to be generated for them by 
increasing production So do not enact drama 
in matter of generating resources as it Is not 
desirable.

In the end I would again like to reiterate 
the demand which I made day before yester
day that evil of ’black money* should be 
curbed because a parallel economy is run> 
ning in the country due to it. Prof, Dandavate 
himself stated out of Rs. 80000 crore of black 
money, Rs. 40,000 crores is unaccounted 
money and Rs. 40,000 crores Is smuggling 
money.

SHRI SHOPAT SINGH MAKKASAR

SHRI VASANT SATHE: If you know 
more than it. pleases peak out. i am forget
ting your name, Makkar, no, no, Mr. 
Makkasar, if the amount is more than Rs.
80,000 crores, please tell. (Interruptions)

SHRI SHOPAT SINGH MAKKASAR: 
Have you did not visualise black money 
during the last 40 years. (Intenruptions)

SHRI VASANT SATHE: I would like to 
submit only one thing to these hon. Members 
that they my go through the book, written by 
me in 1983, in whk;h I have mentk>ned all 
these things.

PROF. M A H AD EO  SH IW AN KAR 
(Chimur): I am on a point of order. Shri Sathe 
has used word 'Makkar for the hon. Member 
which is an unparliamentary word. He should 
not have used this word. (Interruptions)

[English]

MR. CHAIRMAN: He mentioned on!y 
his name. There is no point of order. Please 
sit down.

SHRI VASANT SATHE. Anyway. 1 with
draw my words.

[ Translation] .

SHRI SHOPAT SINGH MAKKASAR I 
know but 1 did not feel hurt as ^nc^in address 
me as he ‘ikes because at present he is not 
in his senses.

PROF. MADHU DANDAVATE: Mr. 
Chairman, sir, I do not think that Shri Sathe 
has deliberately used this word but during 
the courses of his speech he mentioned the 
name of the hon. Member. Shri Sathe has 
quoted the figures of smuggling furnished by 
me and when the hon. member tried to 
interrupt him he has said that the percon who 
is indulging in such acts have more knowl
edge. I feel that no reference even indirectly 
should be made whfch gives an impression 
that any member of this House is a smuggler
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or h « has property of smuggling.

SHRI VASANT SATHE: I did not say 
liko this.

PROF. MADHU DANDAVATE: But 
means lilte this. (Interruptions)

SHRI SHOPAT SINGH MAKKASAR: I 
did no feel ill of your words because I know 
that you are mad for power and you cannot 
think beyond it. I have never been in power 
but I have been struggling against your 
Government for the last 40 years. I know that 
you are not in your senses because of your 
greed for power. {Interruptions)

[English]

PROF. lulADHU DANDAVATE: Mr. 
Chairman, Sir, you might not have followed 
what I have said in Hindi. I do not think that 
he meant that. (Interruptions)

SHRI VASANT SATHE: I did not say 
that he has done any such thing.

PROF. hdADHU DANDAVATE; H you 
go through the proceedings, by implicatton, 
K may mean that the hon. member has been 
described as a smuggler or a person having 
smuggled. I know the hon. Member. (Inter
ruptions)

[Translation]

SHRI SHOPAT SINGH MAKKASAR; I 
know what you meant to say but I am not 
raising any objectkin. I will not say anything 
if a soberperson like you, who claims himself 
to be a parliamentarian, k)ses his balance.

[English]

PROF. MADHU DANDAVATE; Sir, I 
must tell you that as far as this hon. Member 
is concerned, he is not only an hon. Member 
but he comes from people’s movement. We 
know him for year together and I think, any
body who is his comrade wilt feet hurt. There
fore, you yourself go through the proceed
ings. I do not think the Mr. Vasant Sathe

meant that. K there is anything objectonable 
that should be removed from the records.

MR. CHAIRMAN; Mr. Sathe himself has 
denied that. He never meant that. I will go 
through the records and if at all there is 
anything objectionable, I will expunge it.

[Translation]

SH R I K APIL D E V E  S H A S TR I 
(Sonepat): The name of the hon. Memt)er is 
Makkasar and it does not appear good if a 
senior Parliamentarian pronounce his name 
as ‘Makkar* instead of 'Makkasar'.

[EngHsti

MR. CHAIRMAN: I have already ex
plained to the House about this. Mr. Sathe 
has denied it. I have sakl that if there is 
anything unparliamentary, it woukJ not go on 
record.

SHRI VASANT SATHE; I must make it 
clear that what I said was that if the figure 
whbh I am quoting based on Shri Dan- 
davate’s statement in incorrect and if the 
hon. Member knows something better— I did 
not say that he was indulging in that act. You 
can see the record.— and if you think that 
there is any word whteh can Interpreted as 
hurting him, I withdraw it first myself and you 
can remove it from the records.. (Interrip- 
tions)

MR. CHAIRMAN: I have already ex
plained about this. There is no need for me 
to open it once again.

[Translation]

SHRI VASANT SATHE: Mr. Chairman, 
Sir, I was saying that black money is increas
ing and a parallel economy is running In the 
country. The figures furnished by the hon. 
Minister of Finance, which hare based on the 
report of the PubIk: Finance Institute, are not 
uptodate and pertained to the period 3 ^  
years back. Today if we cateulate it on the 
present price-lndex, it will be more than Rs.
1,00,000 crores Including smuggling prop-
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erty and black money and only a few thou
sand people are controlling it and are In* 
duiged in such activities. I would like to 
subnnit that on the one hand the plan portion, 
annual budget and plan allocatbn of the 
Government are about Rs. 35-36,000 crore 
or Rs. 39,000 crore and on the other side the 
black money, parallel economy and un-ac- 
counted money are about R. 80*90,000 
crores. I would like to know in view of this 
huge black money and how the Govemment 
will check price^rise and corruption ram- 
pant? This is not a matter concerning any 
partk:ular party. I have been raising this 
issue for the last 10-15 years and even while 
hokiing the post of the Minister. I had raised 
it and written about it in my book also. I would 
like to urge my hon. friends that we cannot be 
able to make improvements in economy of 
our country unless this issue is solved. I 
wouki 11(6 to request the Government to take 
some concrete steps which we had not taken 
even having majority. We are supporting 
you. I wouki like to know what steps have 
been taken by the Govemment in this re
gard. Rather the Government announced 
some concession for them. I would like to 
strike a word of cautbn. We have introduced 
the scherfies like purchasing of bonds and 
Indira Vikas Patra to mobilise black money. 
Going one step further, the Government 
introduced yet another scheme for then to 
invest black money in constructing houses 
for slum dwellers.

I would like to ask the hon. Members of 
this House whether they will invest their 
money In a non-profitable venture like con
structing houses for slum dwellers. Why will 
they invest money in it? It was alleged by you 
that the people doubled their amount by 
investing In bonds and converted their black 
money into white money. Thus they be
fooled the Government. They will again befool 
the Government in the name of investing 
money for construction of houses in slums. I 
will not be solved by half-hearted measures. 
I have an Mea to solve it if you like it, you may 
try. Germany and other countries success
fully tried this measure to solve thb problem.

But I am not speaking on behalf of my party, 
as it is my personal opink>n which was not 
acceptable to my party even. So I am doubt
ful whether you accept it or not so I am givir>g 
this suggestk>n as a Member of Parliament, 
i would like to suggest at there Is only one 
measure to solve this problem. You shouki 
introduce expenditure tax and abolish in- 
cometax as nobody can identify as to whether 
a hundred rupee note is black or white money 
or accounted or un-accounted money. How 
this ocean of resources can be used for 
benefit of the country? I would like to submit 
that today the country Is more important than 
party. The Government should take people 
into confidence and consider this issue. 
Please take firm step>s that this ocean of 
resources can be used for benefit of the 
country. Then Government can give encour
agement to them to invest this money for 
productk>n work like setting up factories, 
power project, cements factories, construct
ing railways bridges and roads. Special 
concessbn should t:>e provided for Investing 
in backward areas. The economy of the 
country will grow stronger with investment of 
ths money for production purposes. This 
money should be used in the field of horticul
ture and agriculture too. But the Government 
is afrakJ of taking such bold step as it may 
Invite some critkjism as to how income tax 
has been abolished and it Bureaucracy Is 
also not in favour of It. The Government will 
not get money through popular, weak and 
half-hearted measures and ths ocean of 
black money will go on increasing. This 
money is causing con'uptkin in the country. 
This money is not lying In coffers but it In 
circulatton .everywhere. The person, who 
has little authority, does not do work without 
taking unaccounted money. The natk)n*s 
economy, Its social structure and Its very 
character have been destroyed. We advised 
them to take up certain fundamental issues 
for which we lend our support to them. For 
examples, some concrete steps need to be 
take to check the prk^e-rise and to mobilise 
resourcesfor natkmal devetopmenL We must 
no fc>ok at it from the point of view of recrimi- 
natton. Whatever you may be, we cannot 
raise or bwer your status or increase or 
decrease your supporters. All political par
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ties in the country must give serious thought 
to this matter. If the country goes off the rails, 
situation wiH become difficult to control even 
for the next Government whosoever forms it. 
Today a large procession was taken out in 
protest against the rise in prices. Any woman 
will say how much hardship in being faced by 
the public on account of price-rise Though 
the apples were rotting, the people who were 
opposed tothe transportation of apples were 
shat. This could lead to political destablisa- 
tton in the country. And it is the criminals who 
take maximum advantage of turmoil in the 
country. All hon. Memt>ers want it to be 
looked at from this point of view. I thank you 
for giving me an opportunity to speak.

[English]

SHRI BHABANI SHANKAR HOTA 
(Sambalpur): Mr. Chairman, Sir, while the 
Leader of the Opposition has moved the 
Adjournment Motion, I was myself wonder
ing what might be the reason ^h in d  it. One 
reason couki t>e the price nse in certain 
items which nobody can deny. Really there 
has been a price rise though on some items 
it has been controlled. Just to tell the people 
that this National Fiont Government sup
ported by two Parties— Leftist and Bharatiya 
Janata Party— they are incapable of control
ling the situation for which they have been 
fighting for years and that they are a total 
failure is not correct. But, after hearing the 
hon. Speaker from the Opposition, Shri 
Vasant Satheji though he tried to condemn 
the Government he also in a broad prospec
tive made certain proposals which I person
ally feel may not be acceptable, but there is 
no harm if there is a debate on them. My view 
regarding the price rise is that we cannot 
discuss prk» rise just in an isolated manner. 
When there was change in the Government 
and the National Front Government came 
into power, we had to take into consideratk>n 
what was the exact economk; situatfon in this 
country, what was the balance of payments 
position, what was the amount of black money 
or the parallel economy or whatever a is, 
prevalent in the country and what was the 
level of productkin of various essential 
commodities. I come from a very backward

State Orissa. The Western Orissa is a very 
backward area and there I can tell you— I am 
not going into very broad poley matter right 
now— since 1955, only one major irrigatton 
project has been launched, that is, Hirakud 
Dam project. After that no scheme or PIkn or 
project to augment irrigation facilities in this 
area has been taken up. There has been no 
industrial activity. All the projects, medium or 
small or t>ig, including Rourkela Steel Plant, 
were launched prtor to 1962. From 1962 
onwards there has been no devetopment, 
either in the agricuKural field or in the indus
trial sector. No project, no scheme, no plan, 
either in the fieM of irrigation or for industrial 
development, has been taken up in this area. 
I am just trying to illustrate how a msqor part 
of this country where we can produce ground
nut, we can produce wheat, we can produce 
rice in large quantity, has been neglected. 
With simple efforts, the farmers have, during 
the current season, produced large quantity 
of groundnut in our own area which was 
neglected. We are talking about the short
age of oil. Then, there are several other 
things also like spending or squandering our 
evaluable resources in importing oil from 
foreign countries and taking kickbacks. I am 
not going into that. But 1 would say that no 
sincere efforts were ever made earlier to 
meet the requirements of the people for 
essential commodities. Although those who 
were in power earlier were talking about the 
Pubik; Distributon System, t>ut they never 
took any crK;rete steps to strengthen the 
Public Distribution System. Only as lip sym
pathy, they were talking about all these things 
but no concrete measures were taken. Black 
money was alk>wed to ftourish in this coun
try. The parallel economy has never tried to 
be destroyed; rather they have helped the 
parallel economy to enter in this country. I 
have got all the documents and statistks 
with me but I believe that almost all the 
8tatistk», whether in favour or against, are 
not exactly the real indteator of the situation. 
There are many reason forthat. Whether it is 
due to the policies of the Central Govern
ment or due to the inefficiency or whatever it 
is of the State Governments, today, previ
ously or hereinafter I am not going into the 
details. But the point is why the situatnn
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which wa are now witnessing has happened 
like thia. I bellve that our Finance Minister will 
reply to each and every point that has been 
raised or will be raised by the hon. Members 
of the Opposition or by other hon. Members. 
It is not a question of a day or two, or a month 
or two. Whatever actions or inactk>n or the 
wrong doings have taken place over the 
years, we are now facing the results of those. 
The point is whether we are determined to 
control the situation and to reverse all the 
polk:y measures. On one point at least I 
agree and that is about what we are going to 
do with regard to pubik; sector undertakings 
and whether the pubik: sector undertakings 
are going to generate surpluses to be used 
in other sectors. These are all basic and vital 
questbns on which a nation-wide debate 
has to be launched. It is not a question 
whether this Government will fail within three 
or four months or whether we had suc
ceeded last time or not. There is no success 
story everywhere. But at least I am happy 
that as a Member of Janata Dal, a constitu
ent of National Front Government, hon. 
Member, Shri Sathe just now referred that 
some demonstration were going on before 
the Parliament House and some hon. 
Member has also pointed out that they have 
entered the Gate No. 1 of the Parliament 
House today. I remember, as trade union 
activist, that some years back, some 18 or 19 
years back, some of the people, polHkal 
parties, trade unbns, were highly agitated 
over the price rise and when they were 
demonstrating before the Parliament House, 
we do not know how many heads had been 
broken and how many limbs were broken. 
Now at least our Government has not taken 
any steps to break them, to fc>eat them, lathi- 
charge them or fire them. This is our Govern
ment, a democratic Government. You are 
now saying about the price rise. Let us 
discuss it. This is a national problem. Why 
has this happened like this? What is the 
reason behind it? Who is responsible? h is 
not a questbn of a party, it is a wrong 
economic polk^ which has been pursued 
over the last several years. It has now cre
ated such a situatbn where rt is bound to

bring pressure on the price of the commodi
ties. But the Govemment have taken effec
tive measures constantly monitoring under 
the chairmanship of Finance Minister In other 
States and you have already seen the re
sults on several items. We have yet to see 
the effect of price of other items. But, Sir, we 
assure the House that we are very sincere 
and honest and we will try to pursue, to 
monitor, to check and see that all evils that 
have been done earlier are removed and the 
prices will brought under control and some
thing will definitely be done in this regard.

Sir, I do not want to elaborate on this 
point. Personalty I am prepared to have a 
por»cy on this and I appeal through you. Sir, 
to our Government that there must be a 
policy to fix up price of each and every item 
taking cost of production into account. Sir. I 
put a question to the Government and asked 
them “what is the cost of production of Maruti 
car”? In the written reply, it was mentioned 
that **it is a commercial secret”. This was 
reply given by the Minister concerned. But 
my questbn is fundamental. Now. what is 
the productk>n cost of an Ambassador Car, 
whether it is run on diesel or on petrol? So. 
my humble submission, may be as an indi
vidual Member, will be let us have a debate 
and find out the cost of agricultural produce 
like paddy, wheat or sugar or the production 
cost of a car. a refrigerator or a colour TV  or 
any other item. No one shouki be allowed to 
have more than 15% profit over and above 
the cost of productkjn. So. Sir, let us have a 
price policy and let us have a debate on this. 
Let all parties join and find out a procedure 
for making it more effective and fix up the 
prices of each and every item and then the 
cost of expenditure tax will come on all the 
conspicuous consumptbn, like expenditure 
for stay In a 5-star hotel, purchase of a car. 
purchase of a refrigerator. There will k>e a 
total abolition of the income-tax and it will hit 
at the source of the generation of black- 
money system in this country. Let us have a 
debate and let us try to find out this and then 
the whole world would know and the whole 
country wouM know what we have done. The 
prk;e situatbn has come to this pass. We 
have been taking honest and sincere effec*
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tive mea$ur6s. Somewhere we have been 
successful and somewhere we do not want 
to hide our failures nd we are ready to admit 
our own failures. We are prepared to edu
cate ourselves. So. my honest appeal to the 
House is: let us be seized of this situation 
and take an integrate view of the whole 
situation and have a national debate and find 
out the solution. Let us have drastic changes 
for the benefit of the whole people without 
any party affiliations or narrow considera
tions.

SH R IJASW AN ! SINGH (Jodhpur): Mr. 
Chairman, Sir, I must share with the hon. 
mover of the adjournment motion to adjourn 
the House, at (east one or two aspects of his 
intervention I entirely agree with him. That 
this discussion, calling upon the Chair for the 
admission of an adjournment motion is not 
an occasion for a competitive expression of 
our concerns at>out price rise. I do entirely 
share his sentiments. Sir. that this is not a 
questton that is parochial or only of party 
interests. Of course, I concede to the Oppo
sition, the Congress Party in Opposition, that 
should they find difficulty with the price situ
ation, they would then naturally wish to exptoit 
it politically And I would be astonished if they 
did not do that kind of a reaction from the 
Congress Party, whether inside the House 
here or outside in collecting people at the 
gate of the Parliament, an unprecedented 
development, is expected even If It is an 
unhappy devek>pment. (Interruptions)

Sir, prices are a matter which impinge 
upon all of us, whether inside this august 
House or outside, directly. They are not like 
some abstract discussions of policy which 
we quite often have here and which in time or 
in consequence are somewhat separated 
from the citizen. It is. therefore, in that sense, 
entirely right that the Government immedi
ately accepted that the motion for adjourn
ment of the business of the House be ac
cepted because it reflects that the antennae 
of political awareness about the conse
quences of price rise are alert and sharp on 
both sides of the House.

Sir, the mover of the Resolutton while 
moving for adjournment of the business of 
the House, engaged himself In some very 
heavy irony and in eomewhat overstated 
sarcasm, but I would let that pass because I 
think essentially we are concerned with 
prices. I also ^n*t wish to preempt the 
discussion which the hon. Finance Minister 
wouki no doubt be having when he comes to 
the House with his quarterly statement of 
accounts, as it were, so that the House 
knows how far he has succeeded in the 
management of the country’s economy or in 
achieving the fiscal target that he had set for 
himself. Let me, before I address myself to 
the questbn of prices which concern us ail. 
make my position very clear. Even at the 
cost of disagreeing with my esteemed senk>r 
colleague, and if I may take the liberty, 
indeed privilege of calling him my friend, the 
hon. Finance Minister, when the budget was 
presented, I had submitted to him a caution 
that foltowing upon the hike in postal rates, 
rail fares, telephones, petrol and all that 
despite the best possible intentions and 
despite very able administration in his Minis
try and indeed very commendable efforts to 
contain deficits, there is a psychological push 
given to prices and that psychological push 
to prk;es Is given in a synergetk; form, on 
account of rise in infrastructural costs. And 
alt these costs whether they are telephone or 
rail or petrol, go towards contributing to that 
whk:h perhaps cannot be arithmetk^ally re
duced, but is of a synergetical consequence 
hence largely psychologbal, nevertheless 
real in terms of prices.

1 must then submit my next point. Sir, 
that my party, the BJP and I personally, 
because as Bhajan Laiji just asked me to 
speak in my language, I am born in a village, 
Sir, my roots lie there, the BJP  and I are 
unserved for more remunerative prices to 
farmers. So, when you Increase the support 
price of whether it is wheat or rtee or when
ever. two things happen. Firstly, whenever 
you do so, whichever government does so, 
it IS uniformly and without any heeHaling, 
questbning voice anywhere roundly ap
plauded both in this House and that House.
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15.00 hrs.

Farmers must get remunerative prices. 
As soon as you raise prices for the farmers, 
which they must get, these raised prices go 
into a basket, which Is the accumulated 
basket or prkies, giving a prrce rise to the 
total price index whk:h leads me to my next 
submission. The BJP and I personally do not 
subscribe to or believe that in the country, 
there is any rural-urban dtvkie. We do not 
subscribe to the thesis of feeding the town at 
the cost of the village; we do not believe in 
the reverse either. I believe that this kind of 
pitching one against the other as if the policy 
is oriented for the village against the town or 
that policy rs oriented for the town against the 
village is not the proper way in which to 
approach the issue of prices.

[ Transiation]

SHRl BHAJAN LAL (Faridabad): Action 
should be taken against those who say such 
things. Please say this also.

[English]

PROF. N.G. RANGA (Guntur): This is 
your inference on our economy.

SHRl JASW ANT SINGH: I cannot, with 
due defence to the senior most Member of 
the House— I welcome his inten’uption, but 
given the limitation of the time that I have. I 
wou W choose not to react to it at the moment.

15.02 hrs.

[SHRl VAKKOM PURUSHOTHAM AHin 
the Chaii]

I would also make another submissk>n. 
Whatever be the situation, it is the responsi
bility of the Government to govern. You have 
to account to this Assembly for what you do 
and that which you do not do. If prices pinch 
all of us, indeed they will pinch all of you also. 
So» whoever is in the Government cannot 
have it both ways. You cannot say that we
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are in governance, but we are not respon
sible. Having saki that, I must also put it to 
this Assembly* through you, that in the field 
of economy and fiscal poteles, there obtains 
a logic. It is an irrefutable logic whereas the 
oppositk)n is within its rights to say that you 
cannot continue to exercise the alibi of inl^r- 
ited difficulties for ever. Of course nos. 6ut 
the ship of economic and fiscal organisation 
of a country as vast, diverse and compli- 
cated as India cannot change course over
night and whenever correctives are applied 
to the course of that vessel, it takes time fo r  

the consequences of the correctives to be 
felt.

SHRl CHIRANJI LAL SHARI^A (Kar- 
nal) How long will it take?

SHRl JASW ANT SINGH: I think It is a 
valid questbn. If rt were possible to reduce 
fiscal and economic )>olicy to a kind of arith
metic of days or weeks or months, I would k>e 
able to answer immediately as to how long 
will this State take to correct what are obvi
ously... (interruptions)

SHRl VASANTSATHE (Wardha): I hope 
you do hot want 40 years.

(Interruptions)

SHRl JASW ANT SINGH: I will attempt 
to give a more precise klea. Indeed, I cannot 
be so presumptuous as to usurp the func
tions of a very capable and a very dear 
friend, the honourable Union Finar)ce Minis
ter but I will submit to you that the larger the 
size or quantum of inherited fiscal and eco- 
nomk: imbalances, the k>nger the time it will 
takeforthe ship of State of correct those very 
imbalarK;es. The hon. mover of the motion, a 
very senbr Member of the House whom I 
hold in esteem devoted considerable thought 
to correctives that are required in the coun
try, spoke also of the necessity to rely only on 
tathya. Freely translating tathya therefore, 
suggesting let us rely on facts. I will rely only 
on facts and these are the irrefutable facts.

The hon. Members asked, how long will 
you take to con'ect the course of the vessel?
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There are some major serious economic 
problems that this Government inherited. In 
December, 1989, the Budget deficit inher* 
ited was around Rs. 14,000 crores— I am not 
giving the exact figure. It was nearly double 
of what had been projected for the whole 
year. Foreign exchange reserves were in the 
region of RS. 5,000 crores, just sufficient for 
two months’ requirements. The stock of 
foodgrains had fallen to 11 million tonnes as 
against a comfortable limit of roughly about 
19-20 million tonnes, though there is no 
statutory Itmit. the inherited stock of 
foodgrains was about half of the comfortable 
limit. Foreign debt was about Rs. 82,000 
crores. Internal debt was in the region of Rs.
238.000 crores. Interest payment in the 
Budget estimates of 1989’90 was Rs. 17,000 
crores. I have not dreamt these figures. 
These figures were inherited by this Govern
ment.

1 think, when we talk of price rise, we are 
really talking of inflationary pressures on the 
economy. Whereas I started by saying, I do 
not want to pre-empt the discussion, since 
the mover of the motion has referred to these 
aspects, the debate has extended from 
simple prices to fiscal aspects as well; of 
examining why sugar has gone up, wheat 
has not gone up or what is troubling in the 
edible oil field. By the end of December.
1989, the wholesale price index v/hich was 
referred to by the mover of the motion had 
recordei an increase of 6.1 per cent in the 
first 9 months of the financial year against
3.9 per cent which was your achievement 
dunng the previous year. The build-up of 
inflationary pressure, I submit for considera
tion, was due to fiscal imbalances resulting 
in higher money supply, supply and demand 
imbalances in commodities, whfch was 
largely on account of shortfall in productbn, 
and also possibly on account of supply bot
tlenecks, and the other aspect which Is the 
pshychological consequnece of all this. I am 
worried about what is inherited by the Gov
ernment by way of revenue deficit. I am not 
going into the total aspect of deficits because 
those will come up. Revenue deficit how
ever, has gone up from 2.21% of GDP in 
1985-86 to 3.5% GDP in 1989-90, Likewise,

the revenue positbn of the States has simul
taneously also deteriorated. Price situatbn 
in India is not merely a functton of admini- 
stratk)n of the Ministry of Finance In the 
Unk>n Government, it is a cumulative conse
quence of what Is happening in this vast and 
diverse land and what is being done or not 
being done in the various States of the 
Union. The revenue position of the States. 
Therefore, is also relevant and that too has 
deteriorated in the Seventh Plan, i do not 
want to clutter up the debate with too many 
figures but that is the fact. This large revenue 
deficit in the Central Budget meant that sig
nificant part of the revenue expenditure was 
being financed by borrowings. This is again 
something which the Government inherited. 
Perhaps the Union Finance Minister in his 
reply, will enlighten us on this also.

Money supply was referred to by the 
mover of the Resolution I put it to you that 
the annual growth rate of money supply 
dunng the Seventh Plan was over 17.53. 
The report of Shn Sukumoi Chakraborty is a 
very fine document on the subject. He has 
recommended that money supply consis
tent with a certain amount of GDP growth, of 
about 5% and inflation at 4%  should not 
cross 14%. In the economy that this Govern
ment had inherited, money supply had al
ready crossed 17% I would not go into the 
philosophy of the relationship between defi
cit financing and the associated increase In 
money supply. But there is a connected 
aspect. It IS that a headless government had 
no option of meeting with immediate short
ages like, for example, sugar or edible oil.

India is the only country, with 800 mil
lion, in the world that does not and cannot 
rely on animal fact for cooking. It is the only 
country in the world which uses only vege
table oil. Edible oil, therefore. Is not just a 
pnce rise matter for us a nation of the size of 
800 million. Rest of the world uses animal fat 
for cooking and for other purposes. But India 
cannot. Therefore, edible oil has a very 
important role to play In the totality of price 
rise situation. So, I started by saying thm this 
is the inherited imbalance of the Govern
ment. In this inherited imbalanoe. we eud-
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denly find that edible oils have gone up to Rs. 
35/- a KG in my village, which does not 
produce very much of oil of its own except. 
But if that is the kind of price that the user has 
to give for an essential commodity— he 
cannot replace it with annual fat— then what 
is the option to the Government? You could 
well turn round and say with some logic *Why 
doni you import". The Government cannot 
import essentials because it inherited a ter
rible t)alance of payment situation. It inher
ited a situation whereby, if it sought recourse 
to Importing essentials, it would not have 
money for other requirements I am not going 
into the aspect of the totality of trade deficit 
or the totality of the debt servicing ratio, but 
this option also was closed. This Govern
ment is not absolved of its responsibility 
merely because it inherited a bad economy. 
It is ail the greater challenge to the dedica
tion and acumen of my good friend, the 
Union Finance Minister because this alibi of 
an inherited bad situation will go along only 
for this month and, not for ever. I think that we 
are fast coming to that point where the nation 
will no longer recognise that this is now 
sufficient gound for you to continue to say 
that this difficulty is because we inherited the 
diffknjKy.

The mover of the resolutwn menttoned 
about liquidity over-hang about money sup
ply. I wouki request the hon. Unfion Finance 
Minister to clarify this aspect. This question 
of money supply is far too complex for me to 
pretend to $ay that I am any kki of expert on 
it. But I have some figures with me and there 
is one component of money supply because, 
after all, money supply is not just M3, It is 
also Net Bank Credit, it is also Reserve Bank 
advances of Central Government etc. Please 
let us have the figures of all these three 
aspects 8 0  that we can understand better 
whether the poir>t made by the hon. Mover of 
the Resotutbn Is vaiM or is really not based 
no facta, [bnerrupitions) Union Finance 
Minister wiA explain it. But my point Is that 
Ikjuidity imbalances reinforce inflatk>nary 
preeeures and I think the Government would 
be weH-advised to first clarify what was this

imbalance that you inherited; what have you 
done on the aspect of correcting it now. 
There are some details about the Wholesale 
Price Index and the Consumer Price Index. 
This is a very tong and very okJ debate. 
Whenever we discuss prices, the Govern
ment comes across with figures, the Whole
sale Price Inducers etc. But we go back to 
the Government to what that fine Lady has 
referred— ’’Mr. Finance Minister— That Is all 
very well. You are saying that the Wholesale 
Price Index is not alarming. But your good 
wife is saying that it is most alarming be
cause she is going by the Consumer Price 
Index." Therefore, I would request the Union 
Finance Minister to explain to us that at a 
certain stage, at a certain point, even If the 
Wholesale Price Index is not exactly coincki- 
ing with the Consumer Price Index, there is 
not such a wide divergence between the two. 
as is commonly assumed. Secondly in the 
case of Wholesale Price Index, what accord
ing to you own reckoning, by your own as
sessment is the contribution made to the 
total basket by the prk:e increases that you 
have recently granted to the agricultural 
sector, to the farmers? I started by saying 
that the BJP does not stand for or believe in 
the rural-urban divide. We stand for remu
nerative prk:e to the farmers. But simultane
ously, as we say. you cannot feed the farmer 
at the cost of the town. You cannot continue 
to support the town at the cost of the village. 
Please explain this position to us.

I would just like to deal with some es
sential aspects. I will not go into the details of 
raw-materials. I woukJ however, like to go 
into things like sugar, tea, oil, cement, salt 
and textiles. I am going into the details of all 
these things because all of them have a 
consequence. They have consequence on 
the daily wages in the organised sector, In 
the unorganised sector elc. Therefore, i wouM 
like to tell you that one of our planks during 
the elections was about their mis-handling of 
the sugar situation. Sugar had then gone up 
very high. We committed ourselves to bring
ing sugar prices down. What has caused It to 
go up again? I cannot explain the fine eco
nomics and the complicated management of 
the fiscal arrangements, the nuts and bolts of
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a country as far and wide as India. We say 
that taste lies In the eating. When sugar price 
crcrossesores of certain point, it becomes 
bitter in eating, then we have to pay a political 
price,— As much as you have to pay, we too 
have to pay. Therefore, I would request you 
to please explain to us the difficulties that 
have been encouraged in these essential 
commodities like sugar, tea, oil, cement, salt 
and textiles. It Is my understanding that so 
far as salt ts concerned, there is a corrective. 
Salt is perhaps now recovering from a sud
den spurt and so also sugar. But edible-oil is 
a matter of very great concern. You had, 
through the NDD6, Instituted a mechanism 
for intervention in the market whenever ed- 
ibie-oil prices fluctuate too much. You wanted 
the NDDB to act as a kind of corrective. 
Please explain to us how far. how success
fully or how unsuccessfully has this measure 
worked?

f^R. CHAIRMAN. You have already 
taken about 25 minutes. How much more 
time will you take?

SHRIJASW ANT SINGH; I will conclude 
in two minutes. I am very graterul to you for 
your kind consideration Now I come to the 
price of cement. I am given to understand 
that prices of cement went up on account of 
transport bottlenecks, not essentially on 
account of production. Production was suffi- 
cient. Cement companies are making record 
profits.

SHRI R. JEEV A R A TH IN A M  (Ar- 
akkonam): In the South, it is being sold at Rs. 
100A per bag.

SHRI JASW ANT SINGH; i am not 
denying that. What happens in respect of 
different regions? Why has the cement price 
gone up? The hon. Minister may provide an 
explanatbn. May I submit that along with 
provWing an explanation, let the Minister re
assure us what he intends to do to bring the 
cement prices down, to bring the edible-oil 
prices down. It doesn't suffbe for me to say 
on account of transport bottlenecks cement 
is now being sold at Rs. 100 per bag In the 
South and perhaps at Rs. 18 in the North-

East. It does not suffice. Therefore, it does 
not delight me if there Is a run on the shares 
of the Associated Cement Company. I can
not uderstand this imbalance Why there is 
simultaneous run on the shares of ACC and 
such an exorbitant and unacceptable price 
of cement I will conclude. You have been 
most kind to me. (Interruptions)

SHRI MURLIDEORA (Bombay South): 
I presume you have replied 25 per cent.

SHRI JASW ANT SINGH; I do not pre
sume. I will leave some questions and 
thoughts with you. (Interruptions)

PROF. MADHU DANDAVATE: I would 
have been happy if you had left nothing for 
me. (Interruptions)

SHRI JASW AN T SINGH: I agree. And 
the Unk>n Finance Minister is the first one 
who said that above all what is required in 
price control is fiscal equilibrium. What are 
you doir^ to regain that fiscal equilibrium? I 
submit that whether it is at the union level or 
Its Is at the State Government level, public 
enterprises have to show much greater effi
ciency than they are showing at present—  
whether it is the State Electricity Board or the 
Bus transport system or suburban railways 
or our wretched telephones or whatever. 
These public enterprises have to show much 
greater efficiency and not just the public 
sector undertakings. Public enterprises have 
to earn their keep. What is the Government 
doing to achieve that?

A word about the public distributk^n 
system. I think, pubik: distribution system 
today is really renowned for its absence of 
distribution, for its total insensitivity to the 
citizen. This is not something with you have 
created. It is what you have Inherited. But 
unless this pubik: distribution system im
proves, we will not even be beginning to 
make a dent in our direct assault in the 
diffk^ulties that the citizen faces and the 
poorest face it the most because they have 
no recourse to this Assembly, or any other 
assembly, and they do not have any flexibil
ity of income.
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Anti-hoarding steps. I will not elaborate 
it because this is self-evident. I think, certain 
amount of rationalisation of taxes will result 
in lowering or prices. I refer specifically to 
imposts like sales tax, excise and all those 
varieties. Please consider that.

Finally, we believe that free movement 
of goods and commodities between one 
State and another is a very effective meas
ure for taking care of imbalance of prices 
offk̂ ially or unofficially. Even if these are 
unofficially done, and if you place restriction 
upon free movement of goods and com
modities, you are contributing to a situation 
of incipient blackmarketing. You have been 
very kind. The subject does not lend full 
justice in the time that I had. But I endeav
oured to answer some of the points that were 
made. (Interruptions)

MR. CHAIRMAN: Mr. Charles, it is not 
permitted. Shri H.K.L. Bhagatto speak.

SHRIH.K.L BHAGAT (East Delhi): Mr. 
Chairman, I had the privilege of just now 
listening to Mr. Jaswant Singh for whom and 
for whose ability I am always biased, biased 
in his favour. Therefore, 1 would like to give 
him all the benefits of doubt. I would give him 
one credit that he has tried to put up at least 
in appearance much contrary to the impres* 
sion which his own party the BJP is giving 
outskie, doing all kinds of breast-beating 
against the price rise. All kinds of breast- 
beating IS being done by the BJP against 
price rise. I can quote from their resolution. I 
can quote from Shri Advani’s speeches whom 
I conskler as one of the ablest Members in 
the Parliament and for whom I have great 
respect. Much against the breast-beating by 
the BJP against the price rise, so much so 
that I have seen in the Press that the local 
BJP Chief of Delhi has written to Shri Advani 
that they should be given the permission to 
oppose the Government because due to 
price rise their credibiiity not only among the 
people but among the workers also is being 
lost— he has written a fact-Shri Jaswant 
Singh has tried to appear to be defending

this Government atleast partly for a little 
while. And then Intelligently he put some 
questbns. His defence was also weak and 
wrong, howsoever superficial it is. he has 
given an impression that he is defending this 
Government on price rise giving them soma 
alibi. This is how I feel.

There was price rise in our time also. I 
was myself the Minister for Food and Civil 
Supplies. Mr. Dandavate was here and I was 
there. I know there was prce rise In our time; 
who says there was no price rise? There was 
price rise; but now there is unprecedented 
price rise. That is the difference. It was 
Mahangai then; it is Maha Mahangai now. 
That is the difference.

They say that this sudden price rise is 
because of the economy that they have 
inhented from us. But afterwards you don’t 
have an alibi, Prof. Dandavate. He has told 
him and given him a warning. Till this mo
ment you were defending the price rise though 
the BJP all along has given an impression 
that it is opposed to the price rise. Well, I am 
glad you have not opposed the Budget; you 
have supported the Budget, but you oppose 
the price rise. About much of the price rise 
which has come about, Mr. Dandavate him
self is on record in this House having admit
ted that is because of the Budget. He is a 
straight person. I like him. When he was in 
the opposition he was full of wisdom. I re
member, tonnes of suggestions Mr. Dan
davate used to give us from here.... (Inter-
ruptions)...... I don’t want any suggestion, I
can take care of myself.

Mr. Dandavate Is a very well meaning 
person. I can say it openly though I am in the 
opposition. He is a very well meaning Fi
nance Minister. He was full of suggestions 
from this side. He was telling us that we are 
committing this mistake or that mistake; but 
he has forgotten everything. He is now 
remembering that because my sister Mrs. 
Pramila Dandavate has reminded him. She 
had the Belan Brigade. I don’t know whether 
she Is using Belan against him in his home or 
not! My wife used to do that. She used to tell 
me that I am a fool because price rise is
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going on and as the Civil Supplies Minslter I 
am doing nothing. I am sure she also must be 
doing that. I don’t know this ostensibly be
cause publicly she has not used the Belan. If 
it were a Congress woman she would have 
used Belan publicly against him.

Six thousand of them were arrested 
today. Ten thousand in all have been ar
rest^. One of my firends from the Janata 
Dal or the National Front who was speaking 
right opposite me— he must forgive me 
because I don't know his name but I have 
very great respect for him— seemed to have 
been misled by somebody, as if some people 
from the demonstration that took place in 
Delhi today organised by the Congress 
Party entered here and did some hooligan
ism. But It goes to the credit of this Govern
ment that they did not use lathi-charge. Let 
me tell this for record's sake. I was myself in 
the demonstration. 1 was arrested and I have 
come there after being released. I can say 
that the most peaceful, the biggest the un
precedented and the most entusiastic dem
onstration against price rise ever taking in 
Delhi was done today with a lakh of people 
participating in it and ten thousand people 
being arrestee peacefully (interruptions) You 
will go on talking, but you know nothing; 
(tntenuptions) I have a document with me. I 
challenge you. {Interruptions) There are 
people from Andhra Pradesh who are sitting 
outskie. I have seen them. You are referring 
to a wrong thing and a wrong person be
cause of ignorance and because somebody 
from BJP misled you. {Intorruptions) What I 
am MyirHJ is this. Not one of those prk̂ e rise 
denrK>nstators came to the precincts of the 
all. Only I have come there, after release. I 
peaotful demonstratbn was there. I have 
helped this Government. Police dkj not have 
vans for us. There were hundred buses* 
while those who wanted to court arrest was 
more than fifty thousand. They have no 
place in the potk:e stations, no place in jails. 
Ultimately ten thousand people were techni
cally arrested. Ten thousand including six 
thousand women. There were belans and 
things like that, i must thank Shri Jaswant 
Singh because ShriJaswant Singh's speech 
gives an impresston that in this prtee rise, the

collaborators with the Janata Dal Gover- 
ment is the BJP. His speech is not that the 
reply of a Finance Minister, but a part of his 
speech is a reply of the crouch. A slogan 
came forward today.

[Translation]

'Three ir>carnations of high inflatbn** 

[English]

Shri Vijay Kumar Malhotra would not 
like it. Shri Vijay Kumar Malhotra’s name 
was not mentk>ned because he and I are too 
small. There are bigger people sitting here. 
(Interruptions) A slogan came forward to
day.

[Translation]

Three incarnations of high inflation LK . 
Advani. Atal Behari Vajpayee and Vish- 
wanath.

[Engltsh]

This is the slogan which the country has 
got. (Interruptions) Why it is BJP?— because 
they are the collaborators. You are double 
faceted people. You support the Budget and 
have the courage to say what you doing is 
right but you do not have the courage to do 
that,— you do not have the courage to op
pose that. You are. as usual, double facted, 
running with the hare and hunting with the 
hound. (Interruptions) Please bear with me.
I wouM not take much time of the House, 
(fnterruptbns) The Left is doing the same 
with the sk)gan. But they have been spared—  
I have told Shri Somnath Chatterjee— ^ -  
cause the Left is a bit honest on economy 
matters while you are not. I saw in the news 
Item, in a paper which is not a pro ^n g re ss 
paper, a cartoon, as Shri Advani saying, in 
price rise» everything is bad; in Kashmir 
everything Is bad; in Punjab everything is 
bad; in Assam everything is bad and in 
Tamifnadu everything is bad.* Mr. Advani 
says this. And then Mr. Advani is saying that 
we are with the Janata Dal Government. It is 
a double faceted party. you are fooling your-
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self and not the people. Mr Vijay Kumar 
Malhotra’s colleague himself has said this. 
Virtually he has said Mr. Madan Lai Khurana 
has written to Shri Advani, ‘Our credibility is 
going down. Even our workers are asking to 
allow them to oppose the Janata Dal Gov
ernment’. I have not come here to say that. 
You will always raise your hands in despair 
I have spared you also because you are 
responsible for carrying the poiicy of the 
Prime Minister. Therefore, I have not men
tioned you in the stogan. But will you tell me 
what have they done in nine months'^ One 
Member was saying, ‘you fix the price of 
every article Can you do that? During this 
Government’s tenure of nine months, what 
have they done? In nine months, achild may 
be born. But what have you proved? Did you 
make any effort to rescue voluntarily, the 
price of even one item. But we did that. 
Please look into the files of the Civil Supplies 
Ministry and the Finance Ministry, you will 
find that. You dki not do that because 1 know 
your difficulties, I know your problems. Shri 
Jaswant Singh is a very able advocate of a 
bad cause. He is always a veiy able advo
cate of a bad cause. And I remind Mr. Jaswant 
Singh. {Interruptions)

MR. CHAIRMAN: Order, order.

SHRI H.K.L. BHAGAT: I cannot refer to 
his proceedings in the Rajya Sabha. I want to 
remind Mr. Jaswant Singh what he used to 
tell us while speaking there. Actually I am 
reminding you deliberately You were there 
and I was there. I am sparing you deliber
ately. I am sparing you purposely. Even if 
you don’t want, I am sparing you. What I am 
saying is that you are equal sinners for this 
increase in price structure. We are sparing 
you because you have some economfc 
thought.

SHRI S O M N A TH  C H A T T E R JE E  
(Bolpur): The angel has come. {Interrup
tions)

MR. CHAIRMAN: Order, order.

[Translation]

SHRI H.K.L. BHAGAT: Please tell us 
which items have not become dearer, ex- 
cept air. There ts no natK>nal catastrophe to 
warrant this rise in prices. When we were in 
power, the prices had increase during the 
period of drought. I KrK>w it as t was the Food 
Minister at that time. And even during the 
period of drought, prices did not rise to as 
high a level as expected. Even international 
institutions have said that they have not 
inherited a bankrupt economy from us. The 
document issued by your department belies 
your contention. The hon. Prime Minister 
has himseH declared his inability to control 
inflation and that help of State Government 
is needed. Have you sought the help of the 
Stale Governments? How many anti-hoard- 
ing drives were launched"  ̂ Whatever was 
done by the Congress is there for all to see. 
When I was Food and Civil Supplies Minis
ter.... (interruptions) .... I have not stood up 
to publicize the deeds of the Congress, you 
may see the files.... (interruptions) ....in our 
time we had made efforts to combat price- 
rise, but this Government has made no such 
effort

{English]

SHRI RAM NAIK (Bombay North): Sir, I 
am on a point of order.

MR. CHAIRMAN: Under which rule?

(Interruptions)

M. CHAIRMAN: You can raise your 
point of order if only there is a violatton of the 
rule.

SHRI RAM NAiK: The Speaker cannot 
change the language, he started speaking in 
English and now he has switched over to 
Hindi.

MR. CHAIRMAN: He can speak in any 
of these languages. There is no point of 
order.
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SHRI H .K .L BHAGAT: Mr. Chairman, I 
have respect for the Member who is raising 
a point of order.

IJranslation]

Prices are rising because such Mem- 
Irors have been elected to this House.

[English]

They understand nothing. He under
stands nothing. That is what I am saying. I do 
not mean any personal reflection on him. 
Now what I am saying is this.

[Translation]

Prices are rising and every household is 
feeling the strain. My wife used to take me to 
task every time. I asked her how she was 
coping with the price-nse. Now the prices 
have risen very high... (Intenuptions)... hon. 
Shri Somnath Chatterjee's party, the B.J.P. 
and the Janata Dal are all saying that prices 
have nsen and the Govemment has failed to 
check the price-nse. Even then they are 
supporting the Government lest the Con
gress should not return to power again. Shri 
Jaswant Singh raised a point of the urban- 
rural divkle. Who has married a person who 
talks of an urban— rural divide'^ A cartoon 
was published irtthe Tribune' showing Shn 
Devi Lai as the bridegroom and Shri Vajpayee 
as the bride Do you remember this cartoon
depkrtingtheJanataDal— B.J P. alliance......
(Interruptions).... Today, you are teaching 
us. We have been against Shri Devi Lai
from the very beginning and have always 

opposed the urban-rural division. B.J.P. 
which has till three months back supported 
Devi La! is now teaching us. What can you 
teach \is'}...(lnterruptions)..M you don’t have 
an answer, don’t try to evade the issue by 
making light of it. Truth is very bitter. And you 
are feeling its bitterness, I know. You have 
extended your support for a pretty tong time. 
Let the next electtons come and you will 
come to your senses. We too used to speak 
in the same way as you are doing 
now...{intemptk>ns)

[English]

PROF. MADHU DANDAVATE: Shall I 
make a request if you yieM?

SHRI H .K .L BHAGAT: I wilt yiekl to you 
ten times.

PROF. MADHU DANDAVATE: Only 
once is suffkaent. What I request you through 
the Chair is for my and my Government's 
follies, you can attack me and my Govern
ment to your heart’s content. But why do you 
go out of the way and t-y to attack the 
supporting parties who are not supporting 
the rise in prices? {Interruptions)

SHRI H.K.L. BHAGAT: I must thank 
Prof. Dandavate for expressing his concern 
for the crutches. You may not consider them 
responsible. But I consi^r them, more so, 
partk:ularly the BJP to be responsible forthe 
price rise. I do oonskier them so. They are 
responsible and people conskJer them re
sponsible. They are trying to do the drum 
beating that they are not responsit>le. They 
are saying that you are responsible. The 
Janata Dal is responsible and they are re
sponsible. They are saying that the Janata 
Dal is responsible and they are not respon
sible. But I say that they are responsible and 
you are also responsible. Therefore, Prof. 
Dandavate, thank you very much but I am 
sony that I cannot oblige you because in 
Delhi, I am not to fight against you; I have to 
fight against them...(/nfem;p(tons) Yes, i have 
to fight against them. I am speaking the truth 
and not like them while saying that this 
Govemment is l>ad. but they will support 
them because the Congress shoukl not come 
to power. CoukJ there be more confession of 
douWe-facedness or fear psychosis? Even 
in dreams, you feared Mrs. Indira Gandhi. 
You have started to fear Mr. Rajiv Gartdhi. 
Anyone may be sitting here as the Prime 
Minister. But I want Rajiv Gandhi to remain 
as the leader of the country. It is the price 
front on which you are going to collapse. I am 
not demanding your resignation. I am not 
demanding Mr. Vijay Kumar’s resignation. 
You used to demand but I am not doing It Mr.
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Jaswant Singh was saying that it is natural 
for us to go outside th Parliannent to protest. 
BJP did not come to protest today.

You had not come to demand resigna
tion because resignation was not necessary. 
In fact, I have prayed God in the presence of 
people that this Government be given a little 
longer life. (Interruptions)

SHRI fVlANDHATA SIN G H  
(Lucknow); Have you allowed the former 
honourable Ministerto move a No-Gofidence 
Motion against the {Interruptions)

SHRI H.K.L BHAGAT-1 must thank the 
Member because he continues to maintain 
the mentality of the Opposition and with his 
grace, I might become a Minister 
aga\r\,..{Interruptions) I am saying that BJP 
IS a part of the party which is supporting the 
Janata Dal Government Our Adjournment 
Motion on price rise is relevant against them. 
It is very much relevant against them. Why 
do you have a guilty conscience'^ You are 
with the Government. You have to sink or 
swim with them. You are like a wife who says 
that she is very very loyal to her husband and 
yet wants to have extra chances every
where. Whal a safe wife you are! Every
where outside you are 
trying...(lnferri/p//ons).. I told my hands to 
you. I suppose you will not be in Parliament 
next time...(/n/errt/p//ons)...Sir, I am con
cluding now. If they interrupt me, I will go on 
speaking and nobody will have the courage 
to stop me I am saying that in this House, I 
pray God to give a little longer life and a little 
wisdom also to this Government. They need 
a little wisdom also. I am not the master. I am 
only one of the MPs. If you need a little 
oxygen to have a little longer life— it Is not 
that I am afraid of midterm poll. Let it come 
today and we will face it— I will request Mr. 
Rajiv Gandhi to give you a little oxygen, if 
necessary, so that you will have a little longer 
life. People should know what you are and 
what they are. They will understand you and 
they are understanding you. Time is coming. 
We are not interfering in your quarrels. We

will not. We will not get on to that skie by 
mere trkjks; we will come with the support of 
the people and the price rise is sinking your 
ship. It has sunk your ship more than half and 
the rest will also sink soon.

MR. CHAIRMAN; Shri Amal Datta.

SHRIMATI MALINI BHATTACHARYA
(Jadavpur). Mr. Chairman, Sir while we are 
debating price rise in this House; outside at 
the boat club there is a rally by some of the 
worst victims of this price rise, namely the 
Anganwadi workers, who do not even have 
any regular pay, who have only just a meagre 
pittance, which is called honorarium, which 
was granted by these people who are now 
shouting ..{Interruptions). I request the 
Government to do something for 
them... ( Interruptions)

MR. CHAIRMAN; The hon lady Mem
ber may kindly understand thatthis is not the 
way to raise issues

Shn Amal Datta.

SHRI a m a l d a t t a  (Diamond Har 
bour): Ml. Chairman, Sir, the Congress Party 
nas shown itsconccrnforthepoopl«of India 
by raising on the first day of this session the 
pnce nse issue as an adjournment motion. 
That having been done, it has cleaied its 
guilty conscience. Why that guildy con
science? You will understand that price rise 
affects nearly everybody, but not exactly 
hundred per cent citizens of a country. There 
are some people who even gain by price 
rise. There are always two sides. On one 
side, there are speculators, blackmarketers, 
the businessmen and the middlemen. Who 
represents them? Which political party rep
resents this class? Those are the people 
who represent these people. Therefore, they 
must clear their guilty conscience to the 
people so that they get votes in the next 
elections...(Interruptions)

I am surprised by the reactbn that this 
very harmless remark has evoked now that 
they are sitting in the opposition. When they
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were sitting on that side, they did not react 
that\Nay,.,{lntenruf>tions) i am surprised. They 
did not feel impelled to protest at that time 
when they were called representatives of the 
land lord capitalists, middlemen, the black- 
marketers etc. They never reacted, but to
day they feel concerned because they have 
to go to the people and get their votes, the 
very same people who are adversely af
fected and are starving because of the price 
rise... (Interruptions)

I do not mind standing here silently 
while these people go on making noise pro- 
vkJed my item is not taken away by 
this.. .(Interruptions)

MR. CHAIRMAN: When there Is too 
much disturbance Jtmeansthatyourspeech 
is very effective.

SHRI H.K.L. BHAGAT: Mr. Somnath, I 
am jumping less them you are jumping.

SHRI AMAL DATTA: The economy is 
still being run in the sarpe way as it was run 
by the Ck>ngress Government but with better 
intentbns. The Prime Minister and other 
Ministers alt want to keep the prices under 
control, which the earlier Government never 
did.

Sir, we had raised the prrce rise issue in 
the last Parliament iri every Session and in 
every such debate, through our party, we 
have always demanded certain concrete 
measures. These measures are that the 
proportion of taxation should be such that 
more should be collected by way of direct 
taxatk>n and less by indirect taxation. But 
even now the situation remains the same. It 
will take time but it will have to be done. 
Unless that is done, we will never get an 
economy where we can control and check 
the prices. Only 17 per cent of the total 
Government’s revenue comes by way of 
direct taxes. The Government should now 
resolve to have a higher figure-—something 
in the regton of 35 to 40 per cent-4o be 
collected by way of direct taxes. They must 
do it Immediately. The Government must set 
a target— may be two or three years— within

whk:h that figure shouk:! be reached by re
structuring the taxation policy.

The other thing whk:h I have always 
demanded is that certain number of items—
14 is the figure whk:h we always mentton—  
should be distributed at the same prbe to 
every Indian citizen by the Public Distribu
tion System throughout the country. Sir, this 
is a demand whk:h we have raised in every 
Session. When these people were sitting on 
the other side, they never listened to these 
demands. I am raising it now again. Let us 
discuss the history of it.

When these people were in power, 
knowing that this is our demand, they never 
gave any importance. So far as this Govern
ment is concerned, a pre-electbn promise is 
already there by the Janata Dal and I am 
sure that this will be implemented. I only 
beseech them that this should be done as 
soon as possible. A target date should be 
fixed.

The Govemment, through the Prime 
Minister and other Ministers and also the 
Finance Minister, has time and again publi
cised its concern for the price rise and has 
drawn up some action 
programme...(//?fe/Tupfions)

SHRI SOM NATH C H A TTER JE E: Sir. 
are they serbus about prbe rise?

SHRI P. CHIDAMBARAM (Shiva- 
ganga): It is a humorous interlude.

SHRI AMAL D ATTA: Sir, Icannot speak 
tike this.

MR. CHAIRMAN: You were also doing 
the same when Mr. Bhagat was speaking.

SHRI SOMNATH CH ATTER JEE: The 
Chair cannot take note of that.

SHRI AMAL DATTA: Sir. I am stating 
some plain truths. (Interruptions)

Time and again, concern for prce nse 
has been expressed by the Prime Minister,
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the Finance Minister and other Ministers. I 
believe, the plans of action had been drawn 
up. This House has a right to know what 
plans of action have been taken by the 
Finance Minister and various other Minis> 
tries. We wouki also like to know what ac- 
ttons have been taken pursuant to that. We 
wouW like to know, who is monrtoring to see 
the results of the actions being taken. I am 
sure, all these things are being done but only 
the House has not been properly intimated. 
We want this intimation should be made as 
soon as possible. We also want that this 
House should be kept fully informed at all 
times of this very important aspect the 
Government tackling the situatk>n of price 
rise’. 1 can ask thts Government, request this 
Governmenttodoso. We had also requested 
the Congress Government to do something 
but the never did anything. In order to differ
entiate themselves from the prevk>us Con
gress Government’s records, they must do 
something. It is politically imperative for them 
to take some action and I am sure they will do 
it shortly.

There are certain measures which the 
Govemment have taken and which have 
come in for a great deal of criticisms. Some 
of the criticisms had been valki and we had 
made these criticisms even in the Budget 
Session when they increased the price of 
petrol and some other petroleum products. 
We immediately criticised the Government’s 
actk>n by saying that this is going to have a 
reflection in the general price rise. So. the 
general prices have risen. But to what extent 
the rise In prices of petrol and petroleum 
products are responsible for that prfce rise is 
not known. It is not known for a variety of 
reasons but a part ot which is the responsi
bility also of the previous Government. It is 
because, as I heard the Finance Minister 
explaining in course of a Televiston interview 
only a few days ago that rise In prices of 
comnrtodities was only very partially respon
sible due to rise in petrol prbes. He saW 
about five per cent of prices rise may be due 
to rise In petroleum prk:es. There Is a very 
valki argument behind it. But the point Is that

we do not know the reasons. Why? Be
cause, we have not calculated it. Nobody 
has taken the statistics and made the cateu- 
latk>n to see to what extent the rise in prices 
of petrol and diesel got reflected in the rise in 
prices of other commodities. This has not 
been don%

Similarly, the exercise regarding con
sumption of petrol by the Government sector 
has not been done.

SHRI P. CHIDAMBARAM: The Minister 
has said in the morning that it is 60 per cent.

SHRI AMAl DATTA: To what extent, 
the Government’s action in curl>ing the pet
rol consumption has had any effect?

Always, the previous Governments have 
done It and now this Government has done 
it again by saying that rise in the price of 
petrol is said to be necessary in order to curb 
consumption of petrol and other products 
due to foreign exchange situation We also 
produce petroleum in this country. At least in 
off-shores, there are large reservoirs. The 
policy of extraction from the reservoirs was 
decided some years ago when the foreign 
exchange situation was not so had. for every 
reservoir, it took a time horizon of around 15 
years or more, so that the reservoirs can last 
for 15 years or more. The polkjy requires 
revision. Who is going to do that? I think it Is 
not only the Petroleum Ministry, but also the 
Finance Ministry which must be involved in 
seeing that we are able to produce and we do 
produce more petroleum, because we have 
the reserves, we have the capacity to extract 
more petroleum from there. But we are not 
doing it, because we have taken up a certain 
policy five years ago» in a very different 
situatbn. The situation has changed, and we 
have to conserve foreign exchange and. 
therefore, we have to see that we produce 
more petroleum In the country itself.

Similarly, we have not taken, as far as I 
can see around me, any effective measures 
to conserve petroleum. This is of concern for 
some institutes which have been set up for 
conservatton of petroleum. They keep on
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saying; nobody is listening to us. And the 
government is not listening to them for the 
last ten years since the Institute was set up. 
They have given many recommendations, 
but none of them has been implemented so 
far. We can implement. It is a question not 
only of Intention, but of proper planning, 
proper programming and proper manage
ment, to see that these plans and pro
grammes get implemented on the ground. 
For that, we require a Government which is 
sure of its stability, and is not always being 
rocked by the Opposition. (Interruptions)

We had a very stormy Budget session. 
I have attended, already, eight Budget ses
sions. This was the stormiest one, because 
the intention of tho Opposition was to keep 
the government as uncomfortable as pos
sible. Possibly, we are going to have as 
uncomfortable a Monsoon Session also. It 
that is done, the responsibility must be shared 
by them as well They are not letting the 
Government work (Interruptions) They are 
not allowing the Government to work. (Inter- 
fuptfons) In a parliamentary democracy, the 
Opposition has definitely a right to quarrel 
with the Government, but not to bevave in 
the same unruly fashion is which they were 
behaving in the last Session of of Parlia
ment. (Interruptions) In an unruly, disorderly 
and the most unparliamentary fashion they 
have conducted themselves. (Interruptions)

SHRI M.J. AKBAR (Kishanganj)- Syco
phancy...

SHRI SO M N A TH  C H A T T E R JE E :
What IS syoophazncy'? (Interruptions)

SHRI AMAL DATTA: About sucophancy, 
I have to take a lesson from him. (Interrupt 
tions)

MR. CHAIRMAN; Older, order. What is 
this, Mr. Akbar?

SHRI AMAL DATTA: There are also 
certain long-term policies which the Govern
ment has to evolve and adopt now, because 
by these policies Government can send a 
message to the economy, to those who are

speculators and black-marketers, that they 
will not be safe, they cannot use their money 
for hoarding, for hiking up prices and making 
hay in black market. That policy must be 
decided as soon as possible, in order that 
the signal goes. Much of the price increase 
is there not because of any cost increase; 
much of it is due to speculation, due to the 
fact that there is liquidity through black money 
in the hands of a few people, with a handful 
of people in this country. They are the people 
who are responsible for the price increase, 
and they are the people who are represented 
in this House by this group sitting 
here... (In terruptions)

Don't get excited; please restrain your
selves. You have been very childish. (Inter
ruptions)

The country had taken a new turn under 
the leadership of the last government. It had 
become more import-oriented. We had to 
depend more on importforour various needs. 
The country had, therefore, the spend a lot of 
money on import. One of the factors which 
had given a cost push to the products is the 
fall in the value of rupee. The rupee value 
has fallen because of our dependence on 
import. We could not match our exports with 
imports. We had to rely absolutely on import 
for our varbus industrial products. That is 
also another factor which must be elimi
nated. Therefore, more self-reliance should 
be our target; this target should be fixed by 
the Government and implemented by the 
government properly.

The previous Government had also 
assured us about their policy with regard to 
self-reliance, But that was not implemented.
I now request the present Government that 
they should not only give their intention in 
words but also translate it into concrete 
plans and programmes so that this country’s 
import goes below a certain level of its na
tional income, which it can comfortably af
ford.

These are the targets which the Gov
ernment must fix and thereby give a proper 
signal to those who are hiking up the prices
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today, to those who are— as representatives 
of the people— t̂rying to exploit the situation 
further for coming back to power again.

16.08 hrs.

ISHRIJASW ANT SINGH in the Chait] 

[Translation]

SHRI SURYA NARAYAN YADAV 
(Saharsa): Mr. Chairman, Sir, all hon. 
Members welcomed the adjournment mo
tion brought by hon. Shri Vasant Sathe 
because there is no denying the fact that 
prices have nsen. I would like task the former 
Prime Minister hon. Shri Rajiv Gandhi, hon. 
Shri Vasant Sathe and hon. Shri H.K.L. 
Bhagat, who were saying at the top of their 
voice that the prices have risen to a new 
high. Fifteen years ago, sugar was available 
at Re. 1, onions at 0.25p. a kilo and a piece 
of cloth sufficient to cover the body of a poor 
man for Rs. 12/-. Under which policy has 
inflation touched such great heights'^ The 
National Front Government has to bear the 
brunt of the faulty policies of the previous 
Government For example, the previous 
Government paid little attention to the plight 
of the farmers. Today, farmers produce 
mustard, sugar-cane and wheat but during 
Congress rule, the prices of the crops were 
fixed by traders. This denied the farmers of 
remunerative prices for their crops. There 
was a continuous rise in prices during the 
Congress rule and nothing was done to 
control the situation. Shri Rajiv Gandhi is 
present here...(lntenuptbns) please listen 
to me carefully. Apart from this, we had to 
bear the burden of the previous years' for
eign debt. This too has had an effect on 
inflation. During the Congress rule, the price 
of petrol was increased by 20% and the 
reason given for this was that petrol had to be 
imported. Time and again Shri Rajiv Gandhi 
used to say that 15% of the funds was spent 
on villages but the reality is that not a single 
penny reached the villagers and neither dki 
the villagers get benefit in any way. May I 
know from Shri Rajiv Gandhi whether he

made any efforts to unearth black money? I 
request him to throw light on this matter 
when he makes his speech shortly. It is we 
who have suffer as result of their misdeeds. 
The public is facing accute hardship due to 
inflation brought about by faulty economic 
polk:ies of the Congress Government. Till 
now the Congress had neglected farmers 
and labourers. Many labourers have mi
grated to Delhi and are presently living in 
slums. The Congress did not issue even 
ration cards to them. During this short period 
when we have been in power we have is
sued them ration cards. By holding demon
strations, of poor labourers. Shri Bhagat 
wants to show that he wants to uplight them. 
Our Government is just 9 months old and this 
is short a period to judge a Government’s 
performance. Your Government was in power 
for 42 years but in this period, the only thing 
they succeeded at was to increase the prices. 
Corruption, dishonesty, bnbery and unem
ployment became rampant during their time. 
Nowour hon. Prime Minister Shri Vishwanath 
Pratap Singh is trying to deal with these 
problems. This Government is trying to ful
fills promises to the people. Loans given to 
farmers are being waived, and an announce
ment is going to be made regarding the 
implementation of the Mandal Commission 
Report. The right to work is to be included in 
the fundamental rights. The public will not be 
swayed if you raise the issue of nsing prices. 
I have no hesitation in saying that the mis
deeds f the Congress Government have led 
to an inflationary economy. There should be 
no reluctance in importing or exporting any 
item if it helps in controlling inflation. The 
prices of essential commodities shoukJ be 
controlled at every cost. I request hon. Shri 
Rajiv Gandhi, who Is the leader of the Oppo
sition, to extend his support to our Govern
ment. You have repeatedly assured that you 
will give constructive support to the Govern
ment for all constructive work. I wouW like to 
know what sort of support you have given ? In 
stead of giving any constructive support, you 
put pressure to do wrong thing.

Now I wouki like to give some figures. If 
the prk:e8 of some commodities have in* 
creased, it Is also a fact that prices of sorne
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commodities have also come down. A com
modity wliich used to be sold at a price of Rs. 
1500 during the Congress regime, is now 
being sold at a price of Rs. 6.00 only. Prices 
of other commodities will also be checked 
within some time,. I would like to tell you that 
you will not yet any political benefit of the 
situation as expected by you.

With these words, I conclude.

[English]

SHRI CHAIRfvlAN; The Business Advi
sory Committee has decided that the discus* 
sion on this Adpurnment Motion will be 
replied by the hon. Minister at 6 P.M. After 
the Minister's reply the hon. Prime Minister 
wilt make a statement on the Mandal Com
mission Report.

Shn Rajiv Gandhi. How much time do 
you require? *'

SHRI RAJIV GANDHI (Amethi): I will 
take half an hour or 40 minutes.

Mr. Chairman, Sir, I rise to support the 
Motk>n of Adpurnment that has been moved 
this morning. It has been generally agreed 
that during the past five years of Congress 
Government, although other questions have 
been raised but the one factors which no
body has disputed is the economk: perform
ance of the Congress Government. Every 
indk:ator has shown that the growth rate, the 
removal of poverty, the control of inflation 
has be^n better than perhaps ever before. 
Inflation was controlled at the single digit 
level for then years of Congress rule except 
for the first year 1980-81 when it was double 
digits and in 1980-81 it was double digits 
because we were still recovering from the 
Janata Party rule of th previous 
year...(Interruptions) Even during the drought 
year of 1987-88 we kept a very strong control 
on the economy and the inflatron was kept 
well under control. {Interruption^

MR. CHAIRMAN: Please do not inter
rupt.

SHRI RAJIV GANDHI: Sir, in certain 
papers that the Government has published 
recently, there has been comparisons of the 
prices of 1989 and 1990 with regard to 
specific commodity. It is important to note 
that in the first half of 1989 we worked very 
hard at reducing the prices of certain com
modities. For example, oilseeds came down 
between early 1988 and early 1989 by 23 per 
cent approximately; groundnut, mustard and 
rape-oil came down by 20 per cent; spices 
were down by nine per cent. This was in spite 
of the worldwide inflation that was taking 
place. We shoukl compare this performance 
of 1980 to 1989 with the performance of the 
Janata Party in 1979 and the Janata Dal in
1990. In 1979 the inflation was approxi
mately 21 percent if I remember correct, and 
this year you are already running very dose 
to double-digit numbers. In the mkJdle of 
1989 we noted with concern that certain 
prtees were dnfting upwards and then to that 
was added a pre-electron prtee rise. But we 
took corrective measures, strong and effec
tive corrective measures, and the result of 
those corrective measures was that both the 
WPI and CPI came under control. The WPI 
and the CPI both came down during the last 
quarter of 1989 We think t>equeathed a 
healthy economy with prices well under 
control and if I might say so, with the coffers 
full and not empty.

The National Front mannesto had prom
ised reining in of inflation and the control of 
future prkM increases. The question is what 
has gone wrong? In eight short months the 
ecorwmic healthy has been wrecked. There 
si run away inflation and the coffers today 
are truly empty. How has this happened? Let 
us see what has happened. In September, 
1989 the wholesale prk:e index was at 168. 
This was brought down to 166 in December. 
1989 by the measures that we had initiated 
In the months of October and 
Novemt)er...(l/)terrupr/ons) I am just telling 
you what you have done. I saying that you 
have done I>ecau8e It is on your support that 
it has been done. If you had used a little bit 
of wight that you have got. the treasuiy 
benches woukl not have altowed aU this to
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happen. It is your support, your backing that 
we are looking at to it...{lnterri4)tions)

[Translation]

Both of you are equally responsible for 
it. How can I decide who is more 
responsible ..(Interruptions)

[English]

MR. CHAIRMAN: No interruptions 
please.

SHRI RAJIV GANDHI; In September. 
1989 the wholesale price index was 168. In 
December, 1989 it had come down to 166 by 
the measures that we took in two months. 
But what have you done in eight months? 
From 166 In December, 1989 it is now 178.5. 
And that was last month’s figure. It must 
have crossed 179 now And this has hap
pened by the measures that the National 
Front Government has taken Ourmeasures 
reduce prices, your measures have increased 
pr\ces...{lnterruptions) What does surprise 
me is why do the leftists feel so guilty about 
the sharp nse in prices. I can understand the 
treasury benches being uncomfortable. 
Obvtously there is a guilt somewhere be
cause you know that it is so because of your 
support, and this is where I will specially 
appeal to you because I knowthat you do not 
really want to support these measures but 
you are caught in a deft stick and you do not 
know what to do. But this is the time to assert 
yourself a little bit. I am not suggesting that 
you do what others have done and sug
gested that they will remove crutches and 
call a mid-term poll. We do not want a mid
term poll. We are very happy with the Gov
ernment. We wouki like Government to go 
for five years. But, what we wouM like is that 
those polk»es whk:h are perhaps 'hurting' is 
not good enough, which are devastatiiKl the 
life fo the poor people, must be con-ected. 
Perhaps, it is difficult for me to appeal to our 
friends sitting across there because they 
have a certain support base which makes it 
awakeward for them. But, I will appeal to our

leftist friends to use your influence— you use 
your Influence in appointment, you use your 
influence to get other things done, why don’t 
you use your influence to do something for 
the poor people'’

TH E  PRIME MINISTER (SHRI VISH- 
WANATH PRATAP SINGH): Is It not tme 
that the previous Government in the last two 
years of its tenur0...(lntemjptk>ns) resorted 
to more than Rs. 30,000 crores of external 
borrowings for import and burdened the 
country with that much debt. And when you 
used foreign exchange, you can bring down 
prices, but at what cost?

SHRI S O M N A TH  C H A T T E R J E E  
(Bolpur); I repudiate the insinuation made by 
the Leader of the Opposition against my 
Party. It is totally un warranted and baseless.

SHRIM ATI G E E T A  M U K H ER JEE 
(Panskura): I do not want to be uncharitable. 
But, I think this is the biggest pke of the 
century.

SHRI RAJIV GANDHI: I entirely agree 
with the lady hon. Member. It is the joke of 
the centuiy that your party is perpetuating on 
the natk>nal and the joke is sitting opposite, 
in those benches..(Interruptions) I wouU 
appeal to the hon. Prime Minister I will yieM 
if he wants to inten-upt, of course. But, I will 
request him, if I remember correctly, from the 
same chair, he has said that oonfusnn is 
very important, and it is confusk>n that he 
creates that cause things to go right. I will 
request him not to try and confuse me, when 
I am trying to give my 
suggesX\ons...(lnterruptions). Sir, I realise 
that the Government needs two crutches. 
But. everytime the Prime Minister gets up, I 
see the crutches also getting up. Sir, let me 
remind the hon. Members of the Left parties 
it is the government that needs the crutches, 
not the Prime Minister...(/nfem4ptA3ns)

Sir, on a point to point basis inflation is 
running nerely in double dignit figures today. 
WPI is a measure not of the suffering of the 
common men because that comes much 
later. WPI really is a measure of the profi-
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leering by the traders and rackateers. So, 
when we see run-away inflation like this on 
the WPi, when we are seeing the govern* 
ment is reluctant to take measures against 
those that are hoarding, those that are 
manipulating the market to make profit, we 
are wondering why the Government is not 
acting. What is the interest of the Govern
ment, what are the linkages? Perhaps the 
hon. Prime Minister will clarify this when he 
gives him answer. It is Consumer Price In
dex. Sir. which reflects the level of suffering 
of the poor. The Consumer Price Index was 
steady from August. 1989 to November, 
1989 and it declined to 172 from November,
1989 to January. 1990. Why did this hap
pen? Not because your Government had 
just come in, it happened because of the 
measures that we had initiated right from 
August to November, because the CPI in
variably follows after a period, as you are 
well a\Nare,..(Interruptions)

MR. CHAIRMAN: No interruptions 
please. We have a constraint of time now.

SHRI NIRMAL KANTI C H ATTER JEE 
(Dumdum): Which Consumer Price Index is 
he referring to, Sir? (Interruptions)

[Translation]

SHRI RAJIV GANDHI: The leftists seem 
to be more distressed today. (Interruptions)

SHRI TAR IT BARAN TOPDAR (Bar- 
rackpore): They are distressed due to price- 
rise. (Interruptions)

[English]

SHRI NIRMAL KANTI C H ATTER JEE: I 
am trying to know from the ex-Prime Minister 
whbh Consumer Price Index he is referring 
to.

SHRI RAJIV GANDHI: For industrial 
labour I am talking about. Sir, the Consumer 
Price Index he is referring to.

SHRI RAJtV GANDHI: For industrial 
labour I am talking about. Sir, the Consumer

Price Index came down to 172 in January,
1990 and then in just a few short months it 
was over 180 in April, 1990. And it is esti
mated that today the Consumer Price Index 
is around 185. Why this sudden rise just after 
the Nattonal Front Government takes over? 
We need to think about it, you need to think 
about it. You can keep blaming the Con
gress. How long will you blame the Con
gress? You started off. One month, two 
months, three months, now it is eight months. 
How many more months will you carry on?

AN HON. MEMBER: One month more.

SHRI RAJIVGANDHI: What is worrying 
me is that next month it may be still-born. Sir, 
it is the commodity prices that reflect the 
agony of the common man. Individual prk:es 
today are truly shrinking. From December.
1989 to July, 1990, in just seven months, 
groundnut oil is up by forty-eight per cent- 
from Rs. 21 to Rs. 32 a kilo. And I was told 
just recently by one of our senior Members 
that he bought a tin the other day, it cost him 
over Rs. 600 for a tin of groundnut oil. I see 
the members are nodding their heads. But 
do something about tt. Arhar is up by 51 per 
cent-from Rs. 5.30 to Rs. 8 a kik>. Bajra is up 
by 46 per cent-from Rs. 1.70 to Rs. 2,45 a 
k\]o...(Interruptions) I am talking of those 
items whk^h affect the poor people you can 
make a joke of it. You already have a prob
lem with the rural area versus urban area, i 
do not want to compound that problem. I am 
talking about those people who are the 
weakest and who have the most difficult 
time. Khandsari is up by 18 per cent-—from 
Rs. 6.30 to Rs. 7.44.

AN. HON. MEMBER: Have you seen 
bajra?

SHRI RAJIV GANDHI: I have eastern it,
I keep it and I enjoy eating bare kiroti. Then, 
Sir, tihere are a number of commodities such 
as wheat, rice, jawar, other edible oils, urad, 
mortg and other dais, which have all gone up 
by between 10 to 40 per cent. Sr, contrast the 
decade of controlled prices under the Con
gress Government with the eight months of 
runaway inflation under the National Front
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Government. This could have been under
standable if there had been some major 
disaster-— failure of monsoon, shortage of 
stocks, intemational crisis or armed con
flicts. But we have now had at least three 
good monsoons. There are adequate slocks. 
There is no International crisis. There is no 
armed conflict. Yet because sometimes the 
way I hear some senior Members from the 
Treasury benches talking, why he is afraid of 
what may lie ahead. Then, why this inkling? 
Sir, there are two basic reasons. The first, 
the Government believes in populism in
stead of principles and programmes. Tl’ie 
second, the Government have the prefer
ence for soft options. On the populist skie, 
the Government has vastly increased reve
nue expenditure to the grave detriment of the 
budget deficit thus fuelling an entirely man- 
made inflation. But because the National 
Front Government survives by distorting the 
past and making false premises about tne 
future the major danger that lies ahead is a 
very rapidly increasing inflatbn and if correc
tive measures are not taken Immediately the 
inflation will touch double digit. That is why 
we are giving such inr»portance to this de
bate. We are just bordering on the double 
digit today. If corrective measures are not 
taken by the end of the year, we couki be 
cbse to 20% inflatbn and if more populist 
measures are taken where losts of money 
are spent in thousands of crores-sometimes 
we hear about rt from the statements of 
different Ministers— 4hen that 20% could be 
very much higher.

AN HON. MEMBER: Could you suggest 
some measures? (Interruptions)

[Translation]

SHRI RAJIV GANDHI: You shouW 
remember that you are their crutch, notours. 
You should speak only when they 
speak... (Interruptions)

[English]

Sir, what type of stock-taking this Gov

ernment is talking? Sir, tor regulating petrol 
consumptton.

SHRIM AT!GEETAM UKHERKJEE;Are 
you against loan waiver?

SHRI RAJIV GANDHI: 1 will tell you 
about the loan waiver. What have you done? 
You have not done anything about the loan 
waiver. You have now cancelled the ban. 
Today the farmers are not getting ban. it is 
because of incompetence and the false 
promises that you have made. You realise 
what you are doing. Don’t talk about irre
sponsibilities. ( Interruptions) Mrs. Dandavate 
has taken a delegation of women to see the 
Finance Minister. Perhaps you should dothe 
same thing.

SH RIM ATIGEETA MUKERJEE: In the 
last debate, it is I who congratulated Mrs. 
Dandavate and started my speech,

SHRI RAJIV GANDHI* I am boking 
forward to a day when you will congratulate 
Mr. Dandavate on controlling prices, not 
Mrs. Dandavate on complaining of what he 
has done about the prices This is what we 
woub bok forward to and we will also con
gratulate Mr. Dandavate if he gets the prices 
down.

[Translation]

PROF. MADHU DANDAVATE: Why do 
you want to create a discord in my family life.

SHRI RAJIV GANDHI: I am trying to 
calm down the matters. There will be no 
discord If you take proper steps.

[English]

Sir, what have they done with the pet
rol? (Intern^tions)

[English]

Sir, what have they done with the 
petrol?..(/!r?fer/'L5pf^Ais)
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[Translation]

If you are unable to think and suggest 
properly, you should sit somewhere
B\s6...(lntemiptions)

[English]

Sir, what are the soft options which this 
Government has taken’  They had a prob
lem with petrol consumption, diesel con
sumption. What have they done? They re
stricted petrol pumps to 12 hours a day. 
Immediately they said, ‘Closed on Sundays'. 
One day later they changed their mind and 
said:

[Translation]

"No, petrol pumps should not be closed 
on Sundays*

[EngUsh]

What has happened? Is the fuel con- 
sumptbn actually reduced by closing the 
petrol, pumps for 12 hours? I doubt whether 
you will find it, perhaps the statistics are not 
readily available so soon, but you will find 
that the consumption level has not gone 
down, you will find that people are holding 
much more petrol, inventories are going up 
and you will find that the actual cost, the 
money that you are spending on fuel has 
increased and not reduced. So, what was 
the aim of this decision? Where is most of the 
petrol consumed? In Government. There 
are easy methods. Why should the average 
person suffer when the vast majority of petrol 
consumption is by Government? But who is 
suffering? It is not Government because 
Government has its own guaratees. And I 
am even told that one Chief Minister belong
ing to the Natbnal Front and the Alliance had 
a petrol pump opened after 7.00 p.m. be
cause his car did not h^ve fuel in it. Itow, Is 
a special facility going to the special people 
or is the same rule going to apply t every
body? (Ihfeflrijctffcns)

Sir, on the one hand the average person 
is not allowed to buy petrol. He is told to 
conserve petrol. On the other hand, we have 
the hon. Prime Minister, he takes not one, 
but two aircraft on a foreign trip. I don't think 
this has aver happened. Sir, never before do 
I believe...(/nte/n47fx>ns)

[Translation]

SH R I V IS H W A N A TH  P R A TS A P  
SINGH; I did not take it for enjoying holkiays.

SHRI RAJIV GANDHI. Mr. Prime Minis
ter, I alsodkl not take it for enjoying holidays.

[Er^Ush]

Sir, a point has been raised, let me t>e 
very clear.

[Translation]

SHRI CHIRANJI LAL SHARMA( Kar- 
nal): I recite a cuplet:

“Yun to bante ho pathar ke sanam, 
Bhagwan ban gaye to mujh par baras 
pare."

[English]

SHRI RAJIVGANDHI:Sir,neverbefore 
have so many Ministers used Air Force and 
other aircraft for travelling around. Never 
before have the f antilies of Ministers gone on 
foreign trips like they have now. Why this 
sudden..(/nferrbpribn9)

[Translatiori]

AN HON. MEMBER: You have gone to 
Lakshadweep.

SHRI RAJIV GANDHI: You shoukl know 
that I had gone there by the commercial 
aireraftdulypayingthefaretoLakshadweep. 
\\M9rAatonebifP»wan̂ ^Ma...(\nterFuptiont.)

SHRI DAU DAYAL JOSHI (Kota): Shri 
Amitabh Bachan had also gone to Rajast
han. He went there only to see tigers, not for
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the welfaret)f the StatB..,{\nterruptions)

[English]

SHRI RAJIV GANDHI: Sir, there is a 
shortage of foreign exchange. But how many 
people are running around the world on 
Government expense? How many families 
are a going all over the world spending pots 
of foreign exchange? That is not Important, 
but a poor three-wheeler scooterwalah*s 
whole Sunday earning is ruined. This is the 
contradiction that you have to clear about 
and if you remember, there was a sugges
tion that came from the Government to send 
100 MPs on a foreign jaunt on this inter
session period and it is only when our party 
questioned, it was cancelled. So, foreign 
exchange was not important; you did not 
know in the end of May that foreign ex
change is going to be a problem in June a 
July. You were going too pack off 100 MPs all 
over the world. Now, the problem is even 
more serbus. I read in the newspapers that 
the Soviet Union has refused to given more 
fuel and now with the crisis in the Gulf and 
with the increase m fuel prices, K is going to 
become an even more serbus problem. But 
more than that, as you have to go to stock 
market to buy more fuel, you are finding a 
new problem. You need credit and we find 
that India’s credit ratting has come crashing 
down. Why has India's credit rating come 
crashing down? Is that also the fault of the 
Congress Government? {Interruptions)

SHRI NIRMAL KANTI C H ATTER JEE: 
Not at aW.,(lnterruptbns)

SHRI RAJIV GANDHI: K was under that 
G  Congress Government that India had had 
the highest credit rate as ever. Today, a 
major public sector u ndertaklng as the ONGC 
with a very good record cannot get a ban of 
150 mlllk>n dollars. This has happened to 
India and you are trying to get this ban for 
months together. What is happening to our 
nation? Why does the worW not trust India’s 
economic performance within eight months 
of the change of Government? This is a very

serbus questbn which you have to think 
about and you have answer What has been 
the National Front’s performance on its prom
ises on prices? Your electbn promise very 
clearly stated in the Natbnal Front manifest, 
says that the prices will be controlled. It has 
been totally betrayed. Prbes are running 
completely out of control. What has been the 
post-election promises? The Civil Supplies 
Minister has sab on the 8th of May: Trices 
of essential commodities are stumbling 
down,”

SHRI P. CHIDAMBARAM (Sivaganga): 
The Government is stumbling down.

SHRI RAJIV GANDHI: On 19th of June, 
he has again said: “Increase in food prbes 
are a seasonal phenomenon and prbes are 
bound to stabilise in due course of time.** The 
Finance Minister has said: Ti'ices of essen
tial commodities will crash in the next five 
months from today.” This is a hard prophecy 
made on the 22nd January, 1990. The Fi
nance Minister has sab on the 21st April, 
1990: “I am sure sugar, tea and edible oils 
among other commodities will come down 
by June, 1990. The National Front Govern
ment will take all necessary steps to bring 
down prices of essential commodities within 
the next two months. The Finance Minister 
again said this on 21 rt April, 1990. The 
Prime Minister said, “The Government has 
taken a series of steps to bring down the 
prices within one month from now.

[Translation]

But the Hon. Prime Minister is not sitting 
here. I would like to remind him. Please let 
him listen. Why are you creating trouble for 
your Prime Minister?

[English]

"We will take stringent actbn if prbes 
whbh have risen steeply do not come down 
by the end of May, 1990." This statement 
was made by the Prime Minister, Sir, May 
has ended!

SHRI VISHWANATH PRATAPSINGH:
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Sugar price has dropped; cement price has 
dropped. We are taking measures.

SHRI RAJIV GANDHI: Cement has 
dropped. But it is stiil rising. Perhaps he can 
clarity this, whether It is rising or coming 
down.

SHRI VISHWANATH PRATAP SINGH: 
At that time, a specific reference was made, 
sugar was prevailing at about Rs. 10 a Kg. 
It did drop thereafter to between Rs. 6 and 
Rs. 9 Kg. Cement wa? prevailing, at that 
time, around Rs. 110 a bag. Cement had 
approached Rs. 100; it approached Rs. 110 
in some remote areas; After that, in man 
areas, it did drop to Rs. 85 90 per bag. In 
remote areas, there is a problem.

Only recently again we are getting re
ports about price increase in cement. We are 
taking action. But to say that nothing hap
pened after it, is totally mong.„(/ntempt/ons)

SHRI RAJIV GANDHI: Sir, the Prime 
Minister has been devastating. We will now 
ask all our poor people to eat 
cement. {Interruptions)

[Translation]

We are talking about their livelihood and 
he IS talking about cement This us the main 
problem. You go to the market and then you 
will find the stiuaWon.,.{Interruptions)

TH E  MINISTER OF FOOD AND CIVIL 
SUPPLIES (SHRI NATHU RAM MIRDHA): 
During the last electbns, the price of sugar 
was Rs. 14 to 15 per kilo.

SHRI VASANT SATHE: Where?

SHRI NATHU RAM MIRDHA: In the 
entire country, we are not alone who are 
saying this. You can go and enquire any
where you like. The price of tea was Rs. 80 
to 90 per kik>. This has now come 
down... ( Interruptions)

The production of sugar dunng Shrl 
Rajiv Gandhi*$ regime was 97 lakh tonnes.

Now it has gone up to 109 lakh tonnes. This 
Government has made a record during last 
6 months and so the present price of sugar 
in the entire country is Rs. 8 to 9 per kilo. The 
current price of tea ranges between Rs. 40 
and Rs. 55. These two things come under 
essential commodities. Even the poorest of 
the poor takes tea, and the current prices 
stand comparatively at a level much lower 
than that of the prices dunng the tenure of 
your Government. I would like to tell you that 
during the last six months, there has been a 
record production of sugar. As far as rice and 
wheat are concerned, we have given remu
nerative prk:es to the farmers. For wheat, we 
had increased the procurement price by Rs. 
32 per quintal and this has indirectly contrib
uted to the increase in the prices of other 
commodities. Not only this, we had also 
increased the procurement pnce of sugar
cane by Rs. 40, while dunng your regime, it 
was a mere Rs. 23. We do agree that the 
increase in the prk^es of some commodities 
is a natural fallout of the increased prices 
being given to the farmers. There would t>e 
a definite fall in the prices of some commodi
ties is a natural f alk>ut of the increased prices 
being given to the farmers. There would be 
a delinitelall in the prices of these commodi
ties, if we do not give these prices to the 
farmers. We believe In the principle that the 
farmers shoukl be given remunerative prices 
even if we have to bear the brunt of some 
price hike. Your actions during the tenure of 
your Government did not conform to this 
principle. We always think in terms of the 
farmers’ \r\XeresXs...{lnterruptions)

lEnglisH\

SHRI H .K l. BHAGAT: I never inter
rupted you. When your turn comes you speak.

MR.CHAIRMAN:Orderplease. No inter
ruptions. Do restrain your-self. We are talk
ing about prices.

SHRIRAJIVGANDHI: lappreciate what 
the Prime Minister has said. But I notice that 
after speaking abut cement when I asked 
him about what people were eating, he coutd 
not stand it any more and
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[Translation]

he has fled from the scheme.

[English]

White the common man is loeing crushed 
by this burden of prices irrespective of 
whether Shri Mirdhaji is tallying about ce
ment flat or the roof or a cup of tea.

[Translation]

Mr. Mirdha, today we are not talking of 
tea. The issue of tea prices was relevant 
when people were unperturbed about the 
prices of foodgrains but today, the prices of 
foodgrains and pulses have gone so high 
that even the common man's survival is at 
stake. Therefore, the increase in the tea 
prtees is not that important in the present 
corAexL...{lnterruptions) Moreover, Mirdhaji, 
though you are very keen to reduce the pree 
of a cup of tea and are saytng that the price 
of sugar has come down, but what d you 
have to say about the price of tea? The tea 
prices have sky rocketed and under the 
circumstances, how do you expect the 
common man to enjoy a cup of tea? Will he 
mix only sugar in water to have a cup of tea?

MR. CHAIRMAN: Hon. Minister, you 
please let him speak.

{Intem ^tbns )

SHRI BHOGENDRA JH A  (Madhubani): 
Mr. Chairman, Sir, please ask Member to 
address the Chair, in order to save the Min
ister from the inconvenience to getting up 
time and again. (Interruptions)

[English]

SHRI RAJIV GANDHI; I am sure the 
prime Ministeir is completent enough.

MR. CHAIRMAN: Please do not re
spond to every interruptnn.

{Intenuptions)

SHRI RAJIV GANDHI; While the com
mon man is getting crushed, we see no 
action step the Government against the 
harders and racketeers. Why? While one 
cuh, the secular cult, I can understand, will 
fight for the right issues....

SHRI TA R IT BARAN TOPDAR (Bar- 
rackpore); We are secular. You have been 
communal.

SHRI RAJIV GANDHI: But there is also 
ccmmunal cult and perhaps there is a vested 
interest here which is preventing the Gov
ernment from acting. This is where the BJP 
must be much more forthcoming. During the 
last Budget speech, almost every section of 
the House spoke up against the measures in 
the Budget including our friends who are 
supporting the Government. Now instead of 
just speaking up. please do something. You 
have much influence on the treasury benches 
than we have. We can only talk here in the 
House. But you have a dinner meeting every 
week I believe.

17.00 hrs.

Skjwly nowthat value-based has been shed. 
Perhaps the values of things have gone so 
high and we have turned to issue-based. 
One of the issues that you can raise at any 
one of these meetings in the issues of rise in 
prices... (Interruptions) What did you say? 
You have responsibility without power. 
Please take that responsibility a tittle more 
seriously and try to see that this Government 
acts positively and brings prices under con
trol... (Interruptions) The fact is that the 
basic curse of our economic prdilems is not 
just the muddteheadedness of the Nattonal 
Front Government. But it is the inevitable 
consequence of weak governance by a 
minority Government depended on survival 
on two such contradfetory facliprw which pull 
in completely different directiens, oontradk:- 
tory ideak>gies one pulling to the Left and the 
other pushing to the right.

Sir, theNational Front Govemmentcame
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to power by spreading false hood about the 
Congress Government's performance. To 
day, it was to remain In power by making 
false promises about what it can do. But 
there is no more credibility

17.02 hre.

[MR. DEPUTY SPEAKfcR In the Chai^

in blaming the Congress. The people have 
no faith in your promise. The people are 
realising that the prices wtli not stop soaring 
so long as the ruling party is preoccupied 
With Internal bickenngs and caught up in 
internal contradictions and dependent on 
this type of outside support, who, at their 
convenience, distance themselves from the 
Governmenf s policies and programmes to 
remain untainted by the performance of the 
Government. If you are supporting the Gov
ernment, you should be man enough to 
stand up and support their policies also. You 
contradict.'You say this is bad, that is bad. 
But then you put your stamps on it. you put 
your seal on it; let the bad be done, let the 
wrong be done. (Interrupttons)

Now he is not here. He doesn’t need a 
crutch.

[Translation]

SHRI SHOPAT SINGH MAKKASAR 
(Bikaner): Both are alike. They earned 
commissions on oil, while you pocketed it in 
sugar deals.

[English]

SHRI RAJIV GANDHI: This weakness 
will continue as k>ng as the Government is 
vulnerable to the pressures of the vested 
interests or it will continue as bng as the 
Government is vulnerable to pressures from 
foreign powers. Populism will not work any 
nx>re because the promise has ben be
trayed. There was the promise of jobs for 
youth, there is nothing. The ok̂  schemes are 
wallowing and not one new scheme for job or 
employment has come. The promise of loans 
again is even worse then non-impiementa-

tk>n and because of that promise, today the 
farmer does not get a k>an. He goes to the 
bank to get a ban. The bank k>oks at the 
books and says: "You are a defaulter be
cause you have not pakJ your loan." He does 
not get the loan for this year's crop. Why? Is 
this the fanner's fault? No, Sir, It is the fault 
of the Natbnal Front Government because 
they have not fulfilled the promise that they 
held out to the farmers.

Then, there was a promise of pensions. 
What happened to that? Again, another 
promise unfulfilled. We have already talked 
of the credit-rating. Just eight months ago, 
India’s credit rating was perhaps at its best. 
Today, the credibility of the Natbnal Front 
Government has reduced the credit-rating 
right down to that.

We call upon the National Front Government 
to stop wasting the nation's time on petty 
internecine quarrel and get on with the busi
ness of governance starting with controlling 
prices. Instead of taking anti-inflationary 
measures, this Government has taken 
measures that only increase inflation. {Inter- 
ruptbns)

[Translation]

SHRI DAU DAYAL J O S H I: Now he is 
free to make such comments.

SHRI RAJIV GANDHI: If you cannot 
follow this much, you better the headphone.

[EngSsh]

Let me by very clear. The inflatbn that 
we are seeing today, almost three quarters 
of the inflation is caused directly by actions of 
the Government. The Railway Budget, the 
National Budget and the monetary policies 
have increased the money supply from 
approximately 15 per cent of 20 per cent. 
TheRailway Budget indiscriminately Increase 
prices of everything, i just read out some 
prices of pre-Budget and post-Budget pe
riod. This Is just a Budget. Nothing more. 
Nothing to do with Congress. Nothing to do
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with what you do afterwards. Just across the 
Budget. {Interruptions)

MR. DEPUTY SPEAKER: I would re
quest the Members not to interrupt. If you 
have any intelligent points to n^ake, you can 
make those points while speaking. There is 
no point on very time saying something 
which has no meaning.

SHRI RAJIV GANDHI: Just because of 
the Budget....! am not yielding (Interrup
tions)

The wheat went up from Rs. 2.14 to Rs. 
2.44 • a 14 per cent jump in th/e price of wheat 
just because of the Budget. Sugar went up 
by 17.6 per cent just because of the Budget. 
Jeera by 167 per cent; Kabuli Ghana 6/38.5 
per cent; Arhar Dal by 30 per cent; Moong ki 
Dai by 18 per cent. I am only talking to the 
Budget. I am not talking of the full increase 
from November to today which I did earlier. 
Mustard Oil by 22 7 per cent; Vanaspati by
14.8 per cent; Refined Oil by 9 per cent; 
\oose tea by 18 per cent; Petrol by 13 per 
cent; kerosene, which is used by the poorest 
of the poor, went up by 100 per cent in this 
Budget. The Pnme Minister took special 
interest in mentioning cement just across the 
Budget. Cement went up by 69.4 per cent. 
Bricks have gone up by 106 per cent. This 
Budget, the Railway Budget, the monetary 
policies of this Government are responsible 
for the inflatk)n that we are seeing today. And 
for this. I hold both the supporting parties 
equally responsible. They cannot shed their 
responsibilities. You must bear the cross. 
You supported them through this. I am not 
saying you should have stopped supporting 
the Government, not at all. You should have 
used your influence to have the policy 
changed; but you did not do that. This is what 
makes me sad. When you had saki, when 
you acknowledged that you have responsi* 
bility, you must use that responsibility; but 
you are not using it. You are certainly not 
using it for the benefit of the poor people of 
the country. You may use it for solving your 
own problems-putting somebody from here

to there, one Kursihere or one postthere-but 
that IS not it.

May I read a quotation?

“That Last eight months of the National 
Front rule have been characterised by 
administrative indecision, gross eco
nomic mismanagement and a gaping 
polk:y vacuum. Polby statements is
sued by the Government contradrct each 
other even as different leaders of the 
National Front speak in different voices.

The Industrial Policy Resolutbn tabled 
in Parliament in May 1990 contradicts 
the Industrial Policy outlined in the 
Approach Paper of the 8th Plan."

(Intenuptions)

MR. D EPUTY SPEAKER: Will you lake 
your seat please? Please sit down. You just 
leave it.

(Interrupthns)

SHRI RAJIV GANDHI: "Warnings by 
tha Economic Advisory Council to reduce 
budgetary deficits and non-essential expen
diture are simply ignored by the Finance 
Ministry. The EAC suggestion for overcom
ing the balance of payment problems are put 
to one side by those in charge of drafting the 
industrial and trade policies. There Is creep
ing economic chaos all around. While devel
opment staggers Government have gone on 
a spending spree on populist gimm ics, need
less Luxuries and diverse inessentials.

People groan under a crushing burden 
of rising prices even as Ministers of the 
National Front Government take themselves 
off on jaunts to foreign capitals and holiday 
resorts all around the word often on the 
flimsiest of excuses.”

SHRI BHOGENDRA JHA (Madhubani): 
Have you permitted a written speech in this 
House Sir?



MR. D EPUTY SPEAKER- My ruling is 
that quotations can be read

SHRIBHOGENDRA JHA. Whose quo
tation IS this'^

SHRI RAJIV GANDHI- If you want. I will 
put ft on the table (interruptions)

MR D EPUTY SPEAKER- This is no 
intelligent way of interrupting

SHRI RAJIV GANDHI I will gladly table 
the paper if the Morrbc'' so desires

“While ordinary v̂ itizcn is subjected to 
the rigours of petrol rationing it has 
become virtually a st jndard practice foi 
national Front Ministers to fly where 
they wish by special planes, something 
that v/as resorted to by previous Gov
ernment only in exceptional circum- 
stancps PopjIiGt promises like the half- 
backed election promises to waive all 
loans upto Rs 10 OOO have restffcted 
the flow of institutional credit to produc
tive sector in agriculture and other allied 
activities In the enormous confusion 
that exists all around, large numbers of 
farmers have been denied bank credit 
in time for the sowing of the Kharif 
crop *’

The kisans everywher'^ in India are in 
dancjei of suffering thf same fate of the 
farmers of Haiyana ayainst whom the 
Haryana Government has shamelessly 
issued detention orders ’

Sir, I request the hon Prime Minister 
whoisnothere.thePinancH Minister {inter
ruptions)

SHRI TA R IT BARAN TOPDAR. Whose 
quotation IS this‘s { Interruptions)
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SHRI RAJIV GANDHI If you want me, 
I Will lay the paper on the 1 able of the House. 
It is the AlCC Economic Resolution (Inter
ruptions) We will lay it on the Table fo the 
House. (Interruptions)

SHRI TAR IT BARAN TOPDAR- Is he 
allowed to read his party Resolution, Sir? 
(Interruptions)

SHRI S O M N A TH  C H A T T E R J E E  
(Bolpur) Sir, the House has been if his party 
misled, Resolution is quoted, if his party 
docu m ent is quoted ( interruptions)

MR DEPUTY SPEAKER- It is part of 
the Resolution, which is quoted

(Interruptions)

SHRI TARIT BARAN TOPDAR Sir, a 
party Resolution has been read out, in the 
name of quotation {interruptions)

SHRI RAJIV GANDHI Sir, with your 
permission, I can remind the hon Member,
I can read quotations from his party Resolu
tions also there is no restriction. (Interrup
tions)

SHRI S A M A R EN D R A  K UN D U 
(Balasore) Sir, the convention is that no 
Resolution of a political party wholesale, A to 
Z, IS quoted here You refer to it. And that too. 
It IS S O  embarrassing for us, because it is the 
Resolution of the party of which you are 
presiding, he is quoting his own Resolution; 
he IS quoting his own scriptures. It is really 
very funny (Interruptions)

SHRI RAJIV GANDHI. Sir, I am speak
ing on behalf of the Congress Party I have 
quoted one para of the Congres'*. Party 
Resolution There is nothing wrong with that 
Resolution ( interruptions)

1912 (SAKA) rise in prices of 502
essential commodities

MR DEPUTY SPEAKER* I would like to 
say that if any Member sitting here, wants to 
quote the Resolution passed by his party, 
the Chair shall not take any objection Now, 
he IS quoting from the Resolution and 1 think 
there is nothing wrong m it. (interruptions)

SHRI SOMNATH C H ATTER JEE: He 
should have said, 'it is his party’s Resolution. 
He should have the honesty to say that. He 
never said that. He is saying it just now.
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There are some conventions and some 
practices in this House. (Interruptions)

MR. DEPUTY SPEAKER: I hope you 
have an argument and a point; you can make 
it in your speech. (\nterruptions)

SHRI RAJIV GANDHI; Sir, we will have 
no objection if any party’s Resolution is read 
out, which relates to price rise.

The fact Is that during these eight 
months, the National Front-Janata Dal rule, 
the burden of prices that has fallen on the 
poor has been unprecedented, except for 
the period of Janata party rule in 1979. It is 
when the Janata comes back, that the poor 
people have to carry this burden. I would 
request the Government to take serious steps 
as promised by the Pnme Minister and the 
Finance Minister to correct the run away 
prices and the run way inflatbn. And I would 
request the house to support this Motion to 
put pressure on the Government to protect 
the poorest people in our country.

MR DEPUTYSPEAKER.ShriAsokaraj 
will speak now

(Interruptions)

SHRI L  K, ADVANI (New Delhi): Sir. 
what IS the time allotted for tbe Debate^ 
(Intenuptions)

MR. D EPUTY SPEAKER: Well, I think, 
6 o'clock they have fixed. But I do not know 
whether we will be able to complete because 
I have a bng list and the Members on the 
other side also.

PROF. MADHU DANDAVATE: Mr. 
Deputy Speaker, if ft is an adjustment on 
both the sides, I can reply at 6 *ck)ck

MR. DEPUTY SPEAKER: I leave it to 
the Whip to inform you. Suppose if someone 
wants to speak, i will allow him to speak.

[English]

MR. D EPUTY SPEAKER: Please do 
not raise this issue like that. The parties are 
allotted their time. They can use it.

SHRI L. K. ADVANI: Actually, the objec
tion relates to Mr. Gandhi’s speech here. 
(Interruptions) First, the paraphrase and 
then the quotatk>n is meaningless. Actually, 
ft is a wastage of time. (Interruptions)

MR. DEPUTY SPEAKER: Mr. Asokraj.

[Translation]

PROF. VIJAY KUMAR MALHOTRA 
(Delhi Sadar): Mr. Deputy Speaker, Sir. the 
Congress Party was given two hours and 
forty five minutes. Will you give time to other 
parties also?

SHRI A. ASOKARAJ (Perambalur): Mr. 
Deputy Speaker, Sir, on behalf of All^lndia 
Anna DMK, I wouki like to say a few words 
about the price nse. The 8.4 per cent rise in 
prices dunng the financial year 1989*90 was 
partly due to the increase in the prices of 
seasonal items like pulses, tea, oilseeds, 
groundnut oil, khandsari and gur.

Among non>food manufactured items, 
textiles, paper and paper products, bever
ages. tobacco and tobacco products and 
basic metals contnbuted to the overall nse in 
prices.

The movement of wholesale prices In 
the first quarter of the calendar year 1990 
and beyond has been steadily and persis
tently upwards at a rate faster than in the 
con'esponding perbd of 1989. The price 
index of all the commodities (on the basis of 
1981-82) had moved up to 170.7 on 31st 
March. 1990, and further up to 177,5 by 30th 
June. 1990. as against 165.9 In the iast 
week of December, 1989.

The annual point-to-point inflation rate 
based on the data for the week ended June 
30,1990, was 9 per cent against 5.6 per cent
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in the corresponding week ending June 
30.1989.

The prices of primary articles were up 
by 7*3 per cent. Among the primary articles, 
the prices of food articles were higher by 9.8 
per cent. The wheat prices were higher by 11 
per cent. The prices of pulses were higher by 
11.1 percent.

After the Union Budget, the percentage 
increase in the wholesale price index as on 
June 23,1990, over and above December, 
1989, was: pulses 10.7 per cent, fruits and 
vegetables 35.1 per cent, condiments 21.1 
per cent, other food articles 15 per cent, 
oilseeds 22.6 percent, sugar, khandsari and 
gur 10 per cent, edible oils 17.5 per cent, 
beverages, tobacco, etc. 11.8 per cent.

We know the reasons. The Central 
Budget for 1990-91 has proposed a massive 
increaseof Rs. 1,790 crore in the tax burden. 
I would like to point out that the Unk)n Rail
way Budget is expected to yield an additional 
revenue of Rs. 947 crore. The retail prices of 
petroleum products as well as the import 
duty on crude oil would mop up an additional 
revenue of Rs. 836 crore. This has a cascad
ing effect on the general price level. Addi
tional levies imposed by the State Govern
ments and the State Electrrcity Boards have 
also Increased the power tariff. Central 
Government is unwilling to spend foreign 
exchange to the extent required to stem 
inflationary pressures. The recent hike in the 
procurement prices of wheat and rk:e have 
led to the increase In the issue prices of 
these two essential commodities. In this 
connection, I would like to tell you that the 
Government of Tamil Nadu has procured 
rice for puWk: distribution system. We have 
seen in the newspapers that there were 
malpracttees. Keeping in view these mal
practices, our leader, the General Secretary 
of the aiadmk, Ms. Jayalalltha pointed out 
that procurement was done on wrong basis. 
And for this, a case was filed against her. The 
State Government whrch is run by the DMK 
Government wants to hide the truth. They do 
not want to come out with the truth because 
the Central Government is Insisting for pub

lic distributbn system. When the Oppositbn 
leaders are pointing out about this issues 
and about the vast sums, they are put in jail. 
The probability of a high rate of inflation in the 
coming months emanates from two sources, 
namely, the cost-push effects of some budg
etary impositions and the demand-pull ef
fects of the likely increase in Government 
expenditure and inflatbnary financing be
yond the budget estimates. An increase in 
the tax on consumer goods like cigarettes, 
cold drinks, etc. will reduce consumptk>n 
yielding lager revenue to the Government 
without producing any spread effect on the 
prices. But on the other hand, a higher indi
rect tax on a basis material or an increase in 
its sale price would raise costs all around 
resulting in cascading effect on final prices of 
a large variety of final goods. We should 
remember that the trend in growth of real 
national income reflects the trend in aggre
gate supply of goods and services in the 
economy. The gap k>etween the real national 
income growth rate on the one hand and the 
rate of Increase in gross national expendi
ture and/or money supply on the other hand, 
broadly indicates the magnitude of the im
balance between the aggregate supply and 
aggregate demand in the economy. I would 
like to draw the attention of the Finance 
Minister to one point. What is important is the 
combined impact of bank credit to the Gov
ernment sector and the bank credit to the 
commercial sector which includes the public 
sector lendings and the priority sectors of the 
economy. Our Prime Minister had written a 
letter to all the Chief Ministers on 20th May,
1990 for assistance and cooperation in 
containing the prices. Prices are increasing 
tike anything not only in Tamil Nadu but also 
in other States. To contain price rise, there 
should be a very good pubik: distributbn 
system and periodic market interventbn.

Both these points should be practised 
properly. We know that people are hoarding 
goods. We should adopt some measures for 
de-hoarding and also punish the hoarders. I 
want the Government to make stringent taws 
to avoid hoarding and to punish the hoarders. 
Prioe stability is essential for sustaining the 
momentum of growth and ensuring equi-
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table distribution of benefits, tnflatlon hurts 
the poor especially since their incomes are 
not indexed to prices, it also reduces the 
willingness to save in financial assets, en
courages speculation and the generation of 
back money and distorts investment priori
ties. Inflation hits hardest at the already low 
living standards of the poorer and weaker 
segments of our society. The resolutk>n of 
inflationary pressures has to be sought prln> 
cipally on the demand skie, with particular 
attention being devoted to correcting the 
underlying fiscal imbalances. There is no 
use accusing the Congress Party for their 
mistakes, but we must now see that proper 
steps are taken for lowering the prk:es at the 
earliest.

Lastly, 1 would like to warn the Janta Dal 
to understand the dangerous s'ituatk>n. You 
have make us to sit on vulcanoes. Please 
understand that the poor people are highly 
agitated. We should understand their diffi
culties or else those valcanoes will definitely 
swalbw not only you, but all of us. With these 
words, I once again request the hon. Fi
nance Minister to see that prices come down 
within the next three months or else we may 
be in danger.

[ Translation]

PROF. VU AY KUMAR MALHOTRA: Mr. 
Deputy Speaker, Sir, today the House is 
discussing the issue of price rise. The entire 
nation is perturbed over the rising prk^es and 
the poor people are forced to lead a miser
able life. The salaried class too are facing a 
k>t of problems. The prices of items of daily 
use are rapidly increasing as a result of the 
general price rise. When there is an Increase 
in the price of essential commodities, it 
becomes very difficult for the poor people to 
make their both ends meet. That is why, we 
vehemently protested against this price rise 
by organising 'Dharnas' and hokiing denH>n- 
stratk>ns. However, I was very much sur
prised to see congress leaders including 
Rajiv Gandhi. Vasant Sathe and H. K. L  
Bhagat expressing their thoughts on the

issue of price rise and accusing the Govern
ment for it. We do not have any disagree
ment in respect of the statlsttes they have 
presented here but I was pained to see the 
imprudence with whk^h they have tried to 
draw an inference and change the Govern
ment for an issue, for which they are solely 
responsible. Mr. Deputy Speaker, Sir, the 
critk)ism of the Government by the B.J.P. 
and the left parties, on the issue of price-rise 
is understandable, but the accusations lev
elled against the Government by the Con
gress on an issue for which the latter is solely 
responsible is nothing but an uncalled for an 
shameless act.

Mr. Deputy Speatker, Sir, I woukJ like to 
present some statistics before the House 
and the hon. Members may also go through 
the figures presented by Shri Rajiv Gandhi. 
Shri Rajiv Gandhi had said that the Con
sumer Wholesale Price-lndex whk:h stood 
at 168 in December, 1989 has now gone up 
to 175. His assertion in this regard is correct 
but Mr. Gandhi forgets that during the Con
gress regime between 1982 and 1989, there 
was a 68% Increase In the Consumer Whole
sale Price Index. Thus, dunng the last seven 
years, there has been an average annual 
increase of 10% in the wholesale price in
dex, whereas Shri Sathe has saki that the 
price index has gone up by 6% under this 
Government. Here, I am not justifying this 
increase of 6% but considering the fact that 
the prk;e index had gone up by 70% during 
the seven year rule of the Congress Govern
ment the charges levelled against the pres
ent Government on the issue of price rise, by 
the leaders of the Congress party is beyond 
my comprehenskdn.

Mr. Deputy Speaker, Sir, these leaders 
have also sakJ that the Consumer prk^e- 
index stood at 180 in December, 1989. Now, 
how has it risen to 180 from 100? Thus we 
find that during a perk)d of seven years I.e. 
from 1982 to 89, there hfts been an increase 
of 80% in the price-index. In short, it comes 
to an average increase of 11.5 per cent per 
annum. This Government Is yet to reach that 
percentage. I do agree that if the Congress 
Government had committed a mistake, it
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does not mean that the present Government 
too should follow that path. No excuse can 
justify the continuation of those mistal<es. 
However, it is most improper on the part of 
Congress leaders like Shri Rajiv Gandhi and 
Shri H.K.L. Bhagat to present statistics, 
indulge in self-praise and blame the present 
Government for their inaction on the price 
front. In his speech, Shri H.K.L. Bhagat has 
compared the B.J.f*. to a wife, who speal(s 
too high of her loyalty to her husband, but 
hesitates to defend him in public, but I would 
like to make it clear to both Shri H.K.L. 
Bhagat and Shri Gandhi that the maladmin
istration of Congress Government during the 
last ten years is responsible for the present 
price rise and economic situation, the preva
lence of black-marketeers and lilack money 
and then the Congress people stand up to 
speak on this issue, it looks like the Devil 
quoting the scriptures. You shouki realise H. 
Last year, the Budget presented by the 
Congress Government had a massive deficit 
of Rs 13,500 aore. The total amount of 
deficit in the Budgets presented by the Rajiv 
Gandhi govemment during its five year ten
ure comes to Rs. 35,000 crore. Isn’t it but 
natural that such a huge defk;it would result 
in price rise? The Congress party is respon
sible for the present situatton. Their malad
ministration is the root cause of the present 
price-rise. If sudden brake is applied to a 
vehicle going down a slope very fast chances 
are that it may t>reak down, but it also doesnl 
mean that brake shouki not be applied and 
the vehicle shouki not be prevented from a 
fall. I would like to say to the Janata Dal or for 
that matter the Natk>nal Fiont’s Govemment 
that the Congress Party was atone respon
sible for the rise in prkses for whk:h it was 
punished by the people in the electtons. The 
people made tosit them in opposition. There
fore, they do not have any moral right to raise 
the questton of prioe-rise in the House. But 
this does not mean that the Janata Oal 
should do nothing to check the prices and be 
complacent with the situatton prevailing in 
the country. They shouki also not repeat the 
same mistake which was made by the previ
ous regime. Rather they shouki devote their 
eneigy to control prtee-rtee. We have given 
an assurance to the people to this effect.

Last electons were fought onthe twin issues 
of price-rise and oon^ptnn at high places. 
Therefore, to check price-rise is our greatest 
responsibility. I would like to make mentton 
of three or four s t^ s  whksh can be taken to 
check price-rise. When Shri Dandvate pre
sented the budget in the House, I stated that 
it wouM lead to inflatksn. At that time, Mr. 
Dandvate had asserted that it woukl not lead 
to price-rise. But our apprehensions proved 
true. If you hike the prices of petrol, diesel, 
iron and coal as well as railway freight and 
fare, the prices of all other commodities are 
bond to increase. They cannot t>e checked.

Mr. Deputy Speaker, Sir, I want the 
National Front's Govemment musttake three 
or four steps. It is conectthat the budgetary 
defksit during the last five years regime of the 
prevtous Government increased to Rs.
35,000 crores as also the countiy was bur
dened with external toans of Rs. 1,00,000 
crores. Shri Rajiv Gandhi was saying that 
prices had come down during the pertod 
from September to November, 1989 but he 
forgets the level of prices reached by the end 
of September. Prices were brought down for 
two months by taking recourse to heavy 
imports in view of the impending electtons. 
There is no doubt that prees have sharply 
gone high after electtons. But I woukf like to 
know why contradtotory statements were 
made by the Prime Minister and the Finance 
Minister in regard to import of Palm-oil. On 
the one hand, hon. Prime Minister saki that 
he would not take recourse to import of 
Palm-oil on the other, hon. Finance Minister 
saki that he wouM go in for import of it. 
Immediately after the statement of the hon. 
Prime Minister to the effect that Palm-oil 
woukl not be imported, traders hoarded it, as 
a resutt of whtoh the prices of edible oil rose 
veiy sharply. Therefore, it is the responsibil
ity of the Gtovernment to check the rising 
trend in prices of edil>le oil.

This couM have been checked but 
adequate steps were not taken, the Con
gress Party was in league with the black- 
marketeers and ftoarders. They have de
posited bilttons of rupees of blackmonay in 
foreign countries. But why no actton is being
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taken against these hoarders even now? 
Why the Government is showing leniency to 
them? Why not hoarding is being checked? 
You say that the prices of wheat, arhar and 
other foodgrains soared due to increased 
support prices given to farmers. I wouM like 
to know why the prices of goods such as 
soaps, tooth-pastes, hair oil, shoes, waifer, 
etc. manufactured by multinational compa
nies have gone so high. These multinatnnal 
companies spend crores of rupees on ad
vertisement and sell the product of 2 in Rs. 
12. The Congress Party was in leagure with 
them. Why are you not taking actions against 
them? An Agriculture Price Commission was 
set up for farmers. Why did you not set up an 
Industrial Price commission to fix the prices 
of industrial goods? Then only you will know 
as to how an industrial good costing Rs. 2/- 
is being sokf at a price of Rs. 10/- You have 
brought down the deficit in budget from Rs. 
13,500 crores to Rs. 7,500 crores. But it 
does not mean the halting of developmental 
activities and curtailment of job opportuni
ties. 75% of D.A. is neutralised by the Gov
ernment but 40% of the the D.A. sanctnned 
to the employees is deducted in Income- 
Tax. emptoyees in private sectors do not 
enjoy even thisfaality. In such circumstances, 
the price-rise is bound to pinch them. Why do 
you not supply other essential commodities 
like tea etc. through fair price shops? You 
can control the prices of tea as this come 
under your jurisdkition. You can increase the 
supply of tea and edible oil to fair-price 
shops. You can reduce the prices of salt and 
some other things directly. More fair-price 
shops shouki be opened and the prices of 
essential commodities shoukJ also be con
trolled. The money deposited abroad shoukJ 
be brought back and blackmoney shouki 
also be unearthed. Shri Rajiv Gandhi says 
that the present Government has inherited a 
sound economy from him, whereas the truth 
is contrary to it. During the last 40 years, it 
was only during the year 1978 when the 
wholesale price index and consumer price 
index had fallen by one-point. Tbereafterthe 
Congress Party in league with the compa

nies indulged in corrupts practices and ru
ined the country. They also ask the reason of 
our supporting this Government despite the 
fact that we do not like it. We do it because 
we do not want the Congress Party to come 
to power again and ruin the country. That is 
why we support the Janata Dal. Janata Oal 
shouki also keep our this compulsbn in 
mind. We want that this Government com
pletes its full term of five years but this does 
not mean that they shouki take no step in this 
direction. I am constrained to point our that 
almost allthe Ministers wentonforeign jaunts. 
Was it necessary? By this way you are also 
repeating the same mistakes as were com
mitted by the Congress Party. Shri Rajiv 
Gandhi has pointed out that the Prime Min
ister took two aeroplanes with him during his 
foreign tours. He, however, has no moral 
rights to raise finger against him as he him
self used to take a number of planes with him 
and that too for enjoying holidays. But this 
does not mean that we too should do the 
same. Our Ministers should not imitate the 
life-style of Ministers under the Congress 
regime. But I am sorry to point out that 
immediately after the end of the budget 
sesston, most of the Ministers went on for
eign jaunts and I could hardly find anyone 
present here. This much of foreign-tour was 
certainly not needed. The foreign exchange 
posKion of the country is already alarming. 
While on the one hand, we give sermon to 
obsen/e utmost austerity, on the other Min
isters are going on foreign jaunts. These two 
contradk^ory things cannot go hand in hand. 
You should control such things.

I think that if three or four steps like 
setting up a Commission, supplying more 
comntodities through fair-price shops and 
controlling the prices of the commodities 
which are fixed by the Government aretaken, 
then the prices of the commodities all over 
the country woukJ be stabilised. A mention of 
these steps has been made in the manifesto 
of the Janata Dal as well as the B J.P . 
Therefore, we are committed to the people 
for It and necessary measures stioukl be 
taken by the Government in coming days to 
fulfil this commitment. This is all I wantto say.
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MR. D EP UTY SPEAKER: Now Mr. 
Bhogendra Jha. His party has four minutes. 
He can talte some more time. I just wanted to 
bring this to his notice. {Interruptions)

SHRI BHOGENDRA JHA: I do not want 
to take more time, nor do I want to harangue 
my friends.

MR. D EP UTY SPEAKER: H you want 
the hon. Minister to speal< at 6 o'clock, then 
you will have to restrict; othenvise, I will allow 
you time. I just brought to your notice how 
limited is the time. You can take your own 
time

SHRI BOGENDRA JHA: On behalf of 
our party, we have moved several Motions, 
in several forms, on this Price rise issue. So. 
It IS welcome that we all have unanimously 
accepted this issue. So, it is in the form of an 
Adjournment Motion, because it is an issue 
on which largest sections of the people are 
deeply concerned, excepting some hoarders, 
some blackmarketers, and some other 
aggnts.

Some issues have been raised. The 
Leader of the Opposition, the former Prime 
Minister has said that this Government is 
dependent on two crutches. True; it is so. 
when we are supporting this Government, 
we cannot entirely absolve ourselves of the 
responsibility, good or t>ad, and of the poli
cies and performances of this Government; 
and that is why we are more concerned than 
those who are in power, and those who are 
in the Opposition. After all. support means 
something; and I think the Government and 
the Ministers must bear it in mind, that they 
must not tax our patience too much, beyond 
a limit.

One the issue of prtees, the Leader of 
the Opposition saw all sorts of contradictnns 
within the Government. He has talked about 
Mntradk^nns here. Even worse contradk:- 
tions he had, when he was in power. As the 
Minister of his Government, at hfe instance, 
Shri Arif Mohammad Khan had introduced a

resolution, and then he was asked by Mr. 
Rajiv Gandhi to withdraw that resolution on 
the Muslim Personal Law.

Several aimes they had committed. I 
am not going to compare this Government 
with that Government. Simply I want to 
mentton that this question of legacy has 
been there. Very con^ectly this Government 
had mentbned that this legacy was left by 
the Congress Government. And not very 
incon-ectly the Leader of the Oppositnn had 
said that they had this legacy from the Janata 
Patty. These legacies are to some extent 
unavoidable. What I am concerned with is 
the legacy of the polfcy followed by the 
Government. The Government led by the 
Congress Party had the bask: pol»y of send
ing the interest of the monopolists in the 
country, of the wholesalers, of the profiteers. 
And unfortunately I have to say that this 
Government is also folbwing the same pol- 
K!i in varying degrees. That is the crux of the 
problem. I am not talking about some per
formance here, some omissions here, some 
commissnns there. But the policy pursued 
in pro-capitalists, pro-hoarders, pro-profi- 
teers. That is why I was marking how jubilant 
Shn Rajiv Gandhi was when he saki that the 
was happy atthe performance of his govern
ment.

The class interest served is the same; 
the class benefiting, to the detriment of the 
interest of the people, is the same. So, they 
are jubilant. They are again jubilant on the 
mistakes of this Government, particulariy 
the mistakes on the issue of the prices so 
that it can be saki that it is a change from 
frying pan to the fire. That is why they are 
happy and they are not in a positkin to 
conceal their delight. Shri Vasant Satheji is 
here. He is also delighted. I do not want that 
he should be so jubilant (Interruptions)

The Budget itself contained 70 per cent 
indirect tax thereby throwing burden on the 
people. It contained about 30 per cent tax on 
the rich people. That was bound to result in 
the rise of prices of consumer goods and 
essentialcommodities; that is insvltable. I do 
understand that my friend Prof. Madhu
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Dandavate cannot be oblivious of this fact. 
Many others may be; many others may not 
understand the financial impiications of such 
a policy, but not so Prof. Madhu Dandavate. 
because he spoke about such a policy in my 
presence tn this very House on several 
occasbns. So. this is the result Of that policy; 
and the result of that policy is helping the 
former Congress Party again to have the 
gear at the table to some extent.

In a democracy, I do not doubt the 
motive of anyone; in a democracy, any 
government elected on the basis of adult 
franchise will not oblige prices to nse. So, I 
do not impute any motive either to this 
Govemment or the former Government. The 
question is that of policy which you follow. 
That results in these things. So, that should 
be again in the Interest of the people, tf the 
Government is prepared to re-consider its 
policy on that score, then it is understand
able. Take the example of remunerative 
prices to the farmers. I don’t think anyone in 
this House will be opposed to that, anyone in 
the country will be opposed to that. But when 
you gave a second rise for wheat, what was 
the time? It was when most of the actual 
tillers of the soil had disposed of their pro- 
dacts on the basis of distress sale. Aboutthe 
distress sale, I do not want to contradict 
anyone here. But what I want to know from 
anyone here is this.

Is there any single village in the coun- 
try--because you swear by the village al> 
ways-where an overwhelming majority of 
the resklents are not at the same time con
sumers of foodgrains also, by purchasing? 
But they have to go to a distress sale. 
Wherever a distress sale is there the price of 
wheat was increased. When the wheat was 
stocked by the rural rich, including the 
hoarders and the land-grabbers then the 
prices were raised. So, we do not want to 
believe that it was done in the interest of the 
peasantry. That was done In the interests of 
the hoarders in the towns, in the villages and 
the land grabbers. I am talking of the second 
rise. You will have to think whether it will get

you any credit. Who is helped or benefited by 
It? There can be no divisbn of the country 
between the towns and the villages for this 
purpose. A tiny sector, that is the land grab
bing sector, the hoarders, many of whom are 
bus owners and truck owners, has benefited 
and they are the exploiters of the rural people. 
Similarly, in the towns also an overwhelming 
majority consists of poor people. There is no 
question of any clash between the interests 
of the towns and villages. But there Is a clash 
between the exploiters in the towns on the 
one side and the people in general, espe
cially those in the villages. That is the divkJe 
among the people whether we tike rt or not. 
If you are asked whether we want to reduce 
ft. or whether we want to minimise it. the reply 
I think everyone will give, is ‘yes’. Then, the 
policy should be yoked to that.

Similarly, when you raised the issue 
pnce of wheat by 30 per cent, naturally that 
will have an effect and there will be sympa- 
thetk: nse in the other prices also, even if the 
whole salers are very fair. In that context the 
Government policy and the performance of 
the Government must be to take steps which 
would reduce prices or curb the forces whbh 
were instrumental in the rise of the prices of 
essentialcommodities. Again, lam not going 
into the details of the rise in prbes with 
regard to the other items; they have been 
mentioned by my friends.

When a question of the whole-sale trade 
came up in this very House, I had pertinently 
asked my friend. Prof. Madhu Dandavate-1 
do not expect the Government to nationalise 
the whole-sale trade in foodgrains— whether 
it would not lead to some prk:e rise. We are 
supporting this Government not on the basis 
of our polby. but on the basis of their commit
ment whbh regard to the electk^n manifesto. 
So. whh regard to the prices I had pertinently 
asked him to take very harsh measures and 
mentioned that he cannot natksnalise this 
Govemment. Simply, you do not aid the 
hoarders and black-marketeers. The Gov
ernment should stay neutral. And that Is the 
only thing to be done. You should also give 
up the policy of giving Instltuttonal finance to 
the whole-sale trade. To that questfon, he
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had categoricany rdplied that that was ex- 
actly what he wanted to do. That is on the 
record of this House. Has that been done? 
Because, there is not a single wholesaler 
from Kashmir to Kanyakumari or from 
Manipur to Gujarat who does not depend 
upon the bank financing, or financing by the 
pubhc Institutions, in the whole country. 
Simply do that and within a week you will see 
that the prices wtll crash down. Without ar
resting a single whole-sale trader in the 
country, this can be done. Without taking any 
such measures, simply you withdraw your 
money from the wholesale market. I am not 
talkmg about the retailers. From the whole
sale market you with draw your money. You 
give some time, fifteen days or one month, 
that whatever they have taken should be 
repaid, expept the interest. Just ask them to 
pay back your money without any interest 
and see the effect on the market. They will 
have to come with the stock to the market. It 
will not bring down the black money, but they 
have to bnng the stocks to the market to pay 
back that money to you.

Mr. Sathe was referring to this and was 
asking what the way out was. This is the way 
out This was once implemented partially in 
1974.

18.00 hrs.

The prices of mustard oil come down 
from Rs. 14/- per kilo to Rs. 6/- per kito. 
Partially it was implemented. So, I want Prof. 
Dandavate to consider senously this pro
posal That will make much of a difference.

This Government, like the previous 
Government, Is depending upon supply and 
demand and supply management. Shri Mir- 
dha was calming that sugar production has 
gone up to one crore tonnes: foodgrains 
production has exceeded by 17 crores ton
nes. As a result, supply is there. But the 
demand has not gone up. The prices have 
gone up. Why? Because hoarders are hoard
ing the stock in the bank godowns on the 
basis of black money. Consumers do not 
enter to godowns. They are left out.

MR. D EP U TY SPEAKER: You have to 
be very brief. You have very well made the 
point about control and supply of money.

SHRI BHOGENDRA JHA: Sir. I am 
suggesting a way-out.

MR. D EP U TY SPEAKER: You have the 
capacity to make it. But make it very brief.

SHRI BHOGENDRA JHA: So. I think 
that policy had failed. Supply is there. The 
demand has not gone up and then the prk:es 
have gone up. Some sort of cartelisatton has 
taken place on our wholesale trade. We 
have read in the newspapers. Cement pro
duction will have to be reduced The prices 
may come down. Cement production want 
up and the pnces went up. I want to know 
whether you are in a position to break that 
cartelisation. I am afraid that you can not. 
You have surrendered to them.

Oil crisis is not of our making. Some 
more worse days are to come.

The hon. young lady is sitting here as 
the Minister. In order to save 17 tress in 
Champaran District of Bihar, the gas produc
tion was delayed m the name of environ
ment. The O NG C has openly said that it will 
plant 17000 tress. Again ecology has be
come a dogma. In the name of that dogma 
you cannot have gas production. You do not 
permit oil exploration. So, I think that some 
more attention has to be given for increasing 
our productk^n.

Ail the essential commodities whk:h are 
necessary for the people-several commodi
ties have been mentioned by our friends- 
should be supplied through public distrction 
system. For that, you require stock. So. you 
must get the stock on the basts of the actual 
pnce plus whatever the profit the industrial 
producers have got. Ensure control over the 
wholesale market and ensure supply through 
the network of public distnbution system in 
the towns, in the villages, throughout the 
country. For that, you shouki fix remunera
tive prices to the peasants and well thought-
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out prices must proclaimed before so that 
they can go in for that production. Even In 
regard to pulses* our country can become 
self-reliant. Between the prices given to the 
peasants, primary producers and the prices 
charged from the actual consumers, there 
must be a limited gap, I think, of 20 per cent; 
not that the peasants are given less and the 
consumers have to pay more; and the middle 
men may loot the people on both the sides. 
Such a coherent policy has to be made.

Do not be jubilant that sugar prices are 
not rising now. At present there is no de
mand because of the ramy season. Again, it 
will go up. So is the case in regard to many 
other things.

MR. D EPUTY SPEAKER: Please con
clude now.

SHRI BHOGENDRA JHA: I am now 
concluding. I am not supporting the Adjourn
ment Motion. Mr. Rajiv Gandhi has made an 
appeal to us to vote. We will not vote for that 
because he has justified his policy. I was 
hearing Shri Rajiv Gandhi very attentively. 
He did not say a single word whether any
thing was wrong with his policy. He entirely 
justified those policies which are boomrang- 
ing today. So we cannot support that. We 
have to vote against that policy But this 
should not be taken by this Government to 
mean that we support the policies of the 
Government... (Interruptions) We are say
ing, either you change your policy, make it 
pro-people and anti-exploiter or people will 
go to the streets. We will not support them. 
But the masses will come to the streets. 
They will come to struggle and demostrate. 
They will come to struggle and demonstrate. 
They will not tolerate that they produce and 
still they have to purchase at higher prices 
and allow the middlemen to toot. This is a 
warning. But still we support this Govern
ment because we do not this Government to 
fall. We want this Government to continue for 
a full term of five years.....{interruptions)

MR. D EP UTY SPEAKER; Nowthe hon.

MR. DEPUTY SPEAKER: I have a long 
list and it Is very difficult for me to accommo
date everybody.

(interruptions)

[Transiation]

SHRI RAM K R IS H N A  Y A D A V  
(Ajamgarh): Kindly give two minutes time to 
me also.

MR. D EPUTY SPEAKER: I will provide 
you opportunity to speak tomorrow and on 
whichever subject you want to speak, you 
may speak at length. You would be given 
chance on some other occasbn. If I give you 
a chance right now, why not to Sheila Kaul 
and Chitta Basu"^

SHRI RAM KRISHNA YADAV: Please 
give me just two minutes.

MR. DEPUTY SPEAKER: You should 
appreciate that I will be very happy to give 
you time. You would be given adequate time 
tomorrow. You are doing all this unneces
sarily... (Interruptions).......

[English]

MR. DEPUTY SPEAKER: Don’t con
tinue this argument like this. Hon. Finance 
Minister, please....

(Inten^uptions)

MR. DEPUTY SPEAKER: If I give him 
time I shall have to give time to other hon 
members also.....

(Interruptions)

THE MINISTER OF FINANCE (PROF. 
M ADHU D A N D A V A TE ): Mr. Deputy 
Speaker, Sir, I am thankful to Shri Vasant 
Sathe and other hon. Members who have 
parttolpated in this debate on the Adjourn
ment Motion. Sir, I may be permitted to point 
out to the House that in the past on $o many
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occasions wh6n Adjournment Motion on tho 
price issue was sough to be raised here the 
plea put forward from the Government side 
was and thefe was also some substance I 
concede that when the price rise problem is 
a continuing problem in that case it cannot 
become the subject matter of Adjournment 
Motion, but It can be raised through Rule 
193. Sir. you will be happy that the moment 
this permission was sought, the Govern
ment announced that we have no objection 
at all because we consider this to be a 
burning problem and as a result of that 
Adjournment Motion has been moved on
this issue........ {Interruptions). I myself five
names sought permission. It was individual; 
it does not matter. I am happy Shri Vasant 
Sathe moved the Adjournment Motion.

Sir, I wish to make it very clear that I 
would like to take note of every point that has 
been raised in this House. 1 would not like to 
drive the burning problem of rising pnces 
below the carpet. I would also like to analyse 
the situation as it exists today and on behalf 
of the Government I would like to indicate to 
the House the concrete steps and measures 
that we propose to take in order to see that 
the nsing prices are arrested. Sir, not in a 
spint of acrimony but to state the fact that if 
the prices have to be controlled, essentially 
It IS a question of controlling the economy of 
the country and therefore when we speak of 
controlling the economy of the country, the 
financial constraint that existed at the time of 
our taking over the economy is very relevant.
I am not doing it again in the spirit of finding 
faults with ‘X’ or ‘Y ’. But, please not what 
were the financial constraints under which 
we started the management of the economy. 
In the beginning of December the deficit was 
of the order of Rs. 13790 crores. The foreign 
debt was of the order of Rs. 83.000 crores, 
including NRI deposits. That means the debt 
service ratio was of the order of 27 per cent, 
thirdly, due to internal borrowings and exter
na! borrowings in 1989-90 Budget, the entire 
obligation for paying the Interest was of the 
order of Rs. 17.000 crores When there is 
scarcity of certain commodities and we are 
forced to Import, we must have adequate 
financial resources and foreign exchange

resources. We were left with the foreign 
exchange resouroesof the order of Rs. 5,000 
crores that is, less than what is required for 
Imports for less than two months-to be exact, 
one and a half months. The rate of inflation 
at that time was 8 per cent and the food 
stocks had dwindled down from 20 million 
tonnes to 11 million tonnes and at the same 
time I must state that against the background 
of this, we have to manage our economy. 
Now with this background, the entire House 
will agree that if the long term inflatbnary 
pressure on the economy is to be checked, 
the first priority has to be to restrain the deficit 
financing in our Budget and in our economy. 
Sir, prior to the presentation of the Budget 
we had consulted the economists, the cen
tral trade unions present trade organisa
tions, women organisations, consumers, 
small scale industries, and commercial 
groups and all of tnem agreed on one point 
fi om left to right that what we have to do is to 
give priority to curbing the deficit financing 
and, therefore, that was the priority that we 
have to give.

Now, there is also another aspect. There 
were certain additional constraint to which I 
did not refer and that is the Defence expen
diture. So, I would not like the House to take 
It lightly. No matter which part of the House 
you belong, but all of us are dedicated and 
committed to the defence of the country. 
Because of the security environment in the 
country, we find that whereas in the previous 
Budget the Defence expenditure was to be 
of the order of Rs. 13,000 crores, in the 
Revised Estimate, it became Rs. 14,500 
crores, and I was forced, because of the 
security environment, to put the Budget at 
Rs. 15,750 crores. Such a quantum jump in 
our entire Defence expenditure! Some people 
raised the question that we could have cut 
down the Defence expenditure. Without 
meaning any ill-will towards anyone, I would 
like to recount as to what happened in 1962. 
When we had to face a debacle in NEFA and 
when, under the instructions of the Prime 
Minister of the country. Pandit Jawaharlal 
Nehru, the Defence Minister had to quit, at 
that time all criticism in the Oppositbn and in 
the ruling party was that we had no defence
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preparedness. And ail the books that were 
written after the debacle of NEFA very dearly 
said that while counting rupees, annas and 
pies, we did not take cognisance of the 
security environment of the country and, as 
a result of that, we had to face the humiliation 
defeat in NEFA and as a result of that, the 
Defence Minister had to go. Therefore, this is 
another constraint under which we had to 
control our economy. So, we decided to give 
priority to contracting the deficit. The deficit 
in the last budget was of the order of Rs. 
7,337 crores, the Revised Estimate was Rs
11,750 crores and with the cooperation of all, 
I tried to contract it to Rs. 7,206 crores. Now, 
people say what guarantee is there that we 
are going to maintain the deficit at Rs. 7,206 
crores so that in the long run we are able to 
check the inflation..... {Men^uptbns)

SHRI JA N A R D H A N A  P O O JA R Y  
(Mangalore): What aboirf revenue deficit*̂

PROF. MADHU DANDAVATE; Please 
don't disturb me. I never disturb you, so, you 
please don’t disturb me.’

SHRI JANARDHANA POOJARY: But 1 
was not given a chance to speak.. (Interrup
tions)

PROF. MADHU DANDAVATE: You 
leave it to me. I will take care of it. So, Sir, as 
far as defk:it Is concerned, this was the 
position Rs. 7,337 crores. then Rs. 11,750 
crores and we tried to contract it to Rs. 7,206 
crores. After listening to Mr. Sathe, I feel that 
the legitimate question that the House can 
ask Is what guarantee is there that we will be 
able to maintain this deficit at this level. 
Therefore, 1 have given the assurance to the 
House that every four months we will come 
before the House and give the performance 
of our efforts to collect the revenues and 
curtail the expenditure. Inside the Finance 
Ministry, we are doing it every month and 
inside the House I shall present, In this 
Monsoon Ses$k>n, the first four-monthly 
report.

One very significant and valuable point 
was raised by my friend Mr. Sathe. He quoted 
an economic journal and said that last month, 
whereas at that partk^ular point of time last 
year, the def tert was of the order of Rs. 9,000 
crores, no doubt the deficit had come down. 
It was Rs. 7,400 and odd crores. But then 
that was supposed to be more. Now, there is 
a common misnomer that if the deficit goes 
up after two months or three months, then 
ultimately at the end of the financial year, the 
final deficit is bound to be beyond that, if you 
bok at ten years graphs of vark)us defrcits 
that have grown or contracted month by 
month, you will find that the general trend in 
the deficit has been that in the beginning 
there are no collectbns. The expenditure 
starts. Therefore, the deficit goes up. It 
reaches at a particular maximum point at 
that particular point of time when we start 
giving the shares of various States, Then 
some sort of a plateau, a constancy of deficit
IS maintained, or it goes up and down. At a 
later stage again when almost ail the expen
ditures are over, the States’ shares are al 
ready completed and in the final phase only 
we get the revenues, but there is less expen> 
diture, again you will find that the deficit 
starts coming down. If we were to fulfil the 
final target, it might come to Rs. 7, 206 
crores, it might be up. I will try my best to see 
that we try to keep the deficit at the level of 
Rs. 7,206 crores. Therefore, because It has 
gone to Rs. 7,400 crores, do not imagine that 
further defbits are to be high. Always this is 
the trend that is observed in the last ten 
years’ deficit trend. That is the point that I 
wouki like to make.

As far as the resources are concerned, 
I do not want to discuss In detail. While 
replying to the Budget, I had made that point 
very clear. Our entire strategy was that if the 
defbits are to be curtailed, that means ex
penditure to be curtailed and revenues to be 
augmented. Obviously, I must have resource 
mobillsatbn. And by and large we decided 
that when we have to augment the resources, 
we would try to concentrate on those articles 
of elitist consumption instead of taxing the 
entire society. We would try to restructure 
those taxes whbh are to be paM by the richer
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sections, elttists and the capital intensive 
companies and as a result of that ttecause of 
the advantage of investment announcement, 
many other facilities and incentives were 
completely escaping the tax net, maximum 
profit and almost zero taxes are there, these 
people have been brought into the tax net 
and those richer sections will also pay tl>e 
taxes We are trying to have additional re
source mobilisation through corporate taxa
tion and last time it was zero. This time it is 
going to be 800 crores of rupees and we are 
trying to mobilise these resources I am very 
happy to mention about the four monthly 
reports which will come before you. But Mr. 
Sathe will be happy that as far as the expen
diture IS concerned, one by one we are 
calculating and these are our efforts. We 
have been able to curtail the expenditure. 
The revenue must increase still more. What 
we are doing is that we will try our best to 
keep the deficit as small as possible, as far 
as possible, because ultimately, as I rightly 
said. It IS the budget target that was pro- 
lected. It IS the money supply increase and 
the deficit that will ultimately decide as to 
how much will be the increase. As far as the 
inflation is concerned, I do not want to repeat 
what Mr. Jaswant Singh has said. The imbal
ances are due to deficit and others, the 
imbalances created outside because of the 
fall in production of certain essential com
modities and thirdly, the hang-over of the 
past liquidity. These are the mam resources 
and we are trying to see that these souices 
are properly tapped.

As far as money supply is concerned. 
Mr. Sathe was right in saying that the money 
supply has increased to 19.1 per cent. But 
that was in 1989-90 and I am very happy to 
state-not that we have completely salvaged 
the last year's increase-that as far as the first 
quarter is concerned, as far as the rise in 
money supply is concerned, there is growth 
by 4% in this quarter as against 5.8% money 
supply last year and we will try our best to 
monitor the economy so that money supply 
increase to which Mr. Jaswant Singh re
ferred and Mr, Sathe referred and many 
other Members referred will be taken care of 
by us.

SHRIVASANT SATHE: What was it in 
the first quarter?

PROF. MADHU D A N D A V A Tl: In the 
first quarter. I am pointing out that it is 4%  
and last time it was 5.6%. It is an accepted 
practice that we compare with the identical 
figures. So, last time it was 5.8% and now it 
is 4%. I was there to refer to the percentage 
variations over the year-ending. I did not 
want to discuse with the leader of the Oppo
sition when he was speaidng. But I would like 
to point out in ail humility, I am not satisfied 
even with these results. But when we are 
trying to paint a picture which was so gloomy- 
as if the past picture was very bright, unfor
tunately we have to compare the two gloomy 
pictures and not one fine and one gloomy. 
These are the figures available from all the 
documents. We have picked up, for instance, 
the latest available figure of 21 st July, 1990 
and we will take the figures of 22nd July, 
1989 to cakniiate the annual rate of charge.

As for foodgrains, cereals and pulses, 
this time it is 4.2% and last year, to the 
corresponding date, it was 4.4%. For cere
als, this time it is 3%  and last time it was 
4.6% Both have increased, no doubt. In 
regard to vegetables, this time it is 18.3% 
and last time it was 25.6%. As for tea, this 
time It is 18.8 and last time it was 44.1%. In 
the cases of manufactured food products, 
this time it is 8.8% and last time it was 9 6%. 
In the case of sugar, this time it is (-) 0.2% 
and last time it was plus 7.8% rise. ( Intenvp- 
tions) I think Mr. Sathe will have the right to 
reply to the adjournment debate and I think 
he will take care of the points..........

SHRI K. J. AKBAR (Kishanganj); It is all 
work of imaginative bureaucrats.

PROF. MADHU DANDAVATE: No. not 
at all. It is notthe workof imaginative bureau
crats. I have also done my home-work. In my 
hand-writing I have taken the note.

And I can assure you that for these 
references Madhu Dandavate does not 
require the bureaucrats. He does his home 
work, as I am doing it today. {Interruption^.
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Even your pricse has Increased. I am saying 
this In a good sense.

Khandsarl— this time it is minus 3 per 
cent» last time it was 24.3 per cent. Salt-8.1 
per cent increase this time, last time it was
7.9 per cent. Textfle-8.4 per cent this time 
and last time 10.3 per cent. I am not happy 
even with these results, tf my performance 
and examination has failed, as I said at one 
time, Icannot be happy because I am the first 
among all those who have failed. That Is not 
my satisfaction at all. We would like to im
prove the situation further. This is the posi
tion.

As far as the excess liquidrty to which 
Mr. Sathe has referred is concerned, no 
doubt that is one of the important problems 
and we have increased the statutory liquidrty 
ratio from 38 per cent of 38.5 per cent. I am 
sure that will give us same benefit.

A question was raised by a number of 
persons and I think in a very figurative way 
and a characteristic way Jaswant Singhji 
said: ‘Why is it that you have referred only to 
the wholesale consumer price index and not 
to the consumer price index?’ And he said: 
‘One Is the beautiful charming lady and the 
other IS the wife.’ I would not like to give such 
analogy because why try to have.a conflict 
between a beautiful lady and the wife. He 
compared the wholesale pnce index wrth a 
beautiful lady and he said: 'Why do you 
resort to that reference'^  ̂ It is better that you 
go to CPI Consumer Price Index.’ And he 
referred to that as wife. I do not want to add 
to that conflict. But I must explain that as far 
as the wholesale price index is concerned, 
even the periodical changes are available 
from time to time. As far as consumer price 
index is concerned, all urban, rural ar>d vari
ous sections and for various periods they are 
not easily available and that Is v/hy unfortu
nately we have to take recourse to wholesale 
price index, but I agree with all the Members 
that If the consumer price index is available, 
in that case that gives a better position. I 
would also like to refer.......

PROF. P. J. KURIEN (MAVELIKARA): 
Now. is forgetting the wife and going for the 
beautiful lady better?

PROF. MADHU DANDAVATE: That is 
all right. This is about the rise in petrol and 
dieeel prices. Viiaykumarji referred to that; 
Jaswant Singhji referred to that and Mr. 
Bhogendra Jha referred to that, and you. Mr. 
Sathe, referred to that. And of course, our 
former Prime Minister and the Leader of the 
Opposition also referred to that. They were 
right. As far as petrol and diesel are con
cerned, any increase in the prk:e of these 
inputs for our transport are bound to in
crease the commodity prices. But I must 
make it clear, I had pointed out to you here 
that according to the calculatbns of what is 
likely to increase and actually what has 
happened, I candidly agree, Sir. For instance, 
there is a 15 per cent increase In the petrol 
prices and 10 per cent increase in the diesel 
price. H you calculate according to ^hat, one- 
third of this petrol price index should enter 
into the transport increased prices and there- 
fore, transport prices should go up by S per 
cent and 10 per cent of that 5 per cent should 
actually reflect into the increase in prices of 
items and about 10 per cent of 5 per cent 
would mean only half per cent But as Bho
gendra Jha has nghtly said, knowing many 
traoers, businessmen or any other entrepre
neurs whenever they get an opportunity to 
see that the inputs that are required for their 
industry or business have also gone up, they 
do not make the mathematical calculations 
and increase the rates according to them, 
but they have the modern mathematics, they 
have multiplier factor and even if it is half per 
cent increase, in that case it becomes 5 per 
cent and therefore, taking pretext of this 
particular increase, they have further in
creased it, and that partk:u!ar analysis of Mr. 
Sathe IS perfectly justified that petrol and 
diesel having touched that, they have also 
entered into the increase in the number of 
commodities, but I must think there were 
certain compulsions. We wanted to see that 
the budget is restricted to minimum value. 
Therefore, we touched the high capital inten* 
sive companies, we tried to touch the elitrst 
production, the elitist consumption Items,
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but in spite or that, when we found that the 
deficit financing coutd not contract to the 
necessary value, as an unpleasant act— 1 
am not happy about It, as an unpleasant act 
I know what will be the consequences— 4o 
dose the deficit gap we were compelled as 
an unpleasant duty to impose levies on pet
rol and also diesel. Of course, in doing that I 
tried to be selective. Of course in doing that 
i tried to be selective. We tried to eliminate 
naptha which is used for fertilisers. We tned 
to see that kerosene is not touched; we tried 
to see that the furnace oil is not touched; We 
tried to see that the gas and the LPG are not 
touched. In spite of that, 1 fully agree even 
whatever the remainders, that caused defi- 
nitely increase in prices and we had to see 
that that particular effect is neutralised. 
Everyone of you have made that criticism. I 
fully accept that criticism. Since there was no 
alternative left open to us, this unpleasant 
act had to be done. Each one of you includ* 
mg the person who have moved the Adjourn
ment Motion and the last speaker Vijay 
Kumarjl had said that when you touch petro
leum and diesel, you are bound to increase 
the products of that and that particular con
jecture IS coming.

SHRI BHOGENDRA JHA* What is the 
way out*?

PROF. MADHU DANDAVATE. We will 
find the way out as to how we will neutralise.
I W ill come to that. As far as those who have 
exploited this particular increase and raised 
the prices are concerned, our experience is. 
even if we annual those increases they are 
not going to come back to the original pnces. 
Then, as far as immediate steps are con
cerned, I would like to point out to you certain 
aspects. Take for instance, sugar. It is a fact 
that in the previous year when the sugar 
production had come down from 92 lakh 
tonnes to 87 lakh tonnes, because of the 
decline in production there was consider
able increase m the price of sugar during 
your regime. In our regime, we sat with the 
unions; we sat with the industries; we en
couraged them to have better production 
and we have toki the unk>ns working in the 
sugar industries that they wouW get incen

tives. Fortunately, we expected that the 
productbn wouki be about 105 to 107 lakh 
tonnes. We are happy the productk>n is 
about 110 lakh tonnes and as a result of that 
we are not able to bring down the sugar 
prices too low, butat least we have been able 
to restrain them. We have to take precau
tions. The mistake that we committed In 
1977 has to be avoided. We must not allow 
s u ^ r  prk^es to depress to that extent by 
whk^h the sugarcane growers and the kisans 
will not get the prbe and if they are denied of 
the remunerative prices, in fact they will burn 
the sugarcane and then burn us who are 
responsible for not giving them the remu
nerative price. So, some sort of a balance 
between the two has to be established. Then, 
as far as tea is concerned, I said it earlier, I 
assured you and we dki that. The previous 
Government, I cannot blame them t>ecause 
these are the obligatk>ns with the friendly 
countries, had entered into an arrangement 
that there would be export of tea to Soviet 
Russia. We have also good relattons and we 
have nurtured those relations. We have 
persuaded them that we have certain diffi
culties; this time the tea crop has gone down 
the therefore allow us to stagger these ex
ports. We did that and as a result of that, the 
price of tea has ben stabilised. They have 
been brought down to some extent.

Then, as far as salt is concerned, I said 
it last time, some Members have requested 
me that I should go into the expert enquiry 
into the point that because of the lodisation 
of salt, the price of salt has gone up. I am 
happy to report theat iodisation has not 
caused any rise in the prices of sale and the 
reason in something else. If you iodise one 
tonne of salt, actually the expenditure is Rs. 
40 to Rs. 42 per tonne. Our subsidy Is Rs. 20 
to Rs. 22 per tonne. If you calculate that, as 
a result of iodisation, the increase in the price 
of salt will be only two or three paise per 
kitogram. But where the thing had gone 
wrong? We found that we had certain diffi
culties about transport. We contacted the 
Railway Ministry. The initial difficulty was 
that the Railways have put some r^strte- 
tions. If you want to move the salt from the 
place of salt plant to the centres where the
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salt is to be received, you must have the full 
rake movement and then all then all the 
wagons will be filled up. As a resuh of that, 
they had to wart for the loading of the salt. In 
that case, the turn-over of the wagons was 
changed. As a result of that, receiving centres 
received salt We had sorted out the issue. 
You must take note of one more factor. At a 
number of places in the villages where there 
are heaps of salt without fancy packages 
and where the salt will t>e available very 
cheap, if you insist on beautiful packages the 
price of salt will be high. We have sent 
instructtons to the effect that for those who 
are prepared to accept the salt without pack- 
ages it must be given without it and pack* 
ages should not be insisted. In that case, 
without package, salt will be available at 80 
paisetoone rupee. Of course, unfortunately 
with package, it goes up. That is why, we are 
trying to tackle the salt problem.

About cement, the Prime Minister has 
rightly indkiated it. We had an agreement 
with the industry that they must try to bring 
down the cement prices to the March level. 
By and large, after some time, the prk^es 
came down. But after that, we enquired and 
found that there were certain break-downs in 
certain plants. They assured us that they 
would set up the plants whteh were broken 
down. Now. in two or three regk>ns, the 
cement price has come down to March level. 
But In other places, the prices have gone up. 
The Leader of the Opposltbn tried to ridicule 
it saying: it came down and had again gone 
up. Leave aside your ridicule, we have taken 
cognizance of your criticism and we will try to 
see that those cement plants which are out 
of order or broken down are properly set up. 
It is not only in two regbns but in all the 
regions, we will see that the cement is avail
able at the tower prrce. {Interruptions)

Yesterday, the news has come that 
there is cartel that is being operated by 
certain interested parties. About cartel, we 
will take very firm attitude and we will that this 
problem is also solved.

But there is only one sensitive item 
whch has put us into diffculty and put the 
natbn into hardship. That is the edible oil. I 
must humbly admit that so tar we had mis
erably failed in controlling the prtoes of edible 
oil. But I must tell you. in order to salvage the 
situation, what we propose to do. Unfortu
nately. the production of oilseeds has gone 
down. We want to increase the productton 
but that Is a tong-term measure. But what will 
the people do in the short-run? We have 
made certain arrangements. We have talked 
to the National Dairy Development Board; 
we talked to Dr. Kurien and an arrangement 
is made. There aie large packets of milk 
lying unsokJl >vith some countries. Do not ask 
me to name those countries. We have made 
certain arrangemonts. Those packets of milk 
will be given to them. In lieu of that, certain 
will be given to them. In lieu of that, certain 
foreign exchange will be available. We will 
not take the foreign exchange but for the due 
quantity of the foreign exchange, the pal- 
molein oil will be brought here. Originally our 
plan was. on the instructions of the Prime 
Minister, we wouki bring that oil. we wouki 
mix it up and bring it with the tradittonal oil. 
we would refind that and sell it at the k>w 
price. Fortunately we have got the fresh 
information that we will be getting refined 
palmolein oil and straightaway we will sell it. 
We have tned out best to see that before the 
festival season, we will try to give oil which 
will be of cheaper variety. Of course, some
times. the taste is to be adjusted. I under
stand, in times of difftoulty when there is less 
production. I think, eating habit also will have 
to change and we will try to do that. (tnterrup* 
tions) You will laugh it. We have done It in the 
past. I may tell you in the il World War, when 
there was diff ernetial between kerosene and 
petrol, a number of countries tried to resort to 
kerosene and as a result, certain changes 
were brought out* it is not only that but I 
would like to refer to 1965 in whteh Shrl Lai 
Bahadur Shastri, the Prime Minister of the 
country appealed to the nation: **Since we 
are passing through dlfftoult times, we have 
to change our eating habit and I will start It 
mysetf dnd I shall request the nation so tong 
as the security environment continues as it 
is, let us try to forego one evening meal." A
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number of people did that. Do not try to 
ridicute when we talk in terms of changing 
eating habit, (/nte/ruptons)

Those of us who were in jail were forced 
to change our habit because whatever was 
given, we had to eat it.

Mr. Bhogendra Jha has made a very 
fine and constructive suggestion. They say, 
businessmen and industrialists are respon
sible for stocking of any commodity and as a 
result of stocking and hoarding, artificially 
prices go up. In that case he suggests, utilise 
the Essential Services Maintenance Act. Of 
course, it is to be implomented by the States. 
We have coordinated our activities with 
them and I am happy to say that even after 
the new Government has come, 914 hoarders 
have been deaH with. Forthese activities we 
will strengthen the machinery and we wouM 
warn all the vested interests that H they 
resort to hoarding, sertous possible actbn 
will be taken in cooperation with the State 
Governments, and whether it is Congress or 
non-Congress State Government, all of them 
are prepared to coordinate and cooperate 
with us. With their cooperation, we will try to 
implement this.

Shn Rajiv Gar\dhi has made some criti
cism. He said that India’s credit rating has 
gone down. I will put the record straight. We 
have been kept on credit watch because of 
what happened between 1985 and 1990.1 
have the facts and figures. Number one is 
the persistent fiscal deficit financed by inter
nal borrowing that caused increasing debt 
Secondly, the mounting current deficit fi
nanced by bon’owing abroad. That also 
created certain diff knjities and, as a result d  
that, no doubt a credit watch is kept. But I am 
one with even Members of the Opposition 
that as far as our country Is concerned, our 
debts might be very high. On 31 st March, 
1989 it was Rs. 83,000 crores. Now it is Rs.
1,00,000 crores. Debt service ratto is 30%. 
That means, whatever we export, almost 
one third of our export earnings will be spent, 
not on India's welfare and devetopment but 
in pairing the interest in Spite of that, one 
matter of pride, whether you rule or we rule.

for us is that we had heavy debts. But we 
never become defaulters like some of the 
countries whk:h are over 75%. Our position 
is not like that. Ours is 20%. I am not even 
happy about it but we will have to curtail it. 
This is the aspect that I wouM like to say.

Shri Rajiv Gandhi has made another 
allegatk>n He sakl that when the new Gov
ernment came, he tried to indicate as to what 
happened as far as the rising prices are 
concerned. Between December, 1989 when 
the NF Government took over, till the end of 
July, 1990, he saki that the whole sale prkie 
index increased. That is true. Between 
September and December, 1989, prices 
dropped to some extent. That is also con-ect. 
You are con’ect. V\fith all respect. That is also 
correct. You are correct. You are correct. 
With all respect to your knowledge and wis
dom, let me tell you that the period, between 
September and December, 1989 is the pe
riod between khariff crop and that is the 
traditional period in which the prices decline. 
Between January and August, 1989 prices 
increased by more than 6%. This was not 
much different from what happened in 1990. 
There are certain economb laws. Whether 
Shn Vishwanath Pratap Singhji is the Prime 
Minister or Shri Rajiv Gandhi is the Prime 
Minister, the economic laws operate. That is 
the equality before law and, therefore, let me 
tell you that as far as these facts are con
cerned, there is no distinctk>n between the 
two. I do not want to be linked. I must also put 
the record straight because it is in national 
interest.

Some sort or a scare is sought to be 
created that there is a war in Kuwait O PEC 
has created that there is a war in Kuwait. 
OPEC has created certain rise in prices and, 
as a result of that, the whole situaton is going 
to be very dangerous. We anticipated that 
we might be lacking proper imports and, 
therefore, one mistake we did not commit. 
Again I do not want aN of us to be blamed, 
because all-party Public Accounts Commit* 
tee on the Kuo oil deal had made certain 
observattons. Shri K.P. Unnikrishnan Is here. 
He knows that. That Committee which con
tained Congressmen also unanimously said
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and that will be guidelines lor me. At the time 
of the Kuo oil deal they said— when actually, 
the Singapore spot prices of oil were falling, 
the deal was struck at a h^her constant 
price— that particular committee report said:

Th a t Committee does not see how it 
was prudent on the part of the Govern
ment to make such transactons*

and, therefore, it was assured to us by the 
prevtous Government also that ‘ in future, we 
will take a note of the falling prices and make 
the imports and the purchases ai appropri
ate time when our import t>iil will be re
leased.” Taking note of this particular issue, 
I must say that a number of things which we 
had done in the Opposition, they are helpful 
to us when we are in power. We saw that 
when we have to purchase the oil, some 
difficulty may arise. The bills may go up and, 
therdore, taking due precauttons, we saw to 
it that when the prk»s of petroleum were bw, 
we made substantial spot market purchases. 
Our inventories were made full. Therefore, 
please rest assured that in spite of what has 
happened in Kuwait, so far that has no 
disturbance and don’t create any interna- 
tk>nal panick. Do not be advantageous to 
those who are sending petrol to us. Do not 
create panick. Do not try to demoralise any 
one. Antcipating that cert&in changes will be 
there— of course, we did not antksipate Iraq’s 
entry into Kuwait— we expected that the 
prices may go up due to some other extra
neous factors and we use not wisdom but 
common sense and decide to keep up our 
inventorises full. Therefore, there need be 
no alarm on that score.

Regarding impact on events in Kuwait, 
we will have to watch what will happen. But 
we will take due precaution to see that we will 
not become panuky on that score. I do not 
want to take much of your time. But I would 
Nke to make an appeal to you.

to be comf rontatton. I do not blame all of you 
because even when we were sitting In your 
Benches, we also vigorously tried to raise 
the issues. In fact the task of the Opposition 
is to expose and Oppose. Whenever some 
mistakes have been committed by the ruling 
party or any one, ifthere are some kwpholes 
in the poltey. it is the task of the vigilant 
oppositton to point out. In fact, my grievance 
is that you do not give enough notices. 
Whatever amount of homework you are doing 
every day forgiving 13 notices, those notices 
are not coming. But I congratulate you for 
having resMe this matter of pubik: impor
tance. But only one appeal to you. Really 
many constructive solutkms and sugges- 
tk>ns have been made on both sides of the 
House regarding stroamKning the Public 
Distribution System, regarding the imports, 
regarding hoarders, regarding certain car
tels that have to be destroyed, regarding 
certain actnns that have to be taken against 
those who are tying to resort to excess stock. 
We will take care of all these suggestions, no 
matter whether they come from the ruling 
party or from the oppositk>n or by the sup
porters.

I have only one request to you. I do not 
want to cast any aspersons. But when one 
of my friends on the Oppositkm skle was 
speaking, I only made a request that if I and 
my Government have committed any blun
der from the polrcy issue, please attack me 
or my Government. But do not attack those 
who are trying to support our Government 
from outskie. Do not pk^k up this opportunity 
to hit at them. (Interruptions) You will get 
enough opportunity. Please doni do It now. 
I have no grouse. All that I have saM is that 
I am prepared to accept the responsibility. 
{interrupttons)

S H R IB H O G EN D R A JH A : We do not 
expect this reply to come from you. We will 
support you. We are accountable for your 
poli^ also. Moral responsiblHty is there on 
us also.

Sir, occaskmalty there might have been p r o f . MADHU DANDAVATE: That Is 
confrontatton. Where there Is Opposltton, all right. I am very happy that Shri Bhogendra
where there is a ailing party, there is bound Jha has sportingly saU: Though we are
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supporting you fiom outside, stilt we share 
the responstbirity of everything that you do.” 
Therefore, in a very friendly manner they 
have pointed out to us. I can rest assured 
that whether friendly or unfriendly, I do not 
treat the Opposition as unfriendly because 
you might the Opposition and you might 
be the ruling party. Opposition is not the 
enemy of the country. They are the friends of 
the country; they are friends of democracy 
because it is their task to point out what are 
the failures of the ruling party. I congratulate 
Shri Sathe for having brought this Adjourn
ment Motion. But I want to make one appeal 
to you. Having assured you that all the con
structive suggestions will be taken note of, I 
will try my best to implement and check the 
prices. My last appeal to you is this: having 
brought to the notice of the entire House all 
the issues that he wanted to put forward, I 
appeal to Mr. Sathe not to press for the 
Adjournment Motion and in spite of that if he 
presses for the Adjournment motk>n, my 
appeal to the House is: very humbly reject it. 
{tntomjpthns)

SHRI JANARDHANA POOJARY: Sir. I 
have given one notice asking for permissk>n 
to put a question.

MR. D EP U TY SPEAKER: This is not 
the time.

SHRI JANARDHANA POOJARY: With 
your permission. I would like to ask a ques
tion.

M a  DEPUTY-SPEAKER: Nowwehave 
come to the fag end of the debate.

SHRIJANARDHANAPOOJARY: Itisa 
very important issue. I have to put one ques
tion. {Int«n’upthns)

MR. D EP U TY SPEAKER: Not now. H 
you make a point again he has to reply and 
there will be adebate. This, we cannot afford 
to do.

{InteiT^stlons)

SHRIJANARDHANAPOOJARY:twant

to put the record straight. You kindly pennit 
me. Ha has misled, (bitemiptions)

MR. D EP U TY SPEAKER: You tell Mr. 
Sathe, he will do it

(htairuptions)

SHRI JANARDHANA POOJARY: You 
please permit me. The hon. Finance Minis
ter has stated in his reply that tne revenue 
deficit In his Budget was the highest during 
the entire period of 42 years.... {Intanip- 
tions)

MR. D EP U TY SPEAKER: No, please. 
You hand it over to Mr. Sathe and he will do 
it.

(Interruptions)

SHRI JANARDHANA POOJARY:lwant 
to say that the hon. Finance Minister has 
misled the House... {Interruptions)

MR. D EP U TY SPEAKER: No, please. 
Mr. Sathe to speak.

{Interruptions)

SHRI VASAN TSATHE: Ithoughtatthe 
end of the debate on this very important 
questbn, we will have have some re-assur- 
anoe from the hon. Finance Minister thsrt 
there is some hope at least some time in the 
nearfuture, that the prices wouM come down. 
But the entire speech which he made was 
apdk)getic ultimately trying to defend m 6  
justify saying that economic laws are the 
same for everyone whichever the Prime 
Minister, whichever the Govemment is and. 
therefore, they will operate. Why did you not 
think about it during your electtens when you 
were crftteising us that under the economic 
laws we had got the prbe rise? Why did you 
not think of economic laws when nobnths 
after months you started from January 
onwards, both you and tsMng cue probably 
from you the hon. Prime Minister started 
a ssu r^  that next month, within three months, 
within fourmonthsthe prices will come down. 
The more you assured, the more they went
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up. That is why, probably, I think, Dan- 
davateji has not assured anything to this 
House.

Another thing that surprise me is that he 
was quoting an example and I would like to 
know about it. Let some officers in your 
Finance Ministry give us really that whole 
review of whether in very annual Budget, as 
you said— this is what I have, noted— the 
deficit target, whichever estimated deficit is 
there, is reached in the first quarter itself. I 
have to understand it and therefore I would 
like to know this. Because if this is true, then 
It reaches in the first quarter and according to 
him ft becomes a plateau and later on it 
comes down so that the annual deficit re> 
mains within the budget estimates. This is 
what I have understood. If this is true, then all 
your other things that are going to come 
which are called hidden deficits, where will 
they be taken care of? How is it then that 
budget after budgetlhings go beyond budget 
estimates? If this was true that it reaches 
there and that becomes plateau, why does 
the supplementary budget come and why do 
you criticise it later on? Therefore something 
goes wiong. Don't be so sure that you will be 
able to contain the deficit as you have said. 
Because that is again all from economic 
laws.

I would like to show it. when you said 
deficit-giving the analogy of our perform
ance. The Finance Minister again repeated 
it-the legacy that was left to them. There is 
repetition again and again that nothing was 
left to them and that is why they are not 
responsible. Instead of owning up the re- 
sponslbility and saying that we went wrong, 
as you rightly dki, during the Budget speech 
I distantly remember sitting here listening to 
you when you again and again emphasized 
that although we are increasing the petrol 
prrces. although we are going to increase the 
diesel prices, its impact— 4o the whole House, 
to everyone he said— on the prk^es of con> 
sumer commodities will be negligible, know* 
ing full well that this story of mathematrcal

business does not actually happen and Its 
had a devastating effect all across the line.

I remember the percentage story of an 
intelligent mathematician who went at the 
river wanting to cross the river. He calculated 
the average depth and found that it was only
4 feet. He was 5 feet and 4 inches tall like Mr. 
Dandavate. He thought that he can easily 
cross the river taking into consideration the 
law of averages and percentage. Precisely 
what happened? He tried to cross the river 
and drowned. That is what happened to you. 
This is what happened to this Government. 
It drowned in between in the river of prices 
rise, inspite of the crutches.

I believe that as far as this tendency of 
deficit is concerned, you have to take the 
average— wheneverf ive years period is there 
or when you take it for the decade. You will 
cee the tendency in the previous years right 
from 1980-81 to 1988-89. In 1980-81 as 
percentage of GDP at the market piice, the 
budget deficit was 1.9 because It is taken as 
a percentage. Then in 1985-86 it was again 
1.9. In 1986-87— you can correct me; I be
lieve the hon. Prime Minister was the Fi
nance Minister of the country— it increased 
to 2.8. Then again when he ceased to be the 
Finance Minister it came down in 1987-88 to 
1.7.

SHRIVISHWANATH PRATAP SINGH* 
It was the period when the Leader of the 
Opposition was making announcements out 
of the Budget of thousand and thousand of 
crores of rupees in various states. {Interrufh 
tions)

19.00 hfS.

SHRI VASANT SATHE: To give ex- 
cuses on the hind-sight Is a very dangerous 
thing because if he seizes to be the Prime 
Minister tomorrow, he will give similar ex
cuses later on, to other people also. So, this 
Is not fair. (Interruptions) Therefore, to say 
this analogy that In the last year, as it were, 
something had happened and we were left 
with a legacy, is not fair. Did he say that in the 
previous year the Budget that he had got or
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th« cMidt that ha had got was a legacy? Or 
because it is the same Government, shouid 
the next Finance Minister say that the iegacy 
given to me was 2.8? Therefore, what I am 
saying is this. When youdeai with the nation 
as a whole and its Budgets and if you talk in 
terms of... (Inten-uptions) It is not the ques
tion of distance. The thing is you have to tal<e 
it in your stride. You have to have the confi
dence that you can manage this. And you 
have to take measures, economic measures 
and that is what you told the country; that is 
what you toW the House, that you will be able 
to manage. Unfortunately, having failed to
tally, now you are trying to argue, as they 
say, 'For e'en though vanquished, he couW 
argue still'.

[Translation]

[Englbli]

SH R IVASAN T SATHE: I am not going 
to use this word, 'bonded labour’ Some nk»r 
words, they have saM. (interruptions) You 
are talking of beautiful lady and all that. But 
I can see the protest from bcnh the quarters. 
They refused to be called either a wife or a 
beautiful lady, (interruptions) Shri Madhu 
Oandavate was trying to protect and ulti
mately was appealing, * please do not say 
anythingtothem'. (\merruptk>ns)\Nhax isthe 
relattonship do you have with them?

(interruptions)

PROF. MADHU DANDAVATE: Again, 
donicreate problems in my home (interrup
tions)

This is an example of the famous say
ing.:

"Marj badta gaya, jyon-jyon dava kee.* 
The disease is aggravating with every 
dose of the medicine. Kindly discon
tinue it.

[English]

SHRI M.J. AKBAR: You change the 
doctor.

SHRI VASANT SATHE: You have to 
change the doctor, (interruptions) Shri 
Madhu Dandavate was speaking from the 
other skie and I was also speaking from my 
side. We were keeping the debate at a 
certain level— ât an intellectual level. But I 
was amazed, both when I was speaking and 
my leader was speaking, to see some of the 
crutches were virtually jumping like springs. 
What was worrying them? (ir\terrufaions) 
What was bothering them? (intem^ions)

[Translation] ,

SHRI MADAN LAL KHURANA (South 
Delhi): We are not a bonded labour, (inter- 
njpihns)

SHRIVASANTSATHE: Someone said, 
'Hon. Shri Somnath Chatterjee is the first 
man to get up immediately, whenever any
thing is saki— an angry man to protect the 
Govemment'. (intemptions)

SHRI M.J. AKBAR: He is new Tau. 
(interrufOions)

SHRI VASANTSATHE: Somebody saki 
that he was a new Tm i

(iraerruptions)

But, what happened to one Tau? (inter
ruptions) Somebody whispered to me here. 
The way they were vying with each other to 
please the Govemment, someone whispered
to me not Ta u ’ But.......**.......

(intenvptions)

SHRI SOMNATH CH ATTERJEE: It is 
the role you have always played... (intenvp
tions)

SHRI VASANT SATHE: I saki, some
body whispered. I have not heard it.

MR. DEPUTY SPEAKER: That word 
will not form part...

**Expunged as ordered by the Chair.
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SOMNATH CH ATTER JEE: This 
is the level of debate! This is the intellectual 
level! {Intemptions)

PROF. MADHU DANDAVATE: Please 
don’t go to that level, {tntemptions)

SHRI VASANT SATHE: The word is 
withdrawn. I Iteep it to Tat/’

SHRI SOMNATH CH ATTER JEE; You 
have some principles, not out of your so- 
called loyalty to one person. (Intonuptions)

They have no consaence. {intBm^y 
tions) This is not the way. [IntoiTLptions)

SHRI VISHWANATH PRATAP SINGH: 
Mr. Vasant Sathe has withdrawn the word. 
Let us not have a debate on Tau'. (Intomip- 
tions)

SHRI SOMNATH C H A TTER JEE: Why 
doni they ask themselves? Everybody has 
deserted them. (Interruptions) They want 
our help. (Interruptions)

[Translation]

PROF. VUAY KUMAR MALHOTRA; 
You are the Bofor's Tau '... (Interruptions)

[English]

MR. D EP U TY SPEAKER: Please take 
your seats.

(Interruptions)

MR. D E P U TY  S P E A K E R : Mr.
Makkasar, please sit down.

(Interruptions)

(Interruptions)

rise in prices of 544
essential commodities

MR. D EP UTY SPEAKER: You will sit 
down first.

(Intemjptions)

MR. DEPUTY SPEAKER: Please sit 
down first.

(Interruptloos)

MR. DEPUTY SPEAKER: Do not
complicate the matter.

(Intemjptions)

MR. DEPUTY SPEAKER: Let me
complete what I have to say.

(Intenri^tions)

MR. D EPUTY SPEAKER: Please sit 
down first.

(Interruptions)

MR. D E P U TY  S P E A K E R ; 
Makkasar, you will have to sit down.

Mr.

(Interruptions)

[Translation ]

MR. DEPUTY SPEAKER: I wouki like to 
request you all to first listen to what I am 
saying and I will give you an opportunity to 
speak after I conclude. Immediately after 
that word was spoken. I said that it would not 
form a part of the record. Secondly, Shri 
Sathe ji has sakl that he is withdrawing his 
words. So, kindly do not stretch it too far 
now... (intemjptions)

MR. D EP UTY SPEAKER: No I will not 
do that.

MR. DEPUTYSPEAKER; Mr. Malhotra, 
you have also used wrong words. I dkl not 
say anything to you also. I will request that let 
not the Members use the words which will 
hurt the feelings of others.

(Interruf^lons)

MR. D EP UTY SPEAKER: H you want 
me to do that, then I shall have to do that 
against many of the Members. You will please
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sit down. K is not use sliouting.

(Interruptions)

[Translation]

MR. D EPUTY SPEAKER: Your demand 
has been fulfilled. If action is taken against 
some one that way, it would have to be taken 
against many Members.

(Interruptkins)

[Englist)]

SH R IVASAN T SATHE: I would again 
say that I withdraw the word and I will settle 
on the word 'new Tau’.

(\nterruptions f

SHRI S O M f^TH  C H ATTER JEE; Now. 
they want a ‘ Tau’ to help them out.

{Interruptions)

MR. DEPUTY SPEAKER: Somebody 
has talked about wife and beautiful lady. 
Why don't you make the two in one?

{Interruptions)

SHRI VASANT SATHE: IwoukJIeaveit 
to you Sir. I do not want to make any further 
remarks now... {Interriptions)

[Translation J

I do now know whether it will be 
Ardhanarishwar’ or something else. (Inter
ruptions)

[English]

I would only suggest that this question 
of price rise is connected with the larger 
questton of economic structuring and re
structuring. Unless the Government, irre
spective of parties, shows segacity and 
courage to restructure our economic system 
and make it accountable and growth- on- 
ented, we wilt not be able to solve the prob

lem of production of goods. What is inflation 
mainly? K is lack of commensurate goods 
related to the money in circulation. There
fore, ultimately, we will have to think in terms 
of that structure which will enable this coun
try to reach those heights of growth, particu
larly of essential commodities and not of 
elitist consumer goods. That is why, I sin
cerely believe that this Government will take 
boM measures to curb prk» rise and bring 
about a structural change. We would really 
like to know as to whether the country is 
satisfied with these prices and prk:e rise or 
not. This Adjournment Motion is only to 
register our protest and censure against the 
polices, not the individuals, of the present 
Government's administratk>n. Those poli
cies have resulted in such a skyrocketing 
and harassing price increase in tfie country. 
People must know and as representatives of 
the people, it is our duty and everyone who 
honestly feels that this price rise is unjusti
fied owes it to the people of this country to 
support this adjournment motion and vote in 
favour of it.

MR. DEPUTY SPEAKER: I shall now 
put the motion to the vote of the House.

SHRI BHOGENDRA JHA: The finance 
Minister has intervened and the mover has 
also just concluded his reply. We are all 
agreed that the price rise must be checked. 
I urge upon them not to press for division on 
the motton.

MANY HON. MEMBERS: No, no.

MR. DEPUTY SPEAKER: I shall now 
put the motk>n to the vote of the House. The 
question is:

That the House do now adjourn"
The Lok Sabha divkJed:

AYES

Division No. 1 

19,24 hrs.

Ahmed, Shri kamaluddin
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Singh, Shri Dhanraj 

Singh, Shri Har Govind 

Singh, Shri Jagannath 

Singh, Shn K. Manvendra 

Singh, Shn L.V.

Singh, Shn Pratap 

Singh, Shn Ram Bahadur 

Singh, Shri Ram Prasad 

Singh, Shri Sukhendra 

Singh, Shri Surya Narayan 

Singh. Shri Tej Narayan 

Singh, Shri Uday Pratap 

Singh, Shri Vishwanath Pratap 

Sonkar, Shri Kalpnath 

Subedar, Shri 

Suman, Shri Ramji Lai

Sur, Shri Monoranjan 

Tandel, Shri D J .

Tarif Singh, Shri

Tanwala, Shri Amratlal Vallabhdas 

Thakore, Shri Gabbhaji Mangaji 

Thapa, Shri Nandu 

Tiraky, Shri Piyus 

Tiwari, Shri Brij Bhushan 

Topdar, Shri Tarit Baran 

Tyagi, Shri K.C.

Unnikrishnan, Shri K.P.

Varma, Shri Dharmesh Prasad 

Varma, Shri Ratilal Kalidas 

Vekaria, Shri S.N.

Verma, Shri R.L.P.

Verma, Shri Sheo Sharan 

Verma, Shri Upendra Nath 

Yadav, Shri Baleshwar 

Yadav, Shri Chhotey Singh 

Yadav, Shri Chun Chun Prasad 

Yadav, Shri Davendra Prasad 

Yadav, Shri Hukumdeo Narayan 

Yadav, Shri Janardan 

Yadav, Shri Kailash Nath Singh

Yadav, Shri Mitra Sen 

Yadav, Shri Ram Sharan



Yadav,ShriRamendra Kumar Ravi 19.27 hrs.

559 Adjournment motion A U G U S T 7.1990 StatL by Minister Deci. 560
Failure of Govt, to check rise in prices on Mandal Comm. Report
of essential commodities

Yadav, Dr. S.P.

Yadav, Shri Sharad 

Yadav. Shri Surya Narayan 

Yadava. Shri Ramjilal 

Yadvendra Datt, Shri 

Yuvraj, Shri 

Zainal Abedin, Shri

MR. DEPUTY SPEAKER: Subject to 
correction *

The result of the division is:

Ayes

Noes

117

202

The Motion was negated.

MR. DEPUTY SPEAKER: Now the 
Prime Minister is going to make a statement.

SHRI KAMAL NATH (Chhindwara): Sir. 
the Hindi versbns of the statement has not 
been laid.

MR. D EPUTY SPEAKER: No. no.

STA TEM EN T BY PRIME MINISTER

Decisions on tlie Mandal Conmiission 
Report

[Translation]

TH E PRIME MINISTER (SHRI VISH- 
WANATH PRATAP SINGH): I am happy 
today to announce in this august House a 
momentous decision of social justicethat my 
Government has taken regarding the So> 
ciaily and Educationally Backward Classes 
on the basis of the Report of the Mandal 
Commission.

Hon’ble Members are aware that the 
Constitution which we gave to ourselves 40 
years back envisages that Socially and 
Educationally Backward Classes (SEBCs) 
be identified, their difficulties removed and 
their conditions Improved in terms of Article 
340(1) read with Article 15 (4) as well as 
Article 16 (4 ). It is a negation of the basic 
structure of our Constitution that till now this 
requirement was not fulfilled.

The Second Backward Classes Com
mission under the Chairmanship of the late 
Shri B.P. Mandal which was appointed on 
1st January. 1979 submitted its report on 
31.12.1980. In accordance with our commit
ment before the people we included of It. I am 
glad to announce that my Government has 
taken the following decision on the Mandal 
Commission’s Report:

(i) In order to avail ourselves of the

‘ The folowing members also recorded their votes;

Ayes:

Noes:

Shri P.C. Thomas, Shri Govindrao Nikan, Shri Dharmanna Mondayya 
Sadul, Shri Palai K.M. Mathew, Shri C.P. Mudalagiriyappa. Shri Raja 
Ambanna Nayak Dore, Dr. B.G. Jawali, Shri Pater G. Marbaniang, Shri 
Mankuram Sodi, Shri A,S. Gounder. Shri P. Narsa Reddy. Shri M.J. Akbar, 
Shri Ajit Singh, Shri Srikanta Jena, Shri Harlkewal Prasad, Shri Yusuf Beg, 
Shri Jamlabhai Rathra, Shri Mangaraj Mallik. Shri Sayed Masudal Hossain, 
Major D.D. Khanoria, Shri Biplab Dasgupta, Shri Ramashray Prasad and 
Shri Kankar Munjare.


